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Title: Further combined discussion on Budget (General) 2014-15 and Demands for Excess Grants Nos. 13, 21, 24, 31 and 100 in respect of Budget
(General) 2011-12 (Discussion not concluded).
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HON. SPEAKER: Only Shri Mulayam Singh ji's statement will go in record.

...(Interruptions)

Htotollr reznet @ 53 3 ot arercfler Roord 3 ordl Gt 3

A€ | (zzraurst)
#Atotoller 1ezxgt @ dol wal v Baer snueht & arer Roord 3 srPely s aifer,
oft aremrrar Ris anea @ 3 ot et 281 & ... (@aurr)
artotofler areret = puen Y ordl ¥ et anr awn 2?7

&€ (cauror)
off aremmerar Ris amca ! anuol ersat goren) e 2 R g Ren 37 €| (wmerer)
arrotolier arearet @ A drer 33 &, 3wt M) o dlfeslagrer &7

&€ | (zzraurst)

off sremian Bie anca: anu anra Eaor dont arsd 8l b oidl? ... (caurer)

oft erdiog anca (aorl) : oaroft dier 33 &, as aga siext ar 3 ...(aumr)

off e Riz e @ s anuast Awielol @39, it et dlel e ... (caeer)

war Aol AR gorapt Felor w11 iy, sorat FAwnelor ol & g ... (o)

oft arerrar Ris area @ 320l 6t asig 3 A & 3)...(cwwe) g0t sordhl A aard e ...(wEremor)

areergin Sft, & &g wa 281 an i 31 wore B seew A ... (cwEner) 291 B3 dier AB? g Al oidl dler A ... (@)
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DR. SHASHI THARQOR: Hon. Speaker, I have a point of order.
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rules as regulate the business of the House and shall raise a question which is within your cognizance." ...(Interruptions)



Madam, what our leader, Mr. Kharge was saying was that, during the disturbance in the House, when the House was not in order, a decision was
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HToTotler 3rea1et & teflor, 3mu #fl v ara @ AR ure siiw siigs, Sl oo el ac 281 &, 320 & féw 3o1 ADd &) 3Mud socl-aject 9 Sil 8] oI, 3A U2 3N PO oldl o2
Al off Ferewt Ris anaq ...(cauer)

DR. SHASHI THARQOCR : But, Madam, it happened, when the House was in disorder. ...(Interruptions)
Ftotollr rezugr @ v ordl @ &, weftor) St fsor &, ag act 2a1 &, ag & #rm You know better, smu #icdft 28 gob &
DR. SHASHI THAROOR : But, Madam, that is the decision we are objecting tod€! (=)

HON. SPEAKER: How can it be possible? i 325 ae! ag g & Al usc @=u gal, IAD! U 31w 3iisz 3 odf 3o, apfl oif 8 21 8 Ay nuep! Frweer w
alfeslaerat & Y ama diet e &)

&€, (cauer)
FTotoller 3rearer @ X129 oft, it art a=n &) g ote u2 aafl ol ared awn?
&€ (cauror)
off sfeeresslor w5 1 &t e &, Afdsor gard SiY...(Eaurar)
HON. SPEAKER: Nothing will go in record.
(Interruptions) 3€;
HON. SPEAKER: Nothing will go on record.
(Interruptions) 8€; =

arotollr arearer & acirem Bis off v firore) don 3 5 314 o g 3, safere & 3ads e est dia 28 &, Yo wws fifdmy amu oY 2wE) gu aler &) A SNt ar 3ot 22 3,
atrotofler aicfla emaz da siseer ot vaefl, vadt wr fe anst ame &, 331 U ¥s any gt 8 [ as e wadt 3 sven) stz @ sF@t itz ) :8Ber wadt woelt, e
wirdt 3 20t yeore A5 eter 23, GYeil usil B efor, ust 3t Rusr 2ft 260 &) Riereft oft A aal avzon ard, aal @2 e o aat a6 B fere amwam Yon ol & B dsya
IR, NSYeT Igest B e DI sfr, srran & art i ordl Elofl anfde, & oft arr ordl &) vep ar i Ao A ok fvan srn afir s Slawe ased U2 ael ) 3 3A
A oz @53 38 &, 3 o g e ardl &) due o Pl 3 e 8, 72 eerm 8 5 s w2 daren sm @S ar ofdl dleft anfge) ag @er wdidl 31 aien ¥ofEer wardt A
asfl georz A elor 239

3€| (wmaerer)

arrotoflr areargt 1 anu 32 U2 aal @2 Si oft s weon &, we A F) us ot 3w @ aw @ gD )

&€ (cuaurer)
FTotofler arergt : ara weflst oticr &) sisw) Aerem Bis off anu @ifere

&€ (cauror)
artotoller aiearet | &1 ara ol am I &)

&€} (raeren)

off arvrer RBis (weem) : amu xe AMfyerr ardf A, ... (D)

aitotollr arezagy @ amer Big oft, amu do oigw) AR of Bk & e 3, s oro e difdm
8€| (czraurat)

arototter areaaer ¢ forfer 8t goor & b 2 231 wardt 9t smeem; amu do smsw

&€} (o)

off emerar Riz area @ gt AGIGA, aga-agd Howrds iz U ft aowars; 1 asie ¥ alx 3 i ws Jwar § [ ag @ il & grenma §) 3 @ safee @s @ g s
yemoraieft Sft of avar e fop ar ared et bt grmana =it &) ag war ar fp agond 25 Glerdt At &0 qrea ww w2 39, A awn #gens @ gMt? wgend adt & gurewid Sht o
G epat axzol bl are @dl eft, Ao wgens adt &) S/ ST S 9 Al Se AT donl b arcd [Soil Bt gmakT I g ol @bt gpeana aell gt alie argend =il aidl? it w2
3 gotra SffeY &) aen &den Sore @t e Jwe Sfield? ugor df anu dm ordf & urssY et & Jiwen wa 8, vl kel AElG AMuht ur weft A Fewcdt A AT 2 A
G91 & 219101 3 Siwe s seglol [beol 3RTe alekp2 Slefdl Wl als v &) b UreT agd 3N 91| 3 3MUp] s aaron off o1 frcrem,

rERIel FENGRI, a1 oifetoll aign & 5 2w &t greficsard awn 37 asie & wdf Bay odf & @ adend wa w2 33, Aot wa w2 39 e war e & yedw oo @l
Ao & fiz sifadt &9 amu ase @5 wa 3917 ...(awrer) wa 391 aliz foaor cell @t A2 i aflasdt 391 ... (wrEnor) g smuer sorar A da arar Rven &) oitoraror
3 ugt 3 st & o Ry 331 Ao ficen, oftadt Bt s amuwr agae & sem) ..(aeror) apft aw @ e A va ga ot agae odl eny 3@ agon ordf frer Aawar



2, s A U agad &) el Sif ares fee &, 361 arcl @) g1 o ©W? o Al el arg DA fee & &5 afer A & g we &9 wdend 25 Gl ger 391, @t widend acar &
ol adt &) v #E6! ¥ 3ige AEAIE B w6l DI el &, Aftvel @ 3¢ Al 8 o1 B

A3 arT # @goll A&l §, Sl dol a1 b cemel dtar Arer A aloduel &1 AIis el el ara U @gdre Bret aRn &) AUl 3k IS agloll ofdl frer Awr &) el
=1} Stere @l 3t are fepu &, For aral @l amu QA @iy Sl wa A gRead @39, apfl @ Al el gRFad odl &t 8, #gend i a1 Sl amu of e an & A d Awr
@olafl, B9 I Elol Al elmua)) U R5eell el el alu e 27 g off oicft oft suel Srara 3 adnes); sma g off adr 3 & Rl @ien eol &7 3y fAell 3 dren el A
oIt ofdl A &) 31 uell &) 30U of 3 Jder I arrcr e e, Afdpel MU 33 oIl or une; gAY S91 9 fl Bren el A oIl &) AU UGl ST I 2l @lell Yol fGreblel &) MU of
BIE-BIE GPOIGRI 13 BIU AR A Aol D a1 5 faseren @ren et firen? ama of faseen @ren el @t fasen 87 a3 sl @ o1 wel &t Bara ama & u o 2 a8
il ordf &7 &t 1a v &) ofdrn & wa I a3 elemfer war 37 s ¥ ®: Ieiemfer &) yrmel Fid} aerRIT & vl ardl &) . b Aadlr 8l aoe A gena Sffa @2, A yurer
aicf} ot o1 &, <iftpar & st At &) ofdrr & @ 3 a3 6 Jeleufer JERI 3 & T A of ol Ace oft? T AU of Ier ardeta BI? A s yRer b & A ferfia wa A
arerdia g€ dom; 30131 aen aradia g8, AE Agel Slelol dIGaT &) &9 U T ARGl el dlad &) 53 G913 DI el amA M 3iiz Sor @l fdwra &) & 21 uer 3 & amu
@I 35 31U of RpeToll Wil &l avyet fopen 37 st Sor 3 ool wren et 87

A6l U ©E 12 e & e s @I¢ & sel W el @Iel el aclel o o @t @orr 3l 3A @At of aen fopen? wdle of anuep! @en IR Y Rl Al adct il
daes gems? @ 31 of 3 I IwH fEen? am of farfdr wu 31 331 3 Juds e 8, i BIE & @aol o ae il WAL dell &, I I AW of 12 B o BIE ad o6l 8El;
3R, faell 31 S wiel got @Y 3y @Ys oft & ot 3 aseon s § 5 vw.Shang. aiie forsht 8l A5 war Bt @S smavasar ol Eefl, seron o1 Bl Q91 A5 3ic & @l R &
s frer aicft ot smst 3v13 3 serent Rray @533 @5 Rscon 3ite ava aas asten aor arefeazen 3t onfire 2n? anu v wifdier sty 3 amu Rigmor 3ie amu weree ot &)

e 53 goie A Ao war Aefl? $Ad aiy 3 gore A wdl By oidl 3) Sor A Fr@ A ad) wnzen AAsend ) # weon arean ¢ b ailsarer aga el aa g2 ol @Ay
S AT HAWel B AaxT &) el eiforarell @) oifasd o1l &t &, amu of 368 oifasdt ot a1 arrst f@=n &) oifararor sdten et ardf Wb amer saa &, 202 oifsrarer amg
arer @ o) .. (eaer) 3 Agor P A@I6r S91 B Acard 2xTol aree § &9 awil - w2 art @¥) ofteraror offaydt A e smu B er ack sy 3ma o Rperar oiforarall @t
Astons e &, oilasd &t & sl Roerat silstareil a5t avq aw aitasd-Agene 397 asie 3 sarwr wdf Bay ordl ) & snuad 2w aerren arsen § R 3P sifsiarell wr a2 wet )
91 B A@IG! $ADT ufIvrer FTerelias 8 Ad &) sAfer, 3 Ut Araurer aol i g Ry B3 aote 3 anmuor oifstareit A St awrret e en ag wdf ordf 3 ...(wwarer)

51 gate 3 B el @) Yienser Joi udsm s ool 6t 2uwe oftfer 2 3 sra aw g A @dle seter A aidf adiPy, s AdAsErd wen ordt w2 AW s Aoy
Jraept oitepdt ordl & undd), seroft sitefyai ardl 8, Afdvor fbe oft agar aer &) oo oilofki Soft 9= HifSmy sa s ugr i & dier 2 3] sa o1 @ garar B e der 22 &
a=iifs aifsraror 2 3ot 2a1 &) a8 SAr61 el o Saeme odl aen PR ag TIST 81 ORI o Jor A o e e 88y 336 & oitsrarell wr 2mer o usm, anuasy aft
oIl uBal AUl AN 32 silasd] w1 arie fsen &, die frn &) 9 oifsmarell 8 snuat die & & afie s agarer 3 anm sy agarer 3 an a1 & o @ awron ordl Proem sl
T gardl afte sorehl fBrefl-greft s o) & asren Rrern en @5 g an @53, sai 3R6e! gel Y Rwr aidl &) s amud el get 6 A & o dalell Ted & o

3 @l s 33 3, TS 912 @oldl, afden sard argd @old) anu &g oft awse 5 Fordt fserel eliell @bt Asene 33N aRr auds urA A S 37 anuet Yiolae dolren EBn Al Ad
efiSh amuds amrer ané @l gardt & uan aer st s amu Rserar sl @ silasdt 3 3B F) anu orsy oS Afdsor stia aedl ordf @emidy A g ywoen e §)...(cuaurer) s
foganet aidl i a2 g 3 S 1w slia Aedeel oidl Sen eNsr Foratet o1l 819, el Ieteel ordl 819, e s egamr walt woiger aidl & e as @t gerer Jor )
ot ¥l Rsen &) anuer sft xdfosry fsen, sogior fsen afiy saror oft Rsen aied) anor Big Sft a1 Gigaftore &t smaor 3a1 A feaner, sia, sdldt 3 awsft arer 9 w2 & afiz
32t 3 aier avaY & ans Rvarrell of 368 aiert olert arr feran afiz wrerY 239 A anft s frfdars &) amuor aen fven? el of e ¥ e e faven fi o & oilsiarer ¥ e
o fven 2 AoPm B e Y e ordl Rrren @b Rcdt delt a Asome 33, Rsaal B 3 33y

gicft St swor srara 9 aperll di sl Siell s & sty afiv 3ot Jiwcen & aly 3 aoms 5 soel alell @ JerEl oilasdl S31 Al sl dlell @1 el oilasdl &Y Fol
fsel st 3 oft war en @5 6 wdrs eler & Biodiol Moot warn & sz 6 wAs I surer &l MWidornl wamel ael & Weflsr weicy 3l apa Asig? Gl kbl &, a
el 3) RBogenel 3 cpmpn 18 wils eller ANHIR &) so1 18 @il el @ B o1 Asene frer smoen 320t o1 o Asige, Auool iz [9IsTer 8l S AU SeToll
1 &l @ [z IS & snuest e 331 3mud asie 3 su @i 3 gw aidl E R Reol elell @l Astenz 331 den 33 dsie 3 Rrell @) gw e &7

asl wotoller gaw Ris oft 3 &) aen 3 g or of WG Mers Al A5 Hud Rl @ ool A ordl fven? aen Riard aue ordl 61, aen uerd aqua oidl 6, aen gard
et ordl 17 B, fraz, Rosoft, et anf Rreroft sisfle dlanf¥ai 3, Rogcrer 3 spr 3o guer serst @l 3 o a6 302 Y391 3 3 apR d uer gua 3 oY 302 gau i )
3PR @l Gard gua & o ag 3u2 oo 3 &) 3y 1 wEr Ml B (caerer) sAfen snum! el asd &) ... (@) aen vl @) oidl war? ... (@aurer) aer g ol
aret Hoard 2 &7 ... (saurer)

AToTollRT MEALT & 3T Alfery
&€ (caura)

off sreRIer Ris e @ s dler 3@ 2, A 568 Aoy, ...(rer) aa aga siedl el @ Jwm Wk aret 3 & Senet e vl oidf Seir ) & IDR A AG-AG Al
@it & 5 ag aen @2 3@ &, a1 3z So1 &t SoIel IR B wHI B e 3 Shetol diad! 8, A=l gy ARy &) apft amues! e d aFl gu SG-dld & Jder & o &,
Aftsor et o @t ordl e ) & aweran & 76 amuer 3-8 wdter oo ordl fvem; amuer @ar en 5 g1 wdeME Wedr @ 33N, Afdber 3¢ wdlon A1 srm ) I o1t @
<o rreion) g 3 anuent aar Jar1 g safere & anuwmt Aol @5F zar g R oft s e @bt s 3 it oft o sy Srara &, @Y sor 2w ardl @i oft sara i) g, @R
A a1, ciolt @t AowmR e, adens oo snuet asie 3 aifirdior folt @ avof ot bt are @t Al 3 wren oft 8 wiAs TR Ft &) amu AE waor 2Maw R St afidor
8, 308 s afden frct, a=iifés 301 aep At a5 Afer uga & ot urd aersfter fre sieft Sft anmuer 8 wts Fwn e 3, At Brord e féem 8, sodf & ur ugd, wert Rerd wa
swofter &, 3oty oft uga SR e 2ar a1 &) A @ A wa sRldl @ Sit TN &, a5 Iod! B URT ugd Muel wal b el @t Rwser RrariE, |l awn amu fEsgmer @t
qalfG wal aiga &7 o A el @t Baser BraumiEl, aY fpamar Aeft 2 geom 52121 Gorar wcof s Gerare mestt, af fibz wat A zmel B fére 3oiar aRwEn? @wa A wa
fepatar argaft digarer A FG! TR AGIIST Al ey W2 Ol 3], G MW of P Afwme oY ot F) Riard aua ot 3 anfes anfe ... (Rwwmer)

aGTotieT reRael & e Big Sft, anueht arT 2 srfly amu awer AET U Hifdm,

&€} (carar)
off remrrar RiE wrea : apft sae g ordf e ... () wieer cen fegser sien ard 8 ... (@reor)
rotoliT arearer @ 3o <t arerciiar wrkardl 3 ardf st

o (cEraron) £



off FgerIA Ris arca @ 31 5161 wiojol Razer AR YS9l 3 IR0 3) ... (Caeer) Aad aeT 20 & BAST A Yo A 3| ... (aurer) Had st ¥ B P Azt A )
<. raerer) @R A s @ ordf &7 ...(caurer) smu ¥a do Snal ...(crauer) wsl w o Jidt off 35 gu & & am € ...(cummer) o wid} Sft aar § o w3 seer Yo
AT Ay A 3] A AT W B IS Aol A B .. (caumer) Rograer i Aad wu W B BAG &, Al a8 IR g9l d &) agf daar 2 Gl & Y d I g
oo crcrenrer) Freer ygor 3t 10 Gl 2u b B3 &) ... (cmener) A d2 siwS ardf F 3 96 i) off B s ) ..(wemor)

ATGToART 31e1gl & Ipor Big oft, anuebt ara an ardt &
€} (caumer)

oft pemrma RBig wea & 3 ugmz Sf¥ad 3 snud )6 dicft off & 1S & 281 §, 3wl ordl & 381 &) A s W2 o1dl &) IR Yoo 4 2 Hladt u & bIs &, sl we goar A
9.8 Gl Yu & HIGI B ...(cwaurar) A4 a1l Isrere & 3 ... () eelt & ser & @y i s uar een i, .. (@aumer) Fad s v P B Fegadmr 3 i
g, ) a8 312 Y91 3 & I yRer i 21 wis & S &) SRR 3 AR W asl W B BIAS agd oA §) ...(Rmier) sARY A 3Rt dierne Sfid eidl 3w,
...(zraerer) fasarsil ¥ fére spur fm o vat 3 ast 2w Rt arel & uRd ugd SIRP, 33 aly # Hol U] ARl B3 R J) ... (RMee) anuel Pt Ht age den H F
..( et ) RN B9 dieter e @3 &7 .. (KTer)

HTeTotler 3re1el & bl ant gt &Y orft 3
€| (zaurer)

off aremerar Ris anea @ ama 319 uia firore st dierar Ay ... (wmaurer) srad serer Rvamell &t stien & orht B a1t st 3wt fer aicft oft S &) R sicfl, aen ama Rt
&1 e aatea wIN? 3 asi B e @it & Sral fp2rrer e sarGH smEF & aiie anst A aaur Jora i SIEREE &l SN $A gsic 3 Rrawel B gdt s A Ve Hi
arlt &) Roamrell a3t g oft o1l &em oren 3 ... (cuaener) apr & sren 3 oY @ &) ... (cuawor) gael Rzl @ aga 2meor, e &en ) ..(cawmor)

FtoTofter arergt @ Jrerre Bis Sft, e amu apefl an e B,
&€ (czrauer)

oft aremrrar Ris area & aregr widicrn, & wgoll ataan § o wwdland A 2ftar @ e 3 ... (o) & wson asar € [ anar & dior ot sandt 2len 3 yaer fven &) Aswmon
eftor sarrdt 2ftan 3t yor w2 281 &) AR Fenar a2 awn & swar 27 s dflor Ao ) cltoll Aanal @ semer A sener At Soft enfde, Afdpor 3191 sworod 2 @ eftell Jonal
@t gt Afdere gra ordl &) A Jor 6 380 DA @3 2 HoM7? A1 andta ) wrat w2 Storzer wed IS F) A Mifdreee oft gor 9 T) Sorze wea & W A o Ry s1a A Serd A da
a2 3o gt Aldens gra of

13.00 hrs.

Aot & offoil sior &, vaz wt oft &, anall oft & afiz ordt oft &, oftoll Aomall 3 anft @i &) Bl e orat ol aifde, s ol &) 2131 Sarar TRTenas 302 gan &1 JaxT &)
g A3 ol TRTe Gar o 381 &) e @) wery 9 srer 2@ &) ol a3 &) safte anud avsen arsen § 5 Sial warer as & Ay e aicft Sft &1 o1 as3t aor Adser ardl e
ordl f&em, ot w1z ord usuan & A sivig @) g3fven a3 IS s sl g dg & smoen, aa Faw agt S it sge o adl, o Ja 53 aegr dfew wus o adl arenbl 8 3@
&) 3ur & mer anenddt A 3@ 3, 3y e B 30en aglon ol Wl sodion eemen B & e e adel ¥ usd @2 aer e diir are A i et 391 sity e o 3ten
@33N el B e w3 A arg I T aerd 3| A arenfisai aen g ordl Siert? Sloten Sierelt 3) go1 arenfsed 3 Jo1 ol weren &) &A1 Ao I, AmMKb sewiofts Aol Jxm, aE
arstger eofl) amuol siraor off fRen afiz asre 3 oft e Riay foar 3| sceefts o ssiga 3, Afdvar anfefas faarer &Y st @t anft 25wl & el @ oiie s clell @ dowws, afs as
I DAY, ol 3est A Al &) seroll A &A A elor Aador S Ak &) ot Gl b okl @Y gemsy, dor Bt Berfer swoftz &, s ot Sor Y gloren B At A AP aGre? Al
S0 &1 a ellor Aot w33l sy sft gedl B elell B gensw) g2t 3 oft arer SIS, Rl 3 oft ara Hifde, o sl 3 oft arr B ama sien B Awré B St ar
@ &, MIel ABIGR, A AT WY Silololl AT, Pes cllol Sllol) 3, Sof alferll Y 21w 2ol P fere add 1957 3 i, 2@ soilez elféen of werel Ran en [y aifdeil @ 2w @3
ST 3tiSlerel el &n) &3 k) &, 81 aerrt # &, Aflver & ol ePI & - A wust axdl 8, gar-uetd AW 8 saHol bar Wb Bun e, (caurer) 32 yger A sard
auet 3, ueté dua & o farel & 1650 wds ud o a2 e 2 .. (caare) sz Biard s 2 e &) ... (cmawmer)

FToTollRT 3ie181 & 3/ 39 IS gperremr Big Si
off IewrrA Rie aica @ w16 venol 2 e & s it oft fvamrer &6t swflor sifemn aidl 2l as daer 302 goor & aig2 §)
roToiler Jreaer © 3 mm Hifde gemen Bis off)

off e Ris @nea : o firere difdm, ararst a@ieen | 918 aY Senar 2w o anfde; At F ween asar § [ ws ar s ) i Bt ool ¥ fere wma seme s B A
Senet gol bt ceraven gsftuferll @i emer ugarer @t &) A St snmu a2 3@ &, s Sl 3 A EEIR AT B, W D2 3@ §, J91 b ottuferlt @t emn ugaret @t @ @2 3@ &) W8
T AR B A U2 AT A wEA WA o1 @ERr 3 z1 Ml a2 EB 5 amu Sor B aF Feiewferdt @, dofuferil @ 21 o wAs B, & W §) s Tuen ol B fer ardf S
261 &) 16l aw izl &b AW @t e &, dat ad 1957 3 212t uget AMerferee urdt &t s2p féw snigicor aemem) cifégen Sft o ad 1957 91 verer fpen, =16 34 us cieln) 3ogiol
el o, alfeRll 3w @) afe aifeell @) 2w wen &, at sien & Kpers e oft ors2 &, 3a1 clell 3 aa difdm, Fenett okl 3 ara Hifsme, sa el A e Bifemn) 1 der
fre1as? 531 R @1 WY, dd dl A GERIE 81 A &) a6l OERNd ofdl & urss)) ol afeRll & fpeny a2t ogd 3 a2 &, amu 3o ard difone, Femefier rwrl 3 aa &t
S, aaf & e ulfernIsil &b el &, AaIoPR & dlel 8, Saacs el 8, Joidl aid ot oMy, afé 5 Frer? aifdell B WIS w1 el 3 Al 9 ©E Al 3 &) 3 48 s Addl
g fop amuot st venret fipen &) afdoar &3 @91, sreT wdl Brey orel &) amg dvaet amuvn ofdl @2 I &) 3T GHIA,AMDT Aawiel cifdn aiféen aw oo I few A cer
JAgeT BISY, ureft Aaent o 2, sivfle danfyen Ber 38t 3 cltes o acror A s TaA awT A1, 2 oA & S, A e 2a et &Y PR AU A B Wt Ien w3, At aga
fe5oil aes g asien ordl w39 Bieft st urdt o ofts 3, Js@! uz @& 5 @g aen @52 32 &) & anud oft wgen s war A war 3w 3y eiter e B3 amuar aga aEd
91 e ditat eft 3, ara est 3w fen 3. (eamer) anueh e A 38 3, Afdvel s B! ASWT U Jtel a1fde, Asdet sMEUT A @1 oidl adien,...(&reret) s el
HIUVT ot arel ol &, & ASWI U2 AW arel &liel &) A8 aoie I [t e aren o1dt 8, AE asie ¥ [&o1 cirel aren & #S1 Wbt o weon §, Afdvel ama ws &, Al 9 ameft
QT JWATH WAL G|

+oft af¥atog acami(R1A): aidt 2rwr & usd 3nw woie 3 Jor Ht adls iz aadls agaot Gt gt derdt Gt &) Sor B anfder e Asaz worel B g @Y or A XA F
gforenct gicy 6t offa arsrger avaot Bt gt wifdrer bt st ) 2mer & s Sroftasr @Y daaz 3l amgfra FE-REral 3 g1 weor wi Fmwr Yot Rar 3 wore 3 grnd sar



faforator 31 cresz pfty &), Ao Rt w2 S & arn 8 aE asie " e el i ves Ascaqul @ 8) s asic i ol @1 e i gd dforet B Rian, arsd sfe
arif¥es e @1 fadw caror Fum sRm &

31 @ote 3t it 8] ) yrerfraar frerel 3 fepameil a seflvr 8iq o1 Koot 8o asie 3 s ar Pt spjite! g, a apaell Jfemailict & e s yraurer [y 2 as Pt &g
31 uf¥acfer <1 [on 3 e wen g @3 &g 3 smea 3 A€ SErel PR, 3R, @ N AfesrEl o Icucel gl 3 safere Ay & [ESE A ot spRiuer dg sl
Pl a3 W sl Aafener 6 sred 8 3er 8 &S bR, e, wIel Al Jesll @51 A1 @1 JAa3l asT ICUISd &) A2 &I, 3 ®les Felval R §s YRl &
fe1o 331 @ete 3 yraemet fsen s

ol 3 Farred vd uf¥ar el el & fre 12 s dfddd, ol 6 Fenen wl @l vorel [een ) 1 8 813 anfeanft ager 21  wrur wsl w snfareit
AfZarer wicksr B Fx srFx 8| Foa awmelidt 31en & e anfgartt sfirifeh wres & s 8) s gleil snfgarft Aefdercrl I ol AsRee B snféaeft Renfk ot
yatfe1 aietl

farenr <51 ol f&on 3 weH FoIT gu ABRIG, i, 77 8 &= 9 andanzw (3f3wer sedleee aiiw doloric) &l Femuen & 3z (=13 anfearstt g 3 orn sfrerr =) Jfera
Riard &g "qerenid} ot R deen " sz ol @ sisel Bt ufRisen & sideia 3 8 & uftm afafor, sme-ur afeRl uz SH el A g3 3R Asrng, o R Jiiw dior
b umelt E1 =N @1 a1 o SR AmR-uIR sk & e rafya wrrard & sielt aifdy;

M et onfirao 3 anar arY Rigzer groor A 3 3 e 2y oz eener 1 s anfl smor ait ) 52 fere 2378 @sdts =wil o aier OneTime Allocation of Central
Assistance (OTACA) aicrofer &t arft 3 serfere asie 3 g1 u2 9 eaer Jor anfe afiz wASK ardt s & asie A allarad oidt yofier St & 2fandon &) aion 2izgmr Broror
&l 12z allgradt aicl &1 Aw1s A5 e grftrasaor @) Fenuen ol & ST &)

staepfer afe ueleor 5 fora sa1 asie 3 gy earer (e aren &) a7 onfdras B 3 onf3ras 6 apfdr S oy 2rarciq B adl A waer g€ 2 iz 12 safarfefell 3 A ve, wadeaz, v
senfrfetor &) avft, eraf3rer 113 df amgphadt ar arg &) sor wrawt anler eftel @y aren ameenfesas amaelor aifirmrer 3 Sirsor &t srever & aen wfear Afdbe 3 off 29 w2t

&t s &

arrurdl &1 g 3 i S8 3 Aaen asfier 3 dosll =t a1 serpran scuiger aren &) dooft 2t @1 3eNer 3ii 33y wrdler anféfas Fm=nal A o &) o1 R g A
aell 3aaflc &) "wraar e, Aot Aot & Na w2 o aclt sadt Ao, Ja i ast ufYaclor amsft

s2ft & amer 3 amer gote @ wwelor wE &)

*SHRI P. KUMAR (TIRUCHIRAPPALLI): The Union Budget 2014-15 reflects the seriousness with which the new Government of India has set
about the task of addressing the challenge of revival of growth and improving the macro-economic situation of the country. It is a very responsible
document which has placed fiscal prudence at the fore-front and at the same time addresses the heightened expectations from the new
Government. It is a forward looking exercise in positivity. The Budget has commenced in right earnest the process of tackling the problems and
issues head on. Many of the announcements made in the President's Address have also been given concrete shape in the Budget.

A clear fiscal road map to contain the fiscal deficit has been provided. The setting up of the Expenditure Management Commission is a welcome
development and I do hope that the Commission will address the issue of expenditure management in the appropriate socio-economic context of the
country and keeping the welfare objectives in view. I expect there will be opportunities to voice our concerns regarding ensuring the food and fuel
security of the poor and weaker sections before the Commission. I welcome the assurance of the Finance Minister that he will be "more than fair" to
the States in addressing their concerns regarding the implementation of GST, relating to both fiscal autonomy and compensation of revenue loss
issues. An accommodative and constructive approach from the Central Government could pave the way for enacting the necessary legislation on
GST.

The proposals relating to permitting FDI need to be approached with caution. In particular, the proposal to permit manufacturing entities set
up with FDI to sell their products through retail, including e-commerce platforms, should not extend to permitting FDI in retail.

We welcome the programme to establish 100 Smart Cities. While thanking the Government of India for including the development of Ponneri
as a Smart City, Tamil Nadu, with the highest urbanization rate amongst large States, should naturally be the location for a larger number of the
planned Smart Cities. We look forward to the details of the programme and expect to avail our due share of the Rs. 7060 crores provision in the
Budget for smart cities and the pooled funding provision of Rs. 50,000 crores for urban renewal.

The National Industrial Corridors mentioned in the Budget speech including the Chennai-Bengaluru Industrial Corridor and the Vizag-Chennai
Industrial Corridor, while linking Chennai and thereby helping neighbouring States to take advantage of its natural strengths, do not benefit many
backward regions and districts within Tamil Nadu. Hence, I request that the Government of India must consider the further extension of these
corridors within Tamil Nadu as well. The Madurai-Thoothukudi Industrial Corridor proposed to be implemented by Tamil Nadu can be considered as
part of the East Coast Corridor by extending the Vizag-Chennai corridor further south.

I welcome the enhancement of allocation for the Pradhan Mantri Gram Sadak Yojana. I hope eligibility norms will also be appropriately
modified as I had already requested to ensure that a State like Tamil Nadu which has already invested in rural connectivity is not deprived of its
allocations to improve rural infrastructure. Given the constraints, the Finance Minister has provided modest taxation relief on personal income tax by
raising the exemption limit to Rs. 2,50,000 which will benefit the working class. The increase in Section 80 C limit to Rs. 1,50,000 is a welcome
measure to enhance financial savings.

In view of urban population, Trichirapalli with the population of 8.69 lakhs and with floating population of 2 lakhs, comes in fourth big city in

Tamil Nadu and 52" largest urban augmentation in the country. Further in the year 2010-2011, next to Chennai from Trichy nearly 20 lakh people
performed Air journey to Sri Lanka, 17 lakh people to Malaysia, 87322 people to Singapore, 17,948 people to UAE for various purposes. International

passenger traffic of cities in the country, Trichy customs airport comes is in 11t position where as at all India level Coimbatore comes in 17th
position.



Even though this city is developing at all level, still it is not included in Jawaharlal Nehru Urban Renewal Mission. Therefore I request the
government to take necessary steps for making this city to bring under first category of INNURM and announce infrastructural schemes for this city.

Since my constituency is having tropical climate and high temperature and the potential capacity of solar generative power is 5000 mega
watt. So setting up of solar projects will earn effective results which in turn give a lead in solar power generation. It has vast area for setting up of
solar panels and therefore, I urge the government to come forward to allocate adequate funds for solar power generation here.

Srirangam in Parliamentary constituency, Trichirapalli is one of the major pilgrim center. Pilgrims from all over the country are visiting the
famous "Ranganathan Temple" all over the year. It is the Assembly constituency of our Hon'ble beloved Chief Minister of Tamil Nadu Dr. Puratchi
Thalaivi. I request the Government to take steps for inclusion of the city under 100 smart cities scheme.

+SHRI B. SENGUTTUVAN (VELLORE) : I lay this speech on the Table of this august House for paucity of Debate-Time. Lest we forget, ours is a
sovereign socialist secular democratic republic promising to secure to all its citizens, justice-social, economic and political; liberty of thought,
expression, belief, faith and worship; and equality of status and opportunity. We cannot afford to veer from this path.

Our Party Leader, Dr. Puratchi Thalaivi AMMA, a great thinker par excellence and a great administrator endowed in abundance with
perspicuity and acumen, has already hailed this Budget as progressive; and that, in itself is a great compliment, to the Finance Minister. However,
our Party Leader, has pointed out certain desiderata. I respectfully offer these suggestions for the consideration of the Finance Minister which may
be treated as additional demands.

The Life Insurance Corporation of India is one of the fewest and greatest success stories of modern India. To allow FDI in Life Insurance sector
would unnecessarily hamper its growth and take away the sheen from the glowing saga. On the other hand, FDI in the defence sector is a welcome
step in the right direction. All our major defence procurements have so far been from foreign countries that have only left an aftertaste of bitter
accusation of corruption. Hence, the FDI in setting up new ordinance factories cannot bring any harm to the country. It could, on the other hand, be
even a foreign exchange saver, if not, an earner.

The fund allocation for moderniazation of police force is too little to be of any practical use. Time and time again the Supreme Court has
urged [in the Prakash Singh case, etc.] that police have to conduct scientific investigation in crime detection for which purpose the criminal
investigation department should be manned by specialists who need special training. Modernization of police force includes also humanization of the
police.

The root cause of Naxalism is that the cry of want from the people went unheeded for long. Normal people have turned to the life of an
outlaw because the state neglected to provide the basic necessaries to lead a decent life, Without addressing and fulfilling the basic wants of the
people in these areas, sending Special Forces to fight Naxals would not serve the purpose. I suggest that in Tamil Nadu, the people living in Naxal-
affected areas be provided with all essentials free of cost. The cost of the freebies would be much less than the cost of sending CRPF personnel. By
providing the people with the basic necessaries, we make them realize that the arms are irrelevant. This would cure the States of Naxalism forever.

The expectations of the honest people of this Country that the Government would retrieve the black money hoarded in the Swiss Banks
stand belied by the fact that the Government has come with empty hands. Sincere efforts in this direction are necessary.

The roads of Vellore City are choking with traffic. The rate of traffic accidents in these roads are very high. There is a dire need to speed up all
pending infrastructural projects in Vellore.

There is a great scope for improving educational, spiritual and medical tourism in Vellore Constituency; and there is a need to invest in this
sector.

Vellore is an educational hub. With a plentitude of higher educational institutions flourishing here, an IT Park with Central assistance or by FDI may
be founded here.

The stretch of NH 46 running through Vallalar and Sathuvachari is most accident-prone. Hundreds of people lose their lives and sustain serious
injuries year in and year out. This stretch should provide adequate underpasses, particularly at the Vallalar and Sathuvachari junctions. If not, the
entire stretch may be converted into an elevated toll-way.

Gudiyattam Town is so particularly situated that it is off the National Highway 46 by atleast 10 kms. The roads are congested and there is a
requirement for a by-pass road having connectivity with the Highways.

Gudiyattam Town is noted for Handloom Lungis and Handmade matches which are actually foreign-exchange earners. To encourage these
occupations, there is a need to organize Export Exhibitions periodically inviting the foreign buyers from Sri Lanka, Malaysia and South East Asian
Countries.

Ambur, Vaniyambadi and Pernambut towns have a large concentration of tanneries. These tanneries tan leather and make them into fine
consumer products which earn for us the much needed foreign exchange. However, of late, the ecological and environmental issues raised on
account of the polluting tannery units have vastly reduced productivity and labour employment. In this context, the Centre should provide the tanners
with the innovative technical knowhow to eliminate environmental pollution. It is also considered necessary that a college of international standards



should be established to impart training in leather technology in one of these towns.

Under the Rural Drinking water Scheme, the villages worst affected by water pollution along the Palar Basin may by provided with drinking
water facility.

Under the Central Scheme of Interlinking of Rivers, Palar-Pennai Rivers and Palar-Nethravathi river projects may be taken up so to rejuvenate
Palar river.

I will be greatly obliged if the Union Finance Minister could fulfill these Demands in his Budget for the years 2014-15.

+*SHRI V. ELUMALAI (ARANI): I wholeheartedly thank the Hon'ble Chief Minister of Tamil Nadu and Leader of the AIADMK AMMA for the great

privilege she has showered on me to put my views in the General Discussion on the first budget of the 16th Lok Sabha. I also thank the people of my
Arani Constituency for the confidence they have reposed on the Party Leader and the Party through which I could stand and speak in this temple of
democracy.

My great mentor and Leader AMMA has said that this Budget is a very responsible document with fiscal prudence at the heart of it and is
‘forward-looking which will lead to economic revival.

Several proposals including the setting up of an Expenditure Management Commission, more importance to women and children have to be
welcomed.

The proposal to permit manufacturing entities set up with FDI to sell their products through retail, including e-commerce platforms, should
not extend to permitting FDI in retail.

My Leader Amma's suggestions for modifying the MGNREG Scheme to make works more productive by focusing on creation of assets and
linking them to agricultural operations have been accepted and I thank the Hon'ble Finance Minister for the same.

The plan to set up a textile mega cluster in the State is a welcome measure. Along with that I request the Hon'ble Finance Minister to set up
a Silk Park in the Arani town in my constituency which is long pending.

As Arani is popularly called as the city of silk sarees, next to Kanchipuram, it has more than 60,000 population, out of which 35,000 people
are into the wearing profession.

The very first National Flag of our country hoisted in Red Fort on Independence Day was Silk Flag which was weaved in "ARANI". This

historical contribution by my Arani Silk Weavers to our motherland needs the lime light on us. We are stepping into our 67" year of Independence.
Hence, I request the Hon'ble Minister of State of Commerce and Industry to take up this on urgent basis.

QOur Puratchi Thalailvi Amma has implemented lot of social welfare schemes to our Tamil Nadu i.e. free rice, and 4 gram gold to poor
couples. Please allot the funds.

I also request that the budgetary plan for river links be expeditiously executed as it will resolve many of the inter-state water disputes. I am
born to agricultural parents and 1 know the sufferings of the farmers. Our country is facing a peculiar situation. On the one hand lakhs of
agriculturists suffer for want of water for their agricultural land due to drought and on the other hand, several lakhs of agriculturists suffer due to
floods. Linking rivers expeditiously will definitely alter the situation and help all the agriculturists in the country to produce throughout the year.

Kerosene is a poor men's fuel for cooking. As stated by the Chief Minister, AMMA, on 11 July, in continuation to her last meeting with the
Prime Minister the State has received an 'unfair and cruel reductions in allocation of kerosene. While Tamil Nadu's requirement as per entitlement of
ration card holders in the state is 65,140 Kl the present monthly allocation of kerosene for the state stand at 29,056 Kl, which only covers 45 percent
of its requirement. This unfair and cruel reductions to the extent of more than 55 per cent against the actual requirement is severely penalizing the
poor and deprived people, particularly in rural areas. The 'Capricious cuts' imposed by the previous government and its continuance would also have
an environmental impact since the poor have to rely on firewood. I also request the Prime Minister's urgent and decisive intervention to undo the
injustice done to the State and to allot the State's due share of monthly requirement of over 65,000 KI.

Last but not the least Gingee Town and the surrounding areas were ruled by one King from North-Desing Raja and built a Fort and palaces
on the top of the mountain. He ruled the entire place for a certain period. This place is a symbol of secularism. This place now maintained by the
Archeological Department is on the National Highway between Puducherry to Krishnagiri.



On the said National Highway, there are two mountains and on which two palaces have been built called-Rani palace and Raja Palace. He
had one Lieutenant called Mohammed Khan. He had immense faith in him and the Mohammed Khan was his Commander. When the invasion of Arcot
Nawab took place, Mohammed Khan gave his life for his friend Desing Raja in the battle. This place is a symbol for secularism where Hindus,
Muslims, Jains and other communities are living peacefully.

To declare this place as a tourism center, a request has been made several times and if it is developed as a tourism center, it will be like
another Mahabalipuram. Therefore, I request the Hon'ble Minister for Tourism, to visit the place and after the visit definitely Gingee Town will be
declared as a tourist center which could attract more tourists.

With these few word, I conclude my speech.
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*SHRI MULLAPALLY RAMACHANDRAN (VADAKARA): The entire Nation was looking forward to the presentation of this Budget as it has
evoked great expectation in the minds of the people across the country. However, the Budget in effect is deeply disappointing as it does not take
India on the path of rapid economic development and growth. It has been proclaimed that the General Budget will usher in an era of drastic
economic reforms and innovative economic measures. It was also declared that it will be a total departure from the interim Budget presented by the
previous Finance Minister.

It was on the main plank of price rise and issue of corruption that this ruling Party fought and won the last election. At the outset my question to the
Hon'ble Finance Minister is as to what are the innovative, bold steps the Government would take in containing inflation and price rise. The
Government has also promised that drastic measures would be taken to unearth black-marketing and hoarding. As one who shares the sentiments of
the common man, I would request the Hon'ble Minister to enlighten us on this point.

Black money stashed abroad was one issue on which the present ruling party has been harping for years together. The Hon'ble Finance Minister is
keeping a golden silence on these issues when he moved from the opposition to the Treasury Bench. So much has been said about the Black Money
which has been invested in foreign banks by the filthy rich people. Why the hesitation to bring out this black money stashed in foreign banks.

It is a fact that Government's intention is to weaken our Public Sector Undertakings by going in for large-scale disinvestment. Government is going in
for PPP in all projects. This will ultimately take our country to rapid privatization. 49% FDI in defence sector as also in insurance sector will be
fraught with dire consequences. We should bear in mind that security of our country is at stake where defence production is concerned.

I remember the position taken by this ruling Party when the UPA Government attempted to bring in FDI in the retail sector. Whether the Finance
Minister has forgotten the hue and cry created by his party inside and outside the Parliament. Why this volte face? Why this double standard?

The intention of the Government to abolish subsidies will not augur well for the common man as he will be the worst hit.

MGNREGA, a flagship programme of the UPA Government, has brought about revolution in the villages by providing employment opportunities. It
was a great step in the right direction as it was intended to eliminate poverty and unemployment from the villages.

You may recall that it was the UPA Government which has written off the bad loans of the poor farmers. The conditions of the Indian farmers are
still worse and they are in debt trap. Their genuine problems are to be addressed in its totality



Coming to the state of Kerala, I would mention that five new IITs have been announced by this Government of which one is in Kerala. This is not a
new decision as the previous Government had decided to start IITs in each of the States including Kerala.

The UPA government had taken decision to set up AIIMS like institutes all over the country including in Kerala. It is distressing to note that the
Government has not provided funds for this long pending demand of the state.

Kerala has demanded an amount of Rs. 878 cr for Kochin Metro Rail Project. For this, only 463 Cr has been allocated, which is grossly insufficient.
FACT is facing acute financial crisis and only Rs.42.66 Cr has been set apart against the need of Rs.990 Cr.

The Finance Minister has assured that Rs.50 Cr will be set apart for Blue Revolution in inland fishing. This is a paltry sum which is not sufficient to
meet the requirement. Finance Minister has totally forgotten the coastal fishermen who really bring about Blue Revolution as a result of which our
country earns huge foreign exchange.

I conclude by stating that rapid privatization and disinvestment of PSUs in a bigger way as also 49% FDI in Defence and Insurance sectors is the
hallmark of this Budget. I urge upon the Hon'ble Finance Minister to take ample care and caution while deciding upon FDI in defence, insurance as
also disinvestment of PSUs. NDA Government had the dubious distinction of disinvesting even the profit making PSUs and they had a Minister to look
after the Ministry of Disinvestment during the earlier NDA Government.

I once again oppose this Budget.

*SHRI M.K. RAGHAVAN (KOZHIKODE): I stand to oppose this Bill for the following facts.

There is no mention as to how the income would be adequately enhanced to contain deficit. While UPA is not totally against FDI, yet to have control,
the FDI should be restricted. The proposals also clearly indicate that the NDA cannot ignore the schemes envisaged by the UPA. The budget has
also not addressed reforms in the labour sector and job creation. Even the macro-economic indicator is that conceived by the UPA. The sops
announced for the middle class is also not adequate. The budget has not indicated for any increase in growth, contain inflation and also create more
jobs since half of the country is youth, apart from productive reforms. There are no suggestions to overcome the budget deficiency.

Justifiably to the reactions of the Budget, just immediately after the presentation, it is unfortunate to mention that the Sensex closed 72 points
below due to doubts on deficit target of 4.1% of GDP. This is an indication for the so called market driven budget.

Most of the budget is concerned with market values at brokering houses which is not a good sign on the welfare of the economy. There is also a
concern on the increase of clean energy cess from Rs. 50 to Rs. 100. On the other hand, the Budget also saw reducing allocations and only renaming
schemes.

Even while criticizing the UPA, the NDA has accepted the goodness in the schemes like MGNREGA and NFSA the flagship schemes under the UPA.
The FM ensured an increase of Rs 1000 Cr for MGNREGA and Rs. 59,000 Cr respectively, which is a quantum jump. The good words on PMGSY are
yet another indication on the concepts of UPA. This clearly establishes the social commitment of the UPA and the essentially to continue these is
accepted by the NDA. And here, I would like to add that under the PMGSY each MP should be authorized to recommend at least ten (10) road
projects under his constituency. Similarly, the present form of Tendering finds no takers and hence the state fixed PWD rates should be allowed.

In addition, it is also suggested that the MPLAD is a highly accepted development scheme. As is aware, every parliamentary constituency has about
7 assembly constituencies. In Kerala, each MLA is authorized for Rs. 6 Cr in a year under the MPLAD whereas an MP has only Rs. 5 Cr. Considering
the anomaly, the MPLAD should be increased to Rs. 25 Cr. per year to meet the developments in a parliamentary constituency

The Hon'ble Minister has announced the erecting of Statue of Unity in honour of Sardar Vallabh Bhai Patel ji at a cost of Rs. 200 Cr. While it is our
endeavour to honour our leaders, the Government should consider erecting a statue of Gandhi ji, the Father of the Nation at Delhi. Similarly,
Sankaracharya, who is considered to be the most revered philosopher and theologian from India, had consolidated the doctrine of Advaita Vedanta.
He is known for the unification of two seemingly disparate philosophical doctrines, Atman and Brahman. He should also be similarly honoured and a
statue should be erected at Kaladi, Kerala, his birth place.

The increase of FDI in defence sector is a cause of concern for the nation at large. Considering the strategic situation, the FDI in defence
establishments should remain at 26% only.

The development of 100 modern cities is an excellent concept. Kerala needs more developments in its tier 2 and 3 cities like Kozhikode.

The life span of Indians have increased and so the various diseases. Cancer alone killed 5,56,400 people across the country in 2010, most of them in
the age group of 30-69. There is also an increase in the number of dialysis patients. Similarly, old age also have increase palliative care patients The
country should shoulder the responsibility to look after this category of people. It is suggested that an authority like NACO should be set up to look
after cancer, diabetes and dialysis. In fact, dialysis centres should be set up at each districts headquarters which have some relief to the patients
with affordable health care, which is otherwise a costly treatment in the private sector Similarly, an independent body should be constituted for
addressing the old age and Palliative care sector.

The Accredited Social Health Activists (ASHA) are community health workers and is part of the National Rural Health Mission (NRHM) which began
in 2005. It is expected that there would be an ASHA in every village and up to January 2013, the workers numbered 8,63,506. They help extend basic
healthcare at village level. Though they are termed as volunteers, it is high time we have increased their allowances from Rs 700 pm. The
Government should consider increasing this to Rs 3000 pm. It is also understood that there is huge backlog on payment to them and initiatives



should be made to pay this immediately.

The Anganvadi workers are paid Rs. 5000 (Centre share Rs 3000 and State share Rs. 2000) and Anganvadi Helper (Centre Share Rs. 2000 and State
share Rs 1500). There is no specific retirement age which should be considered. They should be provided ESI facilities and a minimum pension of Rs
1000/- and gratuity in proportion to their salary/contribution.

The announcement of opening an IIT in Kerala is again a welcome measure, a project conceived during the UPA 2 regime.

The Government over the years have acknowledged the need to provide safe housing to the poor. This Government has also indicated in para 69 to
continue with the prevailing system. The present allocation of funds needs to be increased to Rs. 3 lakhs per dwelling as with the existing amount, it
is difficult to construct a safe dwelling.

Fishing in India contributes to over 1 per cent of India's annual gross domestic product The country has over 2 million full-time fishermen, 1.5 million
part-time fishermen, and 3 million occasional fishermen. Strangely, no mention has been made for this fraternity. Many issues like safety,
modernization, dislocation during monsoon, social commitments, etc. are required to be addressed for this sector. It is also suggested that a
Commission under a retired Supreme Court Judge may be constituted to study the problems faced by the fishermen community.

At para 107, the Minister has announced setting up of Trade Facilitation Centre at Varanasi and textile clusters at 7 centres. Kannur in Kerala has
one of the biggest handloom industries and this scheme should be extended to Kannur in Kerala also. In fact, more than 3 lakh handloom workers
are engaged in the handloom units in Kannur and is also a known export centre for handloom. Therefore, Kannur should be included as a textile
cluster and facilities to be extended to other proposed centres should be provided to Kannur, Kerala also.

The Vizhinjam Port was originally conceived about 25 years ago. The total project expenditure is presently pegged at Rs. 6595 crores over three
phases and is proposed to follow the landlord port model with a view to catering to passengers, containers and other clean cargo. The port will be
one of the largest ports in the World if developed. The Minister has indicated 16 new projects. The Vizhinjam project should be included as one
among the 16 proposed which would be a pride of place for the country.

Under the National Heritage City Development and Augmentation Yojana (HRIDAY), Guruvayur, a 5000 year old township having the famous
Guruvayur temple which is the fourth biggest temple in terms of devotees per day and needs to be included keeping the importance of this temple.
Similarly, Sabarimala, which has over 2 Crore devotees during the season, should be included under the National Mission on Prilgrimage Rejuvenation
and Spiritual Augmentation Drive (PRASAD). Both these centres are as important a pilgrimage centre as indicated in para 149 of the budget speech.

At para 147, an emphasis is made for tourism. Kerala (Popularly known as God's own country) is no doubt one of premier tourism destinations in the
country both for domestic and international tourists. There are many locations in the Malabar region which need to be exploited properly. Therefore,
the development on the Wayanad-Kakkayam, Munnar-Vembanad-Alleppy-Cochin and Kumarakom-Vembanad-Alleppy-Cochin circuits should be
included for better tourism promotion and proper exploitation.

To promote tourism in my constituency, I propose that a Ropeway may be erected between Thamarassery and Vythiri which has one of the most
beautiful scenic presences while travelling by Ropeway.

Kerala has 44 rivers and 41 of them flow westward into the Arabian sea. Kerala is losing a surmountable quantity of water into the Arabian sea
especially during the monsoon season and at time, especially during summer, there is huge shortage of potable water. The Linking of rivers
announced in para 153 is a welcome measure for proper usage of water and providing water to the parched areas. I would suggest that efforts to
explore the rivers within the state should be carried out and included in the scheme announced in the budget.

The Minister has announced the Ganga conservation programme at para 154 of his speech This should be extended to other places also. In fact,
Pampa River which flows over 244 kms in the State is on the foothills of Sabarimala, the abode of Lord Ayappan. This river is only next to Holy Ganga
The place is frequented by over 2 Crore devotees during the Sabarimala season. Therefore, a similar plan should be conceived for conservation and
development of River Pampa.

Kerala produces some of the best sports personalities in the country, be it athletics, football, volley ball, swimming, etc. However, all these are
achieved on personal efforts of the individuals and on one on basis. While setting up the Sports University in Manipur, an off campus should
simultaneously be opened in Kerala also.

The Government has rightly indicated in para 173 for promoting and developing Organic farming. This could reduce usage of chemicals and fertilizers
and also address health concerns to a great extent including diseases like cancer. I would suggest that to have a serious vision for organic sector, a
separate department should be conceived This scheme should not confine only to the North-East. Kerala is also a good breeding ground for organic
farming and therefore a portion of the announced budget should be diverted to Kerala. In addition, incentives, subsidies and research provisions will
advance the organic farming.

While concluding, I wish to request the Hon'ble Minister that these issues may please be considered and included in the reply speech.
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DR. UDIT RAJ (NORTH WEST DELHI): Thank you.

I rise to express my observations on the Budget. I have gone through the Budget a couple of times. I found that this Budget is not of any particular
section or community only but I would say that this Budget is of the nation.

I must congratulate the hon. Finance Minister that he had deep insight and understanding about society. So, this Budget addresses the problem of
water, electricity, housing, and social justice, ranging from poor to rich.

13.07 hrs (Dr. M. Thambidurai /in the Chair)

Hon. Member Shri Mulayam Singh Yadav was asking what is there in the Budget for the farmers. I would say, if you go and read the previous Budget
and also this Budget, you would find that this Budget has focused enough on farmers.

One more remarkable achievement of the hon. Finance Minister I have found in the Budget is that earlier the fiscal deficit was 4.7 per cent, now he
has kept it at 4.1 per cent. Fiscal consolidation is must. He has tried in a short span of time to control fiscal deficit. Looking at the Budget, I am sure,
he would be in a position to control the fiscal deficit.

I would suggest some measures to the hon. Finance Minister on how to control fiscal deficit. I would suggest that the tax base has to be expanded;
not only tax but non-tax revenue also has to be enhanced and borrowings minimised. So far, there has been a large amount of borrowing and the
Government has been paying a huge amount of interest. That is also causing fiscal deficit.

Your Budget is encouraging for the foreign investors and domestic business persons. They are now seeing that the fiscal deficit is coming down. Of
course, what you have envisaged is to keep or achieve a low fiscal deficit in the years to come. In the coming years, he will bring it down to 3.6 per
cent and then, to three per cent — in 2017, I have observed the mood of the business and the share market; they are very much enthused by this
step. However, he has got something inherited. soidf¥ear & =u 3 aga adt st smuast fireft ¢ 3, Even then, he has tried his level best to reduce it.
50,000 @3t wuw wr it s 2a21 @ s e, ag Ard A user 599 orel ganm emy 521 a2 A 50,000 w2l wun &t arfaferd am o1, Bt sadt wr a1 @z @ &) ot
g s AfdAer Sazr er, 2010 3 s w2 Jow ¢ ¢ft, st gifdrer fsen sen ar R sppnast ¥ wu 3, 32 @t Ren smeen) ag ot wita 32,000 wis suw abamse da &) a6
A oft Rwcht 2w Bisw: adl o) 52 azs A gra ficrow: w6 82,000 w3 sy gord 2, St usd &t arfdffet 2, B gardt swr @ son 2, waueic wor &
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Kingfisher Airlines is king of defaulters". fbaifibers wereensar uz 4022 @3ts sun @1 vondle 8, St 2@ @t Jon &) 520t ave Rewer sreis 3243 wis suw, sdag)est
gf¥en w2 2653 @3ts Fue, oy uke @ 2487 wis ue, AR ames w2031 wts Fue, Yee Yot uz 1754 5is Fuu @1 vardle &, oit IR Bl Joll &) AS Usdl
&l e &) ol &Rl @3S o frn s 2 sl ae 3 sel o Rarfern @it @2 &a & They declared themselves bankrupt and siphoned off money in the
name of their off-springs and progenies; they are having great lives not only in this country, but also outside. ciférar fimelt ZmR wondle w2 w@oft awafiz ordt
38l & 3l soreo ordton @6 3 b arret werdiv &t Jw cepET aid A B: d ®Is FUE 3| 3PR A6 T Prpaz 8 o 8 Al gl Aafkast asrel o Riar ol et arfae; der
Isa oft & v fparmell &1 afearst ww ol Sloft anfde

51 3retrar 3t Jol ¢ fas "Income Tax Department unearthed Rs. 1 lakh crore undisclosed income in one year". ves ara @s3ts Fuen dawt saf3s sorma um
Tt 31 2 §s 2o 3 gan &) drr wwwel & @5 o asie 3fbfie 3, 331 dorr weer @ gfdwe o ol &) I am very hopeful that the very able and of course, wise
Finance Minister is going to do it.

# v 3lis PGl won aigen b vaerifEar AEs @ ac o1dl [ipen e aifée, &, valifdaz @ delel a2 [pen Smen aiféw, ciftsel @ret oidl son aifée; ¥ioey, welaolel
uz s#bl3rer ot anfay, ...(Inferruptions)

Sir, I just started my speech. This is the first time that I am making my speech. Please allow me. I was a tax-man. I was Assistant Commissioner; I
was Deputy Commissioner and I was Additional Commissioner. I deserve time. I know a little about the finances. Please allow me. This is for the
first time that I am speaking.

The Budget also addresses the growth. It says that we will avail growth at the rate of 7-8 per cent in the future. We will have growth in every
sector. Enough provisions have been made in this Budget so that there is growth in several sectors like agriculture, skill development, etc. Saving is
also going to be increased because there is increase in ceiling under 80C and home loan. amorofter Rrer aicft sft ar srer 3t st 37,000 ads Fud @1 Sugecaaz
foen, 3= worror A e dan Ren 3, this is going to promote growth.

garty acvfler yerer sicft oft ot saster &Y alz ast e B 3, safere sa agerxdt e B 3k 4 @ &) Recft b fme 500 s un st st ureft A Rre B 3, T am
grateful to you and thank you on behalf of all the Members of Parliament from Delhi.

Jas 1 oMt 1@ @t aren 2ft 5N anual ME-anse it 3, which was not addressed after Independence, it @ig vameranz aite 3ftanzam 2 331 i-dslorer Sit R Rsen
& bl aste A swcaar A difer-cat sdaciie don aie da oot it Bfdeer 2, 33 o Fordar w2 213, Frar-dta aidl &

Mr. Chairman, Sir, I am going very fast because of time constraint otherwise, I would have elaborated all these points.

wffeseas ¥ aiy 3 o yeror sieft it Biar Atson 1000 wdtg Fud 6 and &, anft arerefler semem Bis ot we 2 & @5 Ryl ¥ R aen R 3 o) vaell @z 1000 wds
wun yeor dicfl ity Biard afsron A5 arger 3xm sk &) aloroiel anfdbe apr Fenfler don & o Raimet awen el asdl off o 3 Aa wasan &) safem Rl a1 S usel olwor
A en now they will no longer suffer.

I would like to thank you for having spared Rs.2000 crores for NABARD towards Producers' Organisation Development Fund to build 2000 Producers'
Organisations in India. feszmei o sit 2000 @3t Fuen 3 s fzell ot Jeioe golen df $231 fn2iell A Sfider 3 aga ast uf¥ader @em I am very sure about it.

5000 as3rg Fuen St el dee-aRien & e ander Brasten 3 3301 ot Rdee ansesat & o a5 @t it gasare & &, he is going to get a big relief. I
thank you for this also.

Another important point is about the tax revenue. I am not going into the details of the plan and non-plan Budget but I would like to say that we
need to enhance the revenue. That is not being done here. The Finance Minister has taken a number of measures. A high level Committee consisting
of CBDT and CBEC will be constituted to clarify any doubt about the taxation and litigation. That will help a lot the businessmen. They can consult
them and avoid getting into litigation.

You have said that the Settlement Commission will be enlarged. I do agree with you. That is a practical step. One request that I would like to make
to you is that the Settlement Commission should be made accountable.....(Interruptions)

HON. CHAIRPERSON : Please wind up. You have taken 15 minutes.

DR. UDIT RAJ : I know a case where the assessing officer fixed the tax liability of about Rs.1000 crores but the Settlement Commission settled it for
less than Rs.25 crores. So, there should be some accountability fixed on the Settlement Commission

IR oI A 3[R Sad @l oi 3evge apfl ust g3 & as fefediore 3 & 3210 al? 3 3nudl aga o fven &) & ww ard i el ateal § [ 521 dor & & vs aps & [ aga
Eadit ) 9 MUt 95 APRIR &, I PR S UGl &) aRefern 3 50 udie sfEfiuprr &t e §

HON. CHAIRPERSON : Please wind up.

3i. 3l e it 3 45 udic 2, o ¥ 50 udie &

HON. CHAIRPERSON : You have taken 15 minutes.

3i. 3l e 1 ofteadts 3t 52 usdic 3 sdisa 3 57 udie 3,...(wmemor)

HON. CHAIRPERSON : Please sit down.

&€} (zrauren)

aiteft erg Rudt (i avdflz oe1=): @ amer aste @1 Iwereler @ Gu 3EjE wIon aigen A b et & el vd aifgenal aen AAsenR sitsrneil @ wierer Rl dlsten
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* Speech was laid on the Table

*SHRI P.C. GADDIGOUDAR (BAGALKOT): I thank the Hon'ble Finance Minister for presenting a very model Budget for the future prospering
nation.

Very systematic approach towards the tax mechanism is appreciable. With a view to make expenditure judiciously, as the saying goes, a rupee
saved is rupee earned i.e. setting up of Expenditure Management Commission to look into the expenditure reforms is also commendable.

Giving thrust towards the introduction of G.S.T. all over the country for development is appreciable. FDI in insurance and defence from 26 to 49% is
a sign of development.

Various schemes considering plans and budgetary allocations to various aspects for people is also commendable.
I feel that it would have been better that under the below schemes the amount be increased to 1000 crores.

1. Beti Bachao and Beti Padhao — caring for the girl child to bring gender equality.

2. Deen Dayal Upadhyay Gram Jyoti Yojana — Under lighting for all

3. Shyama Prasad Mukherjee Rural Mission — Under infrastructure and associate service to rural people.

I am very happy to note that India is agriculture based country and much importance is given to rejuvenate agriculture under various schemes and in
association with NABARD.

Loan scheme to farmers in time without any security up to the tune of Rs.5 lakhs in association with NABARD is appreciable.

A Sports University has been declared for Manipur. I feel the necessity of having sports university at Karnataka also as it is having much potential
and has much infrastructure and favourable conditions, etc and contributed much.

Northern Karnataka is having full potential for having solar power projects and I urge the Government to provide the same in my constituency. In
Northern Karnataka, 12 districts are fully backward and it is urged to include 12 districts in Backward Region Development Grant Fund Scheme.



As regards my Constituency i.e. Bagalkot in Karnataka State, I have specific demands.

Bagalkot district is having more than 1 lakh weavers entirely depending on weaving and some places especially Ilkal, Guleadgudd, Kammatigi,
Rabakavi, Banahatti, Rampur, etc are producing famous sarees and other handloom products. The Honourable Finance Minister proposed to set up
six mega clusters to develop and promote handloom products. The Union Government may take steps to set up one textile mega cluster in Bagalkot
district.

Very important to note that Bagalkot district is known for historical places like Pattadakal, Aihole, Badami, and so many holy places are also situated
like Kudalasangam, Banashankari, and Shivayoga Mandir. I have made so many efforts for development of tourism, but did not get any support either
from Union Government or from the State Government. Recently, we had a meeting under the Chairmanship of our district Minister, Shri S.R. Patil
along with our district Legislator in the presence of our Additional Chief Secretary. Therefore, I urge the Union Government to make a provision to
formulate Chalukya Development Authority and provide fund for developing roads and other amenities.

Due to change in the climate and hail storm rain in my constituency huge loss has been incurred to farmers leading to problematic life. I urge the
Government to provide compensation at the earliest.

The Urban Co-operative Banks are the life line of developmental process. I urge the Government to remove tax on this sector to develop co-operative
movement in the interest of all.

*PROF. SAUGATA ROY (DUM DUM): I think the finance minister has missed the great opportunity to break from the past and chart a new
course. In 1991 Dr. Manmohan Singh had broken new ground by dismantling the license raj, referring sick PSUs to the BIFR and by opening up the
doors for foreign investment. His budget is still called a landmark budget. Mr. Jaitely has failed to abolish retrospective taxation and fix a time frame
for introducing the direct taxes code regime and introduce goods and services tax (GST). Rather he has chosen to take the FDI route by allowing
49% FDI in Insurance and Defence which we totally oppose. Mr. Jaitely is in a government where his party had absolute majority in the Lok Sabha.
Last Year, the country had a record agricultural projection and there was total food stock of 62 Million Tonnes with government. International
financial crisis was easing, the current account deficit had come down to 1.7% of GDP, still there was no breakthrough thought of in the economy.
Even inflation had come down, but management of prices had been bad in the last two months with onion prices going to the roofs.

The budget sends confusing signals. On the one hand, there is talk of a digital India setting up of five more IITs and five more IIMs in the country,
though with minimum outlay. On the other hand, it also has the RSS agenda. Rs.500 crores for re-settling Kashmiri migrants, Rs.2000 crores for
Namame Ganga and Rs.100 crores for Van Bandhu Kalyan Yojana. It is said that only Rs.100 crores is allotted for modernization of Madrassas, Rs.50
crores for safety of women and Rs. 200 crores is allotted for a statue of Sardar Patel, the Prime Minister's pet scheme. Also, a mere Rs.100 crore
each is allotted 28 schemes of the finance minister's choosing. They need not have been mentioned in a budget which envisages a total expenditure
of Rs.18 lakh crores nearly.

As far as West Bengal is concerned, the budget is bad news. The present West Bengal government had inherited an outstanding debt of Rs.2.03 lakh
crores from the previous government, for which it has to pay a principal and interest of rupees 28,000 crores in the current year. For the last three
years the West Bengal government has been pleading for a moratorium on the payment of interest. The UPA-II government had turned a deaf year
to the demand, so has the present NDA government. As a result of this, West Bengal will have little money for development. Jute is the biggest
industry in West Bengal and Eastern India, employing two lakh workers. And there are four million jute farmers. Industry is in crisis since the last
UPA government diluted the jute packaging mandatory order. There is no mention of the word jute in whole budget speech. The last government had
promised to set up a deep sea port in Sagar Islands in West Bengal. The FM's budget speech does not mention anything about the proposal though
Tuticorin Port is mentioned. There is also no plan announced for revival of the sick tea gardens in West Bengal.

Some features of the budget though are welcome, the expenditure management commission is a good step. Rs.500 crore price stabilization fund, the
rupee 1000 crore Pradhan Mantri Gram Sinchyee Yojana are good steps, so is the proposal to issue farmers soil health card. The sops for large solar
energy projects and the wind power sector will help the development of renewable energy sector.

The increase in personal income tax exemption limit by Rs.50,000 will save a maximum of rupees 5150 for the tax payers. But this is a minor relief.
Tax exemption which was rupees 5.73 lakh crores has been increased by rupees 7,000 crores. The increase in service tax on companies advertising
their products online will hurt e-commerce business.

Overall, this budget with a very long budget speech, presents no vision and no unified thought. It is short on specific line how manufacturing growth
will be ensured. How the unemployed and educated unemployed will get jobs and how their "acche din" will come, on how the inflation will be
brought in line? It is good that the government has not discontinued the MGNREGA or Food Security Act, though it hardly mentioned them. The
allotment of Rs.37,880 crores for national highways is welcome, but the jettisoning of the JNNURM will stall the development of metro cities. The
government has followed the UPA-II line of increasing petrol and diesel prices which we oppose.

I am aware that much of the hype on budget is meaningless. 42% of the budget will go in subsidies, defence and interest payments, another 36% in
transfer to the states. The central plan is only a small percentage of total expenditure. Still the Finance Minister should have set out a clear road
map for reducing inflation, spurring growth and ensuring employment. It has failed to do so. He has towed the UPA line and only added names of
Shyama Prasadji and Deendayalji to meet political needs. UN report says that one third of world's extreme poor are in India. This budget promises
nothing for them. Nor does it mention ways of bringing back black money from abroad into the country.

HON. CHAIRPERSON : You were allotted five minutes but you have taken 15 minutes. Whatever more you want to say, you give it to the Minister in
writing.



Now Prof. Bose to speak.

PROF. SUGATA BOSE (JADAVPUR): Mr. Chairman, Sir, I rise to offer a critique, a constructive one, of the central Budget presented to us exactly a
week ago. We know that it is the Hon. Finance Minister's first Budget and he has been at some pains to explain that he had only 45 days to prepare
it. So, we ought not to be too harsh in our assessment of his financial proposals as Shri Mulayam Singhji has been. An author had once sent his first
manuscript to the legendary, Dr. Johnson for his comments. Upon reading it, Dr. Johnson had remarked that it contained some good things and
some new things. But the good things in it were not new and the new things were not good. I am afraid, we must pass a similar verdict on the
Finance Minister's maiden Budget.

Far from being "the most comprehensive action plan” to achieve his goal of macro-economic stabilization, the Budget identifies a destination to be
reached in three or four years without providing any clear roadmap on how to get there. Reduction of the fiscal deficit to 3 per cent of GDP by 2016-
17 is a laudable, if ambitious, target. The Budget sets a direction all right, but is hopelessly vague about how we might navigate towards that goal.
This Government, which is ideologically committed not to raise taxes, is silent about what it might do to widen the tax base - something that the
preceding speaker also alluded to from the Treasury Benches - other than to stealthily deploy information technology. It is evident there will be
spending cuts but that intention is cloaked in the decision to set up an Expenditure Management Commission. I hope the hon. Minister will spell out
in his reply to this debate the status of this Commission and whether its recommendations would be binding on his Government.

If the principles of federalism and democracy appeal to him, the Finance Minister would do well to curb his impatience and not shut down the debate
on the Goods and Services Tax. In principle, we are in favour of the introduction of a GST as we believe it will be good for small and medium scale
enterprises across our vast and diverse land. However, this should not be done at the cost of the States' revenues. The concerns of States must be
fully addressed and iron-clad constitutional guarantees provided by the Centre before taking the momentous step of introducing a GST. We suffered a
lot by reducing CST a couple of years ago based on a false promise by the Centre.

Genuine cooperative federalism demands not just a fair basis of sharing tax revenues but a proper sharing of the powers of taxation by the States
and the Centre. I understand that this Government admires Pandit Madan Mohan Malaviya after whom the Finance Minister has named one of his
new schemes. So let me remind the Treasury Benches what that far-sighted patriot and Member of the Central Legislative Assembly had said on this
matter. He told the Decentralisation Commission of 1908:

"The unitary form of Government which prevails at present should be converted into a federal system. The Provincial Governments
should cease to be mere delegates of the Supreme Government, but should be made semi-independent Governments."

These are Malaviyaji's words, not mine. In his Lahore Congress Presidential Address of 1909, Malaviyaji had declared:

"What is needed is that the Government of India should require a reasonable amount of contribution to be made and should leave the
rest of the revenues to be spent for Provincial purposes.”

Mr. Chairman, Sir, infrastructure, health and education must be the three pillars on which India should build its edifice of development over the
next decade. I applaud the Government's clear-eyed vision so far as investment in infrastructure is concerned. Allocation for roads and power
stations, airports and sea ports are impressive and probably the best that could be done in the present fiscal situation. Government outlays will not
be enough and we will have to achieve macro economic stability in order to attract global funds to meet our infrastructure needs.

I am dismayed, however, by the Government's myopia in not seeing that a healthy and educated populace is imperative for sustained
economic growth and development. The Finance Minister has said in a newspaper interview that you, Chairman, Sir, referred to yesterday that he
will not scrap any social sector programme. But that is not enough. The country is facing a public health crisis and yet a 4.2 nominal increase in the
allocation for the health department masks a 4.4 decrease in real terms if one adjusts for the 8.6 per cent inflation we have had over the last
financial year.

The biggest disappointment of the Budget lies in the miserliness shown toward education, especially primary and secondary schoal education. The
manifesto of the Ruling Party had proclaimed that spending on education would be raised from 3 per cent to 6 per cent of GDP. That is the norm in
much of Asia and ought to be a matter of national consensus in India. Where is the Finance Minister's road map towards achieving that objective of
raising it from 3 per cent to 6 per cent of GDP? The Budget has managed to put the country into reverse gear on the education front with a decrease
in real allocation of 3.2 per cent in this sector, so vital for the future of our young generation. Pandit Malaviya would not have been pleased with this
sorry state of affairs even if you have provided Rs. 500 crore for new teachers' training in his name.

On the face of it, higher education fares a bit better than school education in the Government's scale of priorities with the announcement of another
Rs. 500 crore for new IITs and IIMs and one Humanities Centre in the name of Jai Prakash Narain. So, we can expect nearly Rs. 50 crore to be spent
on brick and mortar in eleven new locations this year. But has adequate attention been given to the requirement of human resources, including
faculty for these new educational institutions? Is this the best strategy to achieve both broad access and excellence in the field of higher education?
Why not invest similar amounts in ten of the most promising colleges and universities, both Central and State, that may have gone into some decline
in recent years but can be turned around through visionary leadership and judicious strategic investment? This is precisely what China has done to
have at least half a dozen of their best universities break into the league of the world's top one hundred.

I would like to put in an earnest plea to the Hon. Finance Minister not to misuse the name university because university is something universal. By all
means set up a Sports Academy in Manipur, but call it what it is. There are going to be Railway polytechnies and training colleges. That is fine. Also,



you can have Horticultural institutes, but to call them universities is to make a mockery of the idea of a university. I teach at Harvard and so I am
very conscious about the purity of the term university. I am sad, of course, that one of the Horticultural Universities that the Hon. Finance Minister
has proposed, I would name them institutes, is not being set up at Bengal. If I could invite Shri Arun Jaitley to my constituency, I am sure, he would
be convinced that the most delicious fruits and vegetables and beautiful flowers too come from places called Baruipur, Sonarpur and Bhangar, any of
which could serve as a wonderful location for an innovative Horticultural Institute.

I understand that Rs. 100 crore would be a sensible amount to allocate for a single institution of this kind. However, flagship nationwide schemes
featuring in the Government's agenda announced with much fanfare need to be backed by significant resources and call for much larger outlays. It is
a shame that the Finance Minister said in his Budget speech that the apathy towards the girl child is still quite rampant in many parts of the country.
It is a bigger shame and a sign of greater apathy that he has set aside a paltry Rs. 100 crore for the Beti Bachao, Beti Padhao Yojana. Ms. Mamata
Banerjee's Kanyasree scheme has State Budgetary support to the tune of Rs. 1000 crore. The provision of Rs. 100 crore for the modernisation of the
Madrasas is a mere pittance. I call upon the Finance Minister, in his reply, to increase each of these allocations ten-fold straightaway to show a
modicum of respect to women and minorities. There is yet anaother Rs. 100 crore set aside for Ghat development and beautification of the river front
in seven cities from Kedarnath to Patna. I can only say that the Ganga does not stop flowing at Patna. So, we need debt relief and we need an
enhancement of royalties on coal in Bengal and we want justice to be done to the Eastern Region of the country.

In conclusion, Sir, a final word about a budgetary item of symbolic value. I refer to the allocation of Rs. 200 crore to cast the iron man of India in an
iron mould. I wonder what Sardar Vallabhbhai Patel would have made of it. I have a sneaking suspicion that the hero of the Bardoli satyagraha would
have preferred to donate that amount towards rural development that has suffered a budgetary cut of 3.2 per cent in real terms. And his even
greater elder brother Vithalbhai Patel who held the flag of Indian freedom aloft in Europe with Subhas Chandra Bose in the early 1930s, would
probably have excoriated the Government for wasteful expenditure in the same way as he held the British accountable when he spoke eloguently in
these precincts as a member and then President of the Central Legislative Assembly. To honour the Patel brothers and other noble figures of that
generation including Swami Vivekananda, we need to follow their ideals of honesty and integrity, service and sacrifice and not just worship them in
iron or stone. We of course would love to have a beautiful statue of Vivekananda but we know what is huge is not great. We want reasonable
expenses.

My final words are, in this time of rampant food inflation, we must be grateful to our Finance Minister for presenting a prosaic budget. But we
Bengalis are incorrigible. One of our poets had bid farewell to poetry as in the kingdom of hunger the world had turned prosaic and even the full
moon looked like a flaming roti. But he said it in poetry : "Kabita tomay dilam ajike chhuti, Khudhar rajye prithibi gadyamoy, purnima chand jeno
jhalsano ruti." T appeal to you that our people are poor. Whatever your Expenditure Management Commission may say, do not cut the food subsidy.

Target the fertiliser subsidy. Many of my colleagues have gone to the Central Hall for lunch at subsidised rates. One-third of our country is poor. One-
third of the world's poor live in India. So, your first task, Hon. Finance Minister, I would submit through you, Mr. Chairman, is to ensure that the poor
and obscure in our country have two square meals a day.

Thank you, Mr. Chairman Sir.
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*SHRI RAYAPATI SAMBASIVA RAO (NARASARAOPET): I support the Union Budget 2014-15 presented by the hon. Finance Minister, Shri Arun
jaitley.

After a long time the country has got Shri Narendra Modi as the Prime Minister of India with absolute majority. Earlier, we were having coalition
Governments which were not able to do justice to country. Modiji is a dynamic and very capable leader. I am sure, under his able leadership India
will become a super-power.

After bifurcation of Andhra Pradesh, people of Andhra Pradesh have elected my leader Shri Nara Chandrababu Naidu and gave him the mandate to
rule the State. They have chosen him because of his vision on the development of the State, earlier He has the track record of developing the State,
particularly Hyderabad, as IT hub. It is well known that he is an efficient administrator and a capable leader. After bifurcation, people have given the
mandate to Shri Chandrababu Naidu for fulfilling their aspirations. Under his able leadership, I am sure, the new Andhra Pradesh State will reach
greater heights. Under the dynamic leadership of Prime Minister Shri Modi ji, our Chief Minister Shri Chandrababu naidu ji also going ahead to develop
the state on the lines of Modi ji.

After bifurcation of Andhra Pradesh, our State is suffering from acute power shortage, unemployment, water problem and lack of infrastructure. I
want to inform the House that the BJP has also carved out three States smoothly. But when Andhra Pradesh was bifurcated, there was a lot of
agitation and confusion created by UPA Govt. and has done injustice to the people of Andhra Pradesh. With the result the Congress Party paid heavy
price in the general elections in Andhra Pradesh and not even able to secure a single seat of MP or MLA.

This is a growth-oriented budget and lays stress on infrastructure, urban development, rural development, ports among others. The allotment of
Rs.7,060 crores for Smart Cities along with giving some concessions to tax payers is a good decision for the growth of the country.

I also thank the Finance Minister for providing Rs.100 crore for modernization of madarasas which is higher than what the previous UPA Government
has provided for.

During the ten years of the UPA Government the economy was in a shambles. The value of the rupee has fallen down. The government's debt has
increased by three times. The prices of essential commodities have sky rocketed making it difficult for the common man to sustain,

I thank the Finance Minister for sanctioning funds for Krishnapatnam Industrial Star City. I also thank the Finance Minister for providing industrial
corridor between Visakhapatnam and Chennai and also providing funds for Kakinada Port development. I thank the finance Minister for sanctioning a
National Excise and Customs Academy at Hindupur, and a hardware industry at Kakinada. But the fund allocation for these projects should be
stepped up for implementing them. I thank the Finance Minister for giving a small tax sop by raising slabs.

There is a fiscal deficit. Some people say it is big. But a good portion of it is due to interest costs and subsidies. Gradually we need to reduce
subsidies. The Finance Minister has promised to take steps by more focused food and fuel subsidy. I welcome it.

I also welcome the promises given by the Finance Minister that he will fix food inflation by reforming the FCI and the Public Distribution System. This
will help people to manage their family budget.

Regarding MGNREGA, the funds are getting misutilized. The govt. decision is to give work to the people to who are going out of their home towns in
a search of work. Instead the fund can be utilized to link the villages with proper roads, will result in more productive asset creating and linked to
agriculture.

The FM has also promised single-window-customs clearance, which should ease regulatory pains for importers. I also welcome the initiative of the
FM for a better tax assessment, including advance rulings and defined committees for settlement.

I welcome the initiative of the FM to spend Rs.500 crore for giving training to the elementary school teachers. To set up five IITs and five IIMs the
allocation is Rs.500 crore. I thank the FM for sanctioning one IIY and one AIIMS type institution for my State. I request the FM to consider setting up
an IIM also in accordance with the promise made in the A.P. Reorganisation Act, 2014,



I welcome easing the tax litigation process. It is good, and creating single window clearances for stuff is good. There is also a single Government
portal planned by 315t December, where you will be able to get all the clearances you need to run a business, and pay fees online.

The FM wants to disinvest Rs.43,000 crore in the year and then another Rs.15,000 crore, this will help in bringing down the fiscal deficit.

On account of bifurcation, the State has lost all its major economic assets, inherited huge liability and left with no resources even to service the
debt. Therefore, I request the Finance Minister to declare Andhra Pradesh as a special category State for much needed relief to economy for 15

years.

As per Section 94 (1) of A.P Reorganisation Act, 2014, the Central Government shall take appropriate fiscal measures including offer of tax
incentives to promote industrialization and economic growth in the State. I request the Finance Minister to issue orders for providing tax incentives
and concessions for industrial investments for a period of 15 years to enable the State to forge ahead on the path of development.

I also request the Finance Minister to announce sanctioning of an amount of Rs.5,000 crores during the current year's Budget under Special
Development Package.

I also request the Finance Minister to convert the loan amount of Rs.10,090 crores as grant.

On these issues, our hon. Chief Minister has written letters to the Central Government for considering these issues positively. I also request the
Government to do justice to Andhra State by approving my proposals.

Our hon. Chief Minister has promised to waive loans of farmers. I request the Finance Minister to intervene in the matter and provide liberal funds to
our State to fulfill the dreams of our farmers of Andhra Pradesh.

With these words, I support the General Budget, 2014.
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+*SHRI G. HARI (ARAKKONAM): I wholeheartedly thank Hon'ble Chief Minister Puratchi thalaivi Amma for making me a member of Parliament
representing Arakkonam constituency. Hon'ble Puratchithalaivi Amma has welcomed the general budget. This is a prudent budget taking into
consideration the economic reality and the need to control inflation. Having desperately failed with the selfish and aimless rule of the previous UPA
government we expect more growth and steady progress of the nation in all fields under the present NDA government.



I have some demands for your consideration and appropriate action.

Under the able guidance of Puratchithalaivi Amma, Tamil Nadu is progressing well towards glory. We need the moral and financial support of the
Union government for further progress.

When Tsunami and Thane Cyclone devastated Tamil Nadu, the people were affected. The whole State was in a shock after loss of many lives and
property. Puratchi thalaivi Amma demanded Rs.5000 crore for relief and rehabilitation works. Previous UPA government was not concerned but
showed indiscrimination in allocation of necessary aid to the State of Tamil Nadu. Purachithalaivi Amma toured throughout Tamil Nadu to mitigate
the sorrows of the affected people. It is only because of Amma's efforts, people of Tamil Nadu recovered from the huge losses of Tsunami and
Thane cyclone.

With the availability of limited resources, Puratchithalaivi Amma has been kind enough to implement several social security and welfare schemes
meant for the poor and downtrodden. Tamil Nadu government got only Rs.600 crore as against the actual need of Rs.4490 crore. Puratchithalaivi
Amma is committed to implement several schemes including old age pension scheme, 4 grams of gold to poor girls for their marriage purpose, free
issue of text books, notebooks, bicycles, laptops uniform dresses to children, etc.

I urge the Union government to allocate adequate funds to Tamil Nadu for uninterrupted implementation of such social welfare programmes.

Kerosene is the fuel used for cooking by poor people. Hon'ble Chief Minister of Tamil Nadu Puratchithalaivi Amma in a memorandum submitted to the
Hon'ble Prime Minister on 3" June 2014 has stated that the monthly allocation of kerosene to the State of Tamil Nadu should be restored at 65,140
kilo liters as against the present reduced allocation of 29,060 kilo liters per month. As desired by Amma, I sincerely request NDA government to
allocate the required kerosene of 65,140 kilo litres per month to Tamil Nadu.

Tamil Nadu has been progressing well in all sectors including industrial development. Ponneri has been announced as Smart City in the current
Budget. Necessary funds would be allocated for its infrastructure development. I urge that Arakkonam- a city known for integration of people — and
Katpadi should be included in the list of Smart Cities and necessary funds should be released.

I request that Tiruttani should be prominently included in the tourist map of India as a pilgrim centre frequently visited by lakhs of pilgrims. I urge for
release of necessary funds for infrastructure development in Tiruttani.

There are a number of leather tanning industries in Ranipet, Ambur and Vaniyambadi and these tanneries along with their effluents, pose an
environmental threat to the surrounding areas besides polluting ground water. The Union government should also allocate necessary funds for
protecting the environment of this area besides keeping a check on these tanneries.

I further stress the need for setting up four way railway line along Arakkonam-Tiruttani-Tiruppati route which is overcrowded with a heavy traffic of
tourist and regular passengers.

I request you to set up industrial corridors in backward areas like Arakkonam and Ranipet in order to develop these areas and to provide
employment to several thousands of unemployed youth of my constituency.

On behalf of AIADMK party, I welcome the current Budget and hope that it will ensure economic growth of our nation,

I once again thank Hon'ble Chief Minister of Tamil Nadu Puratchithalaivi Amma for allowing me to express views on the discussion on General
Budget.
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*SHRI P.K. BIJU (ALATHUR): I express my views and concerns on the budget 2014 presented by Honourable Finance Minister, Shri Arun Jaitley.

The new government's much hyped budget 2014, without any doubt, brings smile on the face of the corporate and a grave disappointment for the
common man. If you look at the several proposals on education, health care, rural India, the farm sector or the underprivileged, or the broad tax
proposals or those related to infrastructure creation and the capital marketa€|. the intentions are very clear It has gone down well with the
corporate sector which was unabashedly rooting for a Narendra Modi government in the run-up to the elections. It is a curious blend of private-public
approach, the new mantra thus emerging out to be 'Public —Private Partnership' (PPP), that's commitment is only to the corporate.

The sector where the budget would get its share of beating is in the agricultural sector where, it so appears that the minister did little more than
cosmetics and tokenism. There was no concrete explanation as to how the rising prices would be tackled in the coming times and there is no enough
explanation for storage capacities and effective supply of the food commadities. A token of Rs.500 crore is allocated as a price stabilization fund
which appears feeble given the constrained situation of the agriculture. Though there are some long-term measures like setting up agri-
infrastructure fund at a cost of Rs.100 crore and two more agri-research institutes in Jharkhand and Assam, which should benefit the sector in long
run, there was hardly any relief for a foreseen problem that farmers and consumers might face in the recent future.

Fiscal consolidation is sought to be effected through contraction of public expenditures and not by increasing revenues through taxing the rich. The
budget proposes drastic cut in central plan outlay in agriculture and allied sectors, rural development and social services and women and child
development. There is no increase in allocation in MGNREGA, Indira Awas Yojna rather in real terms it has declined. The total plan allocation also
declined in real terms roughly by 4%. Moreover, the share of SCs and STs in total plan expenditure is falling short by Rs.47,000 crores and Rs.14,000

crores according to Planning Commission guidelines based on proportion of population. At the same time, real estate investment trusts (REITs) and
Infrastructure Investment Trust (IIT); both being cash pooling vehicles, have been encouraged by the government by providing pass through status
to resolve the financial disability in infrastructure sector.

Jaitley here played a smart card by not directly attacking the subsidies and unnecessary expenditure which he and his party all along have been
attacking but delegated the task of looking into these expenditure to Expenditure Management Commission, one of few fancy committees which the
budget proposes, to look into expenditure reforms.

The budget also proposes a decline in subsidies to petroleum by Rs.22,054 crores which would impose more burdens on the people and further
increase the inflationary pressure. Moreover the budget has no concrete proposal to check the double digit food inflation especially when there is a
possibility of mounting pressure on food prices given the projections of bad monsoon.

The budget also fails to propose measures to increase employment growth through revamping manufacturing growth. Investments are low and there



is no attempt to raise domestic demand rather the budget essentially relies on incentives to private investment through investment linked deductions
that grossly failed to raise investment in the earlier years. Moreover the government announces to raise the cap of foreign investment in insurance,
defence and real estate that the earlier government could not implement because of stiff opposition. The preferences of the government is summed
up in allocating 200 crore for the Unity Status and more Rs.100 crore for 'Beti Bachao, Beti Padhao', a scheme announced for saving and welfare of
girl child.

Regional discrimination is another important aspect that has to be taken in to wider consideration and discussion. For example, Kerala has been
neglected in many fronts. The states long standing demands for an AIMS, Vizhinjam Port, Inland water tourism, sports development, etc. have been
turned down by the budget.

While concluding I would like to state that what the budget is lacking is the 'doctrine of implementation' and future road map. There are a lot of
'what is to be done' and less of 'how it is to be done'.

*SHRI PREM SINGH CHANDUMAJRA (ANANDPUR SAHIB): Hon. Chairman Sir, I thank you for giving me the opportunity to speak on the General
Budget (2014-15).

Sir, I congratulate the Hon. Finance Minister for presenting a Budget that will bring the derailed economy of India back on track. The earlier Budgets
presented by the erstwhile UPA Government were hamstrung by the fact that they spent 85% of the Budget on non-planned expenditure. Due to
high cost of production, producers and consumers---both suffered. Centrally sponsored schemes were dependent on the will of the State
Governments. Many times, the money remained unspent and unutilized. The cost of production kept on increasing.

Sir, as per the CAG report, the gas companies were earning a profit of Rs.50,000 crores. Due to incessant price-rise, the common man suffered. In
the name of royalty, foreign capitalists were enriched. It gave a boost to poverty. However, this budget has reduced the non-planned expenditure.
This is a step in the right direction. It will rejuvenate the economy of the country. Expenditure has been reduced and further steps have been taken



to increase the income.

Agriculture is the mainstay of the economy. Steps have been initiated in the budget to revitalize the moribund economy sector. At the time of
independence, agriculture contributed 52% of the GDP. Now, it has been reduced to mere 12% of the GDP. This trend must change. Agriculture has
to be made remunerative.

Sir, I thank the Hon. Finance Minister for allotting 1000 crore rupees for the Prime Minister Irrigation Scheme. However, this is a meagre amount and
needs to be increased. Sir, Punjab has over-used its ground-water for irrigation and faces a crisis now. Therefore, under the Prime Minister Irrigation
Scheme, Punjab must get a lion's share of the funds.

Sir, floods have also posed a severe problem for Punjab. the incessant rain on the mountains and foothills results in the flooding of rivers in
Punjab. 4,000 million cubic metres of rain-water wreaks havoc in Punjab. So, the Prime Minister Irrigation Scheme will be very helpful for Punjab. I
thank the Hon. Finance Minister for making provision in the budget for this scheme.

Sir, states that are plagued by natural calamities like floods etc. need to be bailed out. Special financial packages should be granted to such
states for the construction of check-dams etc. Crop insurance scheme should be implemented properly. MSP of the crops must be fixed keeping the
interest of farmers in view. All states should be consulted for this purpose.

Sir, I also thank the Finance Miniter as he has tried to bring down the rate of interest in the agriculture sector from 7% to 3%. However, the farmers
in Punjab are neck-deep in debt. There is a whopping loan amount of Rs.60,000 crores on the farmers of Punjab. The previous Government waived
off Rs.70,000 crores of loan amount of the farmers. However, Punjab needed Rs.35,000 cores at that time to revitalize its agriculture sector. But,
only a paltry sum of Rs.150 crores was given to Punjab. So, I urge upon the Hon. Finance Minister to do away with this anomaly. The entire loan-
amount of the farmers of Punjab must be waived off. To make the profession of agriculture remunerative, more schemes should be launched.

Sir, standing crops are often destroyed by wild animals. The farmers have to suffer the consequences. Barbed-wire fencing work needs to be done at
such places and the centre must bear its cost. In the hilly areas, lift-irrigation system should be encouraged. Resources should be provided by the
Central Government.

Sir, the need of the hour is to include irrigation in the basic necessities like electricity, education, health etc. Irrigation should be a part of the basic
infrastructure.

Sir, the food-processing industry needs a major uplift. Food-processing should be an integral part of agro-industry. The difference of 2% from 9% to
7% will help this sector.

Sir, Rs.5000 crores have been earmarked for the construction of warehouses. It will also give a boost to diversification of agriculture, The food-
processing sector should get loans at 7% interest and for agriculture sector, it should be 3%.

Sir, the erstwhile UPA Government had meted out a step-motherly treatment to Punjab. Injustice was done to Punjab. Punjab is a border state.
However, the neighbouring states like Himachal Pradesh etc. were given incentives and packages were granted to them to bail out their industries.
On the other hand, the already moribund industries of Punjab were left in the lurch. Industries in Punjab were already in shambles. As a result, there
was a flight of industries from Punjab to neighbouring states. So, I urge upon the Hon. Finance Minister to grant a special 'Border area' package and
incentives to industries in Punjab.

Sir, the Hon. Finance Minister wants to help our steel industry. He has announced some schemes to rejuvenate this sector. I thank him for this
gesture. However, our scrap industry must be given the 'deemed rebate' that was earlier provided to it but was stopped later on.

Sir, I reiterate that the loan of Rs.60,000 crores on the farmers of Punjab must be waived off. Punjab has faced very traumatic times during the age
of militancy. Our economy was doomed due to this upheaval. Interest on the loan amount of the farmers of Punjab is increasing annually. First of all,
this interest on loan amount should be done away with.

Sir, the economy of Punjab needs revitalization and rejuvenation I hope, Hon. Finance Minister will take steps in this direction. The cut imposed by
him on custom duty and excise duty will help our products. It will lead to generation of employment and will give a much-needed fillip to our
economy. The country will march ahead on the way to progress and development.

Sir, the people of India have reposed their faith in the NDA Government. This budget will definitely live up to their expectations. We will take
everybody along and work for the upliftment of all sections of the society.

Chairman Sir, in the end, I will draw the attention of Hon.Finance Minister towards my constituency Sri Anandpur Sahib. The budget talks about a
'Pilgrimage circuit'. Sri Anandpur Sahib is a farmous pilgrimage centre. Guru Tegh Bahadur Sahib attained martyrdom for the sake of this country.
The holy places of Naina Devi and Chintpurni are also present in this area. Temples of Baba Balaknath and Guru Ravidass ji are also located in this
area. So, Sri Anandpur Sahib should be developed as a 'Pilgrimage Circuit'. Budgetary support for a 22 Kms. rail stretch should be provided. Road
network in my constituency should be augmented and funds should be earmarked for this purpose. Sri Anandpur Sahib should also be developed as a
tourist hub.

*DR. RATNA DE(NAG) (HOOGLEY) : Shri Narendra Modi-led BJP-NDA government came to power by showing the dream of "Achhe Din" (that is
Good Times) to the restless middle-class and youth of India. The maiden Budget of the government therefore has to be seen in that light.



Since the problems were already known, "Acche Din" definitely meant lower inflation, higher growth & better fiscal management. On all these 3

fronts, Budget 2014 failed miserably. Government's own Economic Survey, released on the 9t July, is a testimony to that. The Survey admits
candidly that GDP-growth for the year 2014-15 will be pegged at 5.4 to 5.9 per cent. Headline inflation could be 7.5 to 8 per cent by March 2015,
which is higher than the current level of 5 to 6 per cent. Finance Minister's assurance of containing fiscal deficit to 4.1% of GDP is also not believable
because this is based on very heightened expectations on tax collection and disinvestments of public sector shares. Finance Minister, Arun Jaitley
himself is aware of that and admits it in his Budget speech.

So what did we achieve through this Modi-Jaitley Budget of 2014? What we could not achieve is pretty clear — we cannot achieve higher growth; we
cannot lower inflation; we cannot achieve better fiscal management. But we did achieve certain new things. And that's political. There has been a
complete rightward shift in the political economy of India.

It is reflected in the unprecedented role accorded to the private sector over the public sector. There have been sufficient indications of cutting
down of subsidies & substantial disinvestments of PSUs.

Much higher FDI is allowed in Insurance and Defence sectors.
A 10-year tax holiday is announced for the corporate sector which produces Power.
Even the budget proposals for agriculture were aimed at pushing the Indian Farmers towards market-linked farming. This is a significant shift.

Above all, there is sufficient indication of toning down the 'entitlement regime' established by the previous 'left of the centre' governments.
The MNREGA allocation of Rs. 34,000 crores of this budget is a marginal rise of Rs. 1,000 crores over the last budget. Last year's Rs. 33,000 crores
allocation was much less than the requirement, leading to severe delays in wage payments to beneficiaries. An improved MNREGA needed much
higher budgetary allocation if it was to be a genuine guarantee of employment to poor.

This ideological shift towards more market orientation will fail to achieve the goal of employment creation and inflation reduction - so
necessary for the Indian poor, both urban and rural. This is a budget for corporate and upper middle class, and not for the poor and the lower strata.
This perhaps is the beginning of a new rightist India.

In conclusion, I would like to express my serious concern regarding the fund distribution exercise by our federal government.

I appreciate the announcement of setting up of a new AIIMS in West Bengal. I hope it would go a long way in bringing about state of art medical
facility in West Bengal.

West Bengal is a debt stressed State. I hope the Hon'ble Minister would certainly appreciate the agony of bearing huge debt burden by certain States
like West Bengal. We have no other way to request the Government of India for an Interest Repayment moratorium in the form of Annual Grant for a
period of 3 consecutive years. I do hope the Finance Minister would give due consideration to this request.

I would like to request the Hon'ble Minister to protect handloom weavers of West Bengal and make them economically empowered and develop
weaving clusters in West Bengal. I also like to request the Hon'ble Minister to help the jute industry of West Bengal.

*SHRI D.K. SURESH (BANGALORE RURAL) : The NDA has won the recently held Lok Sabha elections and have formed the Government. I want
to extend my congratulations to Prime Minister Shri Narendra Modi ji and the NDA Government.

The NDA has to come to power riding on the hopes and ambitions of over a billion people. There are lot of expectations of the common man.

The hon'ble Finance Minister Shri Arun Jaitley Ji presented the Union Budget last week. The budget has disappointed the people of our country
and has fallen short of expectations. The budget is anti Aam Admi as the budget does not reflect the aspirations of the common man. It is a budget
for corporate and friends of NDA. The fact that there is no substantial increase in the allocations for rural and social sectors schemes indicates this
budget was a Thank You to the deep pockets who helped the NDA to power.

The BIP used their marketing skills to mislead the people of the country with regards to relief from price rise and inflation if Modi Ji came to
power. Within a month of coming to power the BIP government hiked railway fares, price of petrol and diesel and failed to control inflation. The
same people who claimed to have a silver bullet are now firing duds and are shielding behind the lame excuse of blaming the previous Government.

As far as inflation is concerned the budget appears vague on targeting inflation and short on solid measures. While in opposition the BIP had
created a storm, saying that the UPA government was incompetent for failing to tackle the issue of price rise. After coming to power they are doing
nothing to tackle the price rise.

Hon'ble Finance Minister in his budget has stuck with the UPA government's revenue and deficit estimates. He has accepted the earlier target
of the fiscal deficit presented by the UPA Government. There is nothing extraordinary in this budget as it is only echoing UPA's target.

The budget has no big ideas for the welfare of common people. This Budget lacks vision and is devoid of any strategy for growth of the nation
or welfare of its people.

Most of the budget's figures and policies accepted the basic validity of the figures and targets of the budget of the UPA government. Other
than changing names of some scheme there is nothing new or inspiring. When the UPA — II government presented its interim budget in February
2014 the very same BJP attacked the UPA government and the then finance minister by saying the figures were fabricated and inflated. Today the
very same BJP used the same figures in its very first budget. What made the new Government to accept the previous governments figures and
targets? How have these figures suddenly changed from fabricated to truth for the BJP's new government? Hon'ble Finance Minister should explain to



the country and to the house the facts behind these figures and targets. He should explain exactly why economic growth has come down under the
UPA, and what tough decisions would be needed to rectify it.

People of our country expected a major vision for five years, major reforms and some relief. The budget has failed to give relief to people from
price rise and inflation. The budget speech was long in duration of almost two and a half hours but short on substance.

On the other hand, the UPA 1 and UPA II achievements are significant. The only failure, if any, was its inability to communicate its
achievements in lay-man's terms.

Under the leadership of Shri. Manmohan Singh Ji, Madam Sonia Gandhi Ji and our leader Sri Rahul Gandhi Ji the UPA I and II regimes came out
with many reforms.

For Governance and Transparency the UPA Government enacted the

Right to information Act,

Second Administrative Reforms commission and

E-Governance.

Among the anti-corruption measures, the government was able to bring the:
Lokpal Bill

Whistle Blowers Protection Bill

Grievance Redressal Bill, and

Amendment to Prevention of Corruption Act.

The union budget 2014-15 is nothing but serving the "private sector". During the UPA government's tenure it gave top priority to social and rural
sector schemes: the MGNREGA and BHARAT NIRMAN.

It shows the Congress is always in favor of upliftment of the social and rural sectors. UPA schemes were spread deeply in rural India.

The Mahatma Gandhi National Rural Employment Guarantee Act (MGNREGA) is the largest welfare scheme of its kind in the world which was
started in 2006.

Our country's Tall Leader Shri Advani Ji during his address to the UNITED NATIONS on October 12th 2012 praised the MGNERGA and said that
the scheme had helped empower rural people and revive economic growth.

The Wages given under the scheme per day have almost doubled from Rs.65 to Rs.128 since the launch of the scheme. In 2012-13, the
scheme provided employment to over 4.98 crore households, generating more than 213 crore person-days of employment. There are rumors that
amendments are to be brought to MGNREGA in the future. Tampering with this scheme will incur the wrath of the farmers.

During the UPA regime there has been ten-fold increase in the expenditure on minorities since 2004-14. In the Union Budget presented by the
NDA there is hardly anything mentioned for the Minorities. The budget is highly disappointing for the minorities.

During the UPA regime there has been a three-fold increase in food subsidy. The land mark Food Security Act championed by Madam Gandhi
ensures no one in the country will go hungry. In my state, Karnataka, BPL families are entitled to 35 kg of food-grains per month at Rupees 1 per kg.
This act was revolutionary.

Under UPA For Farmer welfare — Minimum support prices (MSP) for wheat and paddy has been doubled since 2004, while MSP for other grains
have increased three fold.

More than 650 lakh farmers were financed by the banking system during 2012-13.

In addition the new Land Acquisition Act enacted by the UPA government will provide livelihood, rehabilitation, and financial benefits for land
losers. Farmers are protected from land grabbers and are given a fair compensation.

There are reports that the Land Acquisition Act will be amended in the near future. You are amending the Act only to help the Private Sector.
Diluting the act will be at your own peril and will be Anti-Farmer.

During the UPA regime Poverty reduction was two percent per annum. What is the NDA's plan to reduce poverty further? There is hardly mention on
reducing poverty in the budget.

During the UPA Regime the Infrastructure development was given high priority — More than 5,44,464 km have been cleared. 3,99,000 km. of roads
are completed under PMGSY.

Allocation for Pradhan Mantri Gram Sadak Yojana has increased by 88 percent in the 12 th Five Year Plan. 54,478 km of National Highways
were sanctioned and out of that 21787 km roads are completed.

As far as Industrial corridors between Bangalore- Mumbai and Bangalore-Chennai — Chitradurga are concerned, they were sanctioned and
preliminary works were started during our UPA government. In your budget you are projecting them like you are starting this project newly. You are
only misguiding people.



With regard to Skill development our UPA government made a provision of Rs.2251.89 crores. Number of persons benifitted were 19,54,300.
This is not a small achievement. Now the newly elected NDA government is claiming they are taking up the skill development for the first time. I
would like to remind you under the National Skill Development Corporations 129 training schools and 29 sector skill councils are functioning in the
country.

Urban Development was one of the thrust areas in the UPA government. Our Government had launched Jawaharlal Nehru National Urban
Renewal Mission (JNNURM). Nation-wide program has brought a Sea-Change in Urban Infrastructure benefiting over 85% of Urban Population in 61
Cities with a population of over 1 million as well as Numerous Smaller Towns. The UPA Gowt has Invested over Rs.46000 crores in improving Urban
Infrastructure.

Now the present Budget talks about building 100 new SMART CITIES across the nation with a mere allocation of Rs. 7060. The Hon'ble
Finance Minister must explain how these funds will be used as the funds are not even enough for an initial survey alone for creating 100 SMART
CITIES.

I would like to draw the attention of the NDA government that the UPA Government introduced the Urban Infrastructure Development
Scheme for Small and Medium Towns (UIDSSMT) which is one of the components of INNURM. This Mission is the single largest initiative of
the UPA Government for planned development of cities and towns. The SMART CITIES concept was a SMART gimmick to gain votes. The NDA has
misguided the people on the intent of the SMART CITIES. The UPA has already spent crores on development of cities and towns,

At this juncture I would like to point out that Bangalore is known as IT capital, Knowledge capital, Silicon city, Garden City and various other
names. Former Prime Minister Shri Atal Bihari Vajapayee JI mentioned that If any foreign dignitary visits India, he or she FIRST visits Bangalore.
Even U S President Barrack Obama has acknowledged Bangalore because it is a Knowledge city. Bangalore has put India on the World Map.

This was possible because of the then Congress government under Shri S M Krishna JI who made significant contributions to the development
of the IT/BT sectors.

Today people from all over the world are in awe of India only because of our Knowledge, this is our biggest asset.

UPA government spent crores of rupees for the development of Bangalore. But in this budget the NDA government has not given any
importance to Bangalore.

Most of the revenue generated from the IT hub, the Electronic City in Anekal Taluk falls under my Bangalore Rural Loksabha constituency.
Hundreds of IT companies provided employment opportunities to lakhs of people not only from Bangalore but different parts of the country and from
various parts of the world.

Unfortunately the infrastructure development has not kept up with the pace of growth of Electronic City. Transportation, drinking water,
sanitation and other basic amenities have not been upgraded. Neglecting Bangalore and Electronic City's infrastructure development will hurt the
Indian economy. The budget did not provide anything for Bangalore and Electronic City in particular.

Therefore I urge upon the Hon'ble Finance Minister that keeping the importance of Bangalore and its contribution to Indian economy to take
immediate steps to allocate adequate funds to provide rapid infrastructure development to Electronic City and Bangalore.

As far as health tourism is concerned Bangalore is the most attractive destination for this purpose. People from all over the Asian countries
prefer to go to Bangalore for medical treatment. The NDA budget did not announce an AIIMS like institution for Bangalore. Our Hon'ble Chief Minister
Shri Siddaramaiah Ji has written to the Govt that 200 acres of land has been identified for AIIMS like institution near Bangalore and communicated
the same to the union government. Yet an AIIMS is not sanctioned to Karmnataka. The budget was very disappointing for Karnataka that neither an
AIIMS or IIT was announced for the state.

Hon'ble Finance Minister should take steps for early agreement with state governments on Goods &Services Tax (GST). In the budget speech
Hon'ble Minister has not given any guarantee to the states against any revenue loss at it is a major stumbling block for the state governments to
implement the GST. Hon'ble Minister should look into all the issues of the States before introducing the GST in the country.

As far as FDI is concerned the BIP had opposed the same when the UPA government proposed 49% limit in the insurance sector. But the BIP
is now claiming credit for increasing the FDI participation in the Insurance sector.

The Hon'ble Finance Minister announced an increase in the FDI equity limit in the defense from 26% to 49%. Again the BIP has changed its
position. Why the BIP has double standards. The minister should explain the reasons for this change of mindset as the people are confused as to the
stance of the BIP Governemnt.

Apart from FDI and PPP, which the BIP had opposed when they were in the opposition, there seems to be absolutely no innovativeness in the
NDA Budget. Even the Tax Rebate given to individuals is very minimal. The same Hon'ble Finance Ministry when he was in the opposition had gone
on record when the UPA presented its budget that the Individual Tax limit should be raised to 5 lakhs. Why was the Minister unable to announce his
own demands?

I want to conclude by saying the budget was an utter disappointment for the people of this country.

Before I end I want to quote our famous poet Sarvagna.



It translates in English as:

One who gives without advertising is superior.
One who gives and talks about it is medium.
Only a knave talks much and gives nothing.

This is in essence was the NDA budget.

*DR. HEENA VIJAYKUMAR GAVIT (NANDURBAR): Decisive vote for change represents the desire of the people to grow, free themselves from
the curse of poverty and use the opportunity provided by the society. Country is in no mood to suffer unemployment, inadequate basic amenities,
lack of infrastructure and apathetic governance. Challenging situation due to Sub five per cent growth and double digit inflation. First budget of this
NDA government has laid down a broad policy indicator of the direction in which we wish to take this country. Steps announced are only the
beginning of the journey towards a sustained growth of 7-8 per cent or above within the next 3-4 years along with macro-economic stabilization.
Growing aspirations of people will be reflected in the development strategy of the Government led by the Prime Minister Shri Narendra Modi and its
mandate of "Sab ka Saath Sab ka Vikas".

Decline in fiscal deficit from 5.7% in 2011-12 to 4.5% in 2013-14 is mainly achieved by reduction in expenditure rather than by way of
realization of higher revenue. Improvement in current account deficit from 4.7% in 2012-13 to year end level of 1.7% is mainly achieved through
restriction on non-essential import and slow-down in overall aggregate demand. There is a need to keep watch on CAD. 4.1 per cent fiscal deficit is
a daunting task in the backdrop of two years of low GDP growth, static industrial growth, moderate increase in indirect taxes, subsidy burden and
not so encouraging tax buoyancy.

Inflation has remained at elevated level with gradual moderation in WPI recently. The problem of black money must be fully addressed. Bold
steps are required to enhance economic activities and spur growth in the economy.

Government is to promote FDI selectively in sectors. The composite cap of foreign investment is to be raised to 49 per cent with full Indian
management and control through the FIPB route. The composite cap in the insurance sector is to be increased up to 49 per cent from 26 per cent
with full Indian management and control through the FIPB route. The manufacturing units are to be allowed to sell its products through retail
including E-commerce platforms.

A sum of Rs.7060 crore is provided in the current fiscal for the project of developing "one hundred Smart Cities.
Rs.1000 crore have been provided for "Pradhan Mantri Krishi Sinchayee Yojna" for assured irrigation.

Shyama Prasad Mukherji Rurban Mission for integrated project is based on infrastructure in the rural areas. Rs.500 crore have been provided
for "Deen Dayal Upadhyaya Gram Jyoti Yojana" for feeder separation to augment power supply to the rural areas. Rs.14,389 crore have been
provided for Pradhan Mantri Gram Sadak Yojna(PMGSY). More productive, asset creating and with linkages to agriculture and allied activities wage
employment would be provided under MGNREGA.

An amount of Rs.50,548 crore is proposed under the SC Plan and ' Rs.32,387 crore under TSP . For the welfare of the tribals, "Van Bandhu
Kalyan Yojna" is launched with an initial allocation of Rs.100 crore.

Varishtha Pension Bima Yojana (VPBY) is revived for a limited period from 15 August, 2014 to 14 August, 2015 for the benefit of citizens aged
60 years and above. A committee will examine and recommend how unclaimed amounts with PPF, Post Office, saving schemes etc. can be used to
protect and further financial interests of the senior citizens.

Qutlay of Rs.50 crores is then for pilot testing a scheme on "Safety for Women on Public Road Transport”. Sum of Rs.150 crores are allocated
for on a scheme to increase the safety of women in large cities. "Crisis Management Centres" will be set up in all the districts of NCT of Delhi this
year in government and private hospitals. A sum of ' 100 crore is provided for "Beti Bachao, Beti Padhao Yojana", a focused scheme to generate
awareness and help in improving the efficiency of delivery of welfare services meant for women. School curriculum is to have a separate chapter on
gender mainstreaming.

20,000 habitations affected with arsenic, fluoride, heavy/ toxic elements, pesticides/fertilizers are to be provided safe drinking water through
community water purification plants in next 3 years "Swachh Bharat Abhiyan" is to cover every household with sanitation facility by the year 2019.

Free Drug Service and Free Diagnosis Service will achieve " Health For All" . Two National Institutes of Ageing will be set up at AIIMS, New
Delhi and Madras Medical College, Chennai. A national level research and referral Institute for higher dental studies to be set up. AIIMS like
institutions in Andhra Pradesh, West Bengal, Vidarbha in Maharashtra and Poorvanchal in UP are proposed. A provision of Rs.500 crores made for
this purpose. 12 new government medical colleges are to be set up. States' Drug Regulatory and Food Regulatory Systems are to be strengthened
by creating new drug testing laboratories and strengthening the 31 existing State laboratories. 15 Model Rural Health Research Centres are to be set
up for research on local health issues concerning rural population.

Government would strive will provide toilets and drinking water in all the girls school in first phase. An amount of Rs.28635 crore is being
funded for Sarv Shiksha Abhiyan(SSA) and Rs.4966 crore for Rashtriya Madhyamic Shiksha Abhiyan (RMSA). Rs.500 crore are provided for "Pandit
Madan Mohan Malviya New Teachers Training Programme" to infuse new training tools and motivate teachers.



Jai Prakash Narayan National Centre for Excellence in Humanities is to be set up in MP. Rs.500 crore have been provided for setting up 5 more
IITs in the Jammu, Chhattisgarh, Goa, Andhra Pradesh and Kerala; 5 IIMs in the States of HP, Punjab, Bihar, Odisha and Rajasthan. Simplification of
norms will facilitate education loans for higher studies.

Vision of the Government is that 500 urban habitations will be provided support for renewal of infrastructure and services in next 10 years
through PPPs. Present corpus of Pooled Municipal Debt Obligation Facility to be enlarged to Rs.50,000 Crore from Rs.5000 crore. Rs.100 crore have
been provided for Metro Projects in Lucknow and Ahemdabad.

An amount of Rs.100 crores set is aside for " Agri-tech Infrastructure Fund". A scheme to provide every farmer a soil health card in a Mission
mode will be launched. Rs.100 crore has been provided for this purpose and additional Rs.56 crores to set up 10 Mobile Soil Testing Laboratories
across the country.

To provide institutional finance to landless farmers, it is proposed to provide finance to Rs.5 lakh joint farming groups of "Bhoomi Heen
Kisan" through NABARD. A target of Rs.8 lakh crore has been set for agriculture credit during 2014-15. Corpus of Rural Infrastructure Development
Fund (RIDF) will be raised by an additional Rs.5000 crores from the target given in the Interim Budget to ' 25000 crores. Allocation of Rs.5,000 crore
is provided for the Warehouse Infrastructure Fund. "Long Term Rural Credit Fund" is to set up for the purpose of providing refinance support to
Cooperative Banks and Regional Rural Banks with an initial corpus of ' Rs.5,000 crore,

Restructuring FCI, reducing transportation and distribution losses and efficacy of PDS is to be taken up on priority. Government is committed
to provide wheat and rice at reasonable prices to the weaker sections of the society. Government when required will undertake open market sales to
keep prices under control.

Road Sector needs huge amount of investment along with debottlenecking from maze of clearances. An investment of an amount of '
Rs.37,880 crores in NHAI and State Roads is proposed which includes ' Rs.3000 crores for the North East. Target of NH construction of 8500 km will
be achieved in current financial year. Work on select expressways in parallel to the development of the Industrial Corridors will be initiated. For
project preparation, NHAI shall set aside a sum of Rs.500 crore.

Kissan Vikas Patra (KVP) is to be reintroduced. A special small savings instrument to cater to the requirements of educating and marriage of
the Girl Child is to be introduced. A National Savings Certificate with insurance cover will provide additional benefits for the small saver. In the PPF
Scheme, annual ceiling will be enhanced to Rs.1.5 lakh p.a. from Rs.1 lakh at present,

Personal Income-tax exemption limit has been raised by Rs.50,000/- that is, from Rs.2 lakh to Rs.2.5 lakh in the case of individual taxpayers,
below the age of 60 years. Exemption limit has been raised from Rs.2.5 lakh to Rs.3 lakh in the case of senior citizens. Investment limit under
section 80C of the Income-tax Act has been raised from Rs.1 lakh to Rs.1.5 lakh.

Now, I would like to raise following points regarding My Parliamentary Constituency Nandurbar (Maharashtra).

The work of 4 lanning of NH-6 is not started yet, people are been for it to commence. Ankaleshwar Burhanpur Highway which is currently
State Highway has lot of Traffic which is responsible for the number of accidents taking place each day. To avoid this problem the State Highway
should be upgraded into National Highway.

The work of Railway Over Bridge has not been completed till because of technical problem so it should be solved at the earliest. Current work should
commence which is very important. The fund may kindly be dispersed at the earliest.

Narmada- Tapi diversion scheme has been principally approved by Central Govt. and the DPR has been already approved by the State Govt. This
project is totally in tribal Area. 100 % tribal population will be benefited, hence fund should be provided for this project for the work to commence.

In Nandurbar district, the number of malnourished children is very high. to improve the health care in this area, I request the Govt. to start a Medical
college & Hospital at Nandurbar. Also, Sickle cell anemia & thallesemia is more prevalent in this district in comparison to any other district, so I
request the Govt. to start a Sickle Cell Research Centre in Nandurbar.

Each Primary Health Centre is operating for 20,000 people in the rural areas but in my constituency the people live at a very far places and they have
to travel a lot to reach the primary health centers. So guidelines may kindly be issued for opening of each Primary Health Centre for every 10,000
people in the extreme tribal and rural districts. So the norm should be relaxed for the tribal area to start more PHC centres & Rural Hospitals.

In my Constituency, the cultivation of Banana,Rice,Sugarcane and cotton is going on in a large scale, so one more Krishi Vigyan Kendra, may kindly
be started in Nandurbar. More funds may kindly be issued under MGNREGA scheme and keep a check on irregularities and misuse of fund earlier
should be enquired.

Opening of branches of Nationalised Banks the interior area of Akkalkuwa & Dhadgaon in my constituency is required as a large number of tribal live
in my constituency.
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HON. CHAIRPERSON : Please wind up.
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#*SHRI ABHIJIT MUKHERIJEE (JANGIPURY): As pointed out earlier by our leaders, at various for a including the Parliament, most of the schemes
are continuation of the schemes that were started earlier by Congress-led UPA Government, which I welcome as a positive side of the Budget.
However, it was the expectation of the people of India since the NDA Government has come with a huge majority that this Budget would be a
befitting budget which meets their expectations. This, unfortunately, is totally lacking in this Budget. We feel the Budget will not energise our
economy as was expected.

May I remind the Government that prices of the most elementary staple food of all Indians from Kashmir to Kanyakumari, has risen by double digits
in the last one month. We were accused of letting onion prices rise, I wonder how the treasury benches will defend themselves before the people on
this issue.

As I mentioned earlier, with a decisive mandate in the elections, it was expected that there would have been a direction towards fast paced reforms
in the Budget.

Bank re-capitalization through sale of shares and raising of FDI caps in defence as well as insurance is frankly not much different from what the
earlier government was moving towards or had done. Even in defence manufacturing, raising in FDI cap from 26% to 49% without management and
control is hardly a measure which may persuade foreign firms to bring in investments and transfer technology.

There is no incentive in R&D in defence manufacturing industry. Until and unless there is transfer of technology or absorption of technology by our
technologists, engineers, technicians, it will not lead to our self-reliance or permit us to manufacture our own defence equipment.

We have vast number of capable engineers, technologists and technicians within the country and if given a change they have always risen to the
occasion and done marvels in their respective areas. Other countries and companies outside India have been taking benefit of their expertise by
giving them proper scope of work, responsibility, etc. Alas we have failed to do so.

I appreciate the measures proposed in the Budget for upgradation of skill and trade in development of resources and goods which is a welcome
measure but at the same time, I would like to point out that there are artisans who are hereditarily doing the same kind of jobs and they are mostly
from rural and marginalized sections of the society including Scheduled Castes, Scheduled Tribes, OBCs, etc. They could have also been provided this
facility. Government may think about it.

Regarding Food Security, I would like to point out that our cultivators in most states including my state — West Bengal — do not get the Minimum
Support Price (MSP) as declared due to lack of facilities to sell their produce at MSP rate. They are generally enticed by the middlemen who buy at
much cheaper rates from the growers/cultivators and sell to either FCI or other procuring agencies at MSP because of which the benefit of MSP is
not being transferred to the targeted people. Therefore, 1 propose that FCI should procure directly from the producers/agriculturists/cultivators
either from the village mandi (if possible) or at least from each Panchayat in their respective Blocks of the District. I know it is a herculean task but
the Hon'ble Minister has talked about restructuring of FCI and also reducing transportation and distribution costs, etc. to strengthen Public
Distribution System (PDS).

Regarding inland navigation, a Project on River Ganges called "Jalmarg Vikas" is proposed to be developed between the holy city of Allahabad and
the Port at Haldia at the mouth of Bay of Bengal. I welcome this project but I would like to point out in this regard that a small project to use the
Jalmarg Vikas navigational channel on Ganges to transport boiler-quality coal from Haldia Kolkata Port to NTPC Farakka has recently created huge
land erosion on both the banks of the Ganges in my Parliamentary Constituency, Jangipur in Murshidabad District of West Bengal. My humble
submission to the Government is that both the banks along with this Jalmarg through Ganges be protected before this Jalmarg is put into
commercial use. This may be made applicable throughout the Jalmarg between the holy city of Allahabad and Haldia.



The Budget is silent on land erosion caused by shifting of River Padma and River Ganges in my Parliamentary Constituency, Jangipur. Although
Farakka Barrage Authority has been sanctioned expenditure for its regular operations, it is my demand that the concerned Ministry may please take
up this matter with the State Government as water is a State subject, to prepare a Detailed Project Report with respect to stopping of land erosion
on both the banks of River Ganges and River Padma particularly in Jangipur.

The fiscal consolidation drive may have constrained the government to undertake bold reforms. The budget is not ambitious and only proposes
minute directional changes. It sticks to the fiscal deficit target of 4.1 per cent of GDP. Without a growth push, meeting the fiscal deficit target would
be difficult. The government should have pushed capital expenditures substantially to boost demand and productive capacity. But fiscal deficit in the
first two months of this financial year is already 45 per cent of the full year's fiscal deficit target. This leaves little room for undertaking fiscal
stimulus to growth. With WPI inflation coming down to less than 6 per cent and real GDP growth (i.e. growth rate adjusted for inflation) expected to
be around 5-5.5 per cent, it will be difficult to achieve the 13.4 per cent nominal growth target.

Unless growth is stimulated, there is little chance for tax buoyancy to improve. Unless the tax-GDP ratio increases, it will be difficult to meet
the fiscal deficit target. It will restrict the scope for increasing expenditure, therefore dampening growth prospects. Bolder steps were required to
break through this vicious cycle. If subsidies were pruned in a more determined manner, it would have created space for uplifting capital
expenditure. And, facilitated by PSU share sale and FDI (that would stimulate investment to boost both capacity and demand), it would have been
possible to accelerate growth. But the Finance Minister has chosen to remain in slow gear this year, when what mattered most was a decisive push
for growth.

The direct tax proposals throw dust in one's eyes. On the one hand, the personal income tax exemption limit has been increased by Rs.50,000
from Rs.2 lakh to Rs.2.5 lakh, which provides a net saving to the individual tax-payer of Rs.5,000. On the other hand, to encourage domestic
investment in long term savings, the investment limit under section 80C of the Income Tax Act is proposed to be increased from Rs.1 lakh to Rs.1.5
lakh. Thus, net disposable income with the individual investors will be reduced by Rs.45,000 to take advantage of this facility. The Government
should adopt an expansionary policy to kick start consumer demand to boost manufacturing sector, and improve the growth outlook, rather than
merely encourage savings. It should have encouraged people to spend more. But with net income at the disposal of the individual tax payers likely to
come down, this is an opportunity the government will miss.

The power sector is very crucial for the economy on many counts. 24 hours continuous electricity supply is still a dream for millions of Indians.
Industries require uninterrupted power supply for their operations. Unless urgent reforms are brought in, this sector will continue to be afflicted by
the problems that it faces today. Weak financial condition of the state electricity Board/companies have prevented them from revamping the old
infrastructure that it has. Power theft, unrealistic electricity rates, and non-uniformity and unpredictability of regulatory framework across states
have hampered private investment. Except for the proposed extension of the 10 year tax holiday to undertakings which begin generation, distribution
and transmission of power by 31 March 2017, concrete reform measures were not heard of in this budget. Of course, Rs.200 crore for power reforms
to make Delhi a world class city has been announced. Though it is a right approach, such support to other state governments to undertake power
reforms in mega cities located in them, is sorely lacking.

The Union Budget has proposed Rs.50 crore to be spent by the Ministry of Road Transport & Highways on pilot testing of a scheme on "Safety
for Women and Public Road Transport ™. It has proposed a further Rs.150 crore to be spent by the Ministry of Home Affairs on a scheme to increase
the safety of women in large cities. These are welcome steps and I compliment the government for the same. Having said that, in recent times,
many unfortunate incidents of violent crimes against women and girls have taken place in rural areas of several states. There should have been
some initiative to support state governments in their efforts to stop such crimes.

Several promising initiatives in the higher education sector have been announced. Rs.500 crore has been provided to set up Jai Prakash
Narayan National Centre for Excellence in Humanities in Madhya Pradesh; five more IITs in Jammu, Chattisgarh, Goa, Andhra Pradesh and Kerala;
and five IIMs in Himachal Pradesh, Punjab, Bihar, Odisha and Maharashtra. Rs 200 crore has been provided for Agriculture Universities in Andhra
Pradesh and Rajasthan and Horticulture Universities in Telangana and Haryana. Rs.100 crore each have been provided for a Sports University in
Manipur and a National Centre for Himalayan Studies in Uttarakhand. In an aspirational India, having the largest population of youth in the world,
these are definitely called for. But we must remember that the higher educational institutions that we have created in the Eleventh Plan period = 21
new central universities, 8 new IITs, 7 IIMs and 10 new National Institutes of Technology — are yet to operate at full capacity as infrastructure
necessary to impart world-class education in them is yet to be fully provided for. The Budget announcements should have taken care of this aspect
as well.

Modernization of Madrasas is very important from the point of view of mainstreaming the Muslim youth of our country so that they feel and are
capable of contributing to national development. Rs.100 crore has been provided for Madrasa modernization. But given that there are thousands of
Madrasas in the country, this amount should not appear to be too meagre that will have to be thin-spread. This will lose the effectiveness of the
programme.

Rs. 100 crore for metro projects in Lucknow and Ahmedabad has been announced. Given that there are 46 Indian cities with a million plus population
as per 2011 census, it is surprising that no other city found such an incentive for developing metro.

Rs.500 crore has been earmarked to establish a Price Stabilization Fund to check price volatility in agriculture produce. Indeed, food inflation is a
major challenge for any government. The Wholesale Price Index (WPI) inflation in food articles averaged 12.2 per cent annually in the five years
ending 2013-14, which was significantly higher than non-food inflation. Food inflation results from wastages of food articles in the supply chain,
which is on account of distribution channel inefficiencies. It is well known that the provisions of the State Agricultural Produce Marketing Committee
(APMC) Acts have prevented creation of competitive conditions in the distribution of commodities and creation of a national market for agricultural
commodities. Multiple layers of intermediation in food articles distribution have pushed up retail prices. Therefore, the focus must be on distribution
channels and on reducing food wastage in the supply chain. Significant investment in marketing infrastructure like warehouses, cold storages and
modern packaging would help build robust distribution channels. Except for the proposal to reduce excise duty on specified food processing and



packaging machinery from 10 per cent to 6 per cent, no other concrete measures were forthcoming from the budget announcements.

In view of the above shortcomings in this Budget, I am unable to support this Budget.

+*SHRI NALIN KUMAR KATEEL (DAKSHIN KANNADA): "Karmanye Vadhikaraste Maphaleshu Kadachara" is the slogan with which the new
Government under the leadership of Shri Narendra Modi ji has started functioning. I am of the opinion that our Hon'ble Prime Minister would certainly
give a new direction and a new hope for the economy and the people of India.

This has been very well proved in presenting a visionary budget for the year 2014-15 by Hon'ble Finance Minister Shri Arun Jaitley ji. So I support it
and congratulate both the Hon'ble Prime Minister and Finance Minister for their effort to give a pro-farmer, pro-common man and development
oriented budget for the country.

People of our country reposed their faith in Prime Minister Narendra Modi's promise of less government and more governance and given us a secular
victory ended the era of bad governance by the UPA government. Now it is our duty to take care of the 125 crore people of India.

Hon'ble Finance Minister made effort make every one happy by giving one thing or the other to all the state and also all the sections of the society.
The budget has made provision to allow 49% Foreign direct investment (FDI) in defence and insurance sectors, making provision for all the core
sectors including construction of roads, dams, airports, improving tourism and women security, development of pilgrimage centers, Swatchh Bharat
Abhiyan, Interlinking of rivers, development of industrial corridors, Revival of Manufacturing sectar, etc.

This is the country of farmers. More than 10% of the people are farmers. The living condition of agriculturists has to improve. Keeping this in mind,
our NDA government re-introduced Kissan Vikas Patra (KVP) which is a very popular instrument among small savers, introduction Kissan TV, Soil
Health Cards.

In order to improve the irrigation facility the government has made a provision of Rs. 1000 crore to introduce a new scheme "Pradhan Mantri Krishi
Sinchayee Yojana". This is really a welcome step in the field of agriculture.

The Budget has announced to build 100 new cities across the nation and Rs. 7060 crores is allocated for 100 smart cities. This is really a boon for
development of India in days to come.

As far as social security and welfare of employees serving in the organized sectors are concerned the government has mentioned in the budget
minimum pension of Rs, 1,000 per month for beneficiaries of the unorganized sector. This move would definitely help crores of people who are
struggling to earn their livelihood.

With regard to Persons with Disabilities, the government has made a provision to enable them to enjoy equal opportunities and to lead an
empowered life with dignity by a scheme for Assistance to Disabled Persons for purchase/fitting of Aids and Appliances (ADIP). Apart from this, the
budget has also proposed to provide assistance to the State Governments to establish fifteen new Braille Presses and modernize ten existing Braille
Presses in the current financial year. Government will also print currency notes with Braille like signs to assist the visibly challenged persons. In this
way, the budget has many big ideas for the welfare of common people.

The budget has earmarked Rs. 14.389 crores for Pradhan Mantri Gram Sadak Yojana which was introduced under the stewardship of Prime Minister,
Atal Behari Vajpayee during first NDA government to improve road connectivity in rural areas.

It is an indication that the new NDA government under dynamic leadership of Prime Minister, Shri Narendra Modi would make every effort to bring
down the gap between rural and urban India.

As far as health sector is concerned, the budget has mentioned two key initiatives i.e. the Free Drug Service and Free Diagnosis Service to ensure
"Health for All", objective. This is the need of the hour as most of our poor and weaker section people are facing difficulties in purchasing medicines
as its cost is very high.

The budget has taken care of common people of our country in every aspect so that he or she should not suffer from unemployment, inadequate
basic amenities, lack of infrastructure. In this way, this is a pro-common people budget.

As far as Karnataka state is concerned the budget has announced "Development of a textile mega cluster in Mysore”, "a master plan for a smart city
in Tumkur along the proposed Chennai-Bengalore industrial corridor”, "Improve the biotech cluster in Bangalore to taken to international quality”,
Setting up of one of the six new debt-recovery tribunals in Bangalore. These are some of the announcements made in the union budget. Apart from
these, the budget has mentioned that the revision of rate of royalty on minerals would be considered as per the request made by the many State
governments including Karnataka. This move would help the state government to ensure greater revenue to State Governments including
Karnataka".

I would like to draw the kind attention of the union government and request to take some urgent measures to solve the following problems and help
people of my state to lead a better life.

Water facility is one of the major concerns of farmers. Now at present drought situation is prevailing in many parts of the country particularly in the
State of Karnataka. The Government of India should send a team to these affected areas to find out the actual damage. Relief materials must be
rushed to these areas to help the people living in those areas. Regarding the distribution of Cauvery water also, the center should see that no justice
is done to the State of Karnataka from where Cauvery originates.

After water, it is electricity which is bothering the State of Karnataka. "No option, only God can save us from power woes", day the Power



Minister of Karnataka. In fact he is banking on divine power to ensure the state does not plunge into darkness. But this is not enough, I bank upon
the Govt. of India to come to the rescue of Karnataka's power crisis. Farmers are not getting sufficient current supply. How can they increase their
production. Software companies in cities like Bangalore are affected due to frequent power cut. The daily power shortage is 1000 MW, currently the
Karnataka's average daily demand is 8500 MW but the availability including purchases from private companies, is 7500 MW. Therefore, I urge upon
the Centre to take immediate steps to allocate more power from Central Grid.

I have raised some very important issues of Karnataka. I hope ACHHE DIN AYENGE, I am sure Centre would come to the help of my State Karnataka
to solve its urgent problems which I have enunciated above. I am grateful to the Hon'ble Prime Minister and the Govt. of India who are always ready
to help the State. I whole heartedly support the general budget.
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PROF. K.\V. THOMAS (ERNAKULAM): Si, we are discussing on the maiden Budget of Narender Modi's Government. Before that we had a discussion
on the President's Address and we had a discussion on the Railway Budget. One of the points, which have been stressed from the Treasury Benches,
is that Modi Government has inherited an ailing economy.

Sir, I have a news item dated 18" May, 2014. ...(dnterruptions)

oft 7rster Fotor 91 vl widt 3 ol $R¥e Sftenr &) ... (cuaener)

HON. CHAIRPERSON : Shri Pappu Yadav, please take your seat. I want to know from the hon. Members one thing.
...(Interruptions)

HON. CHAIRPERSON: He is your Member. Please control him.
...(Interruptions)

HON. CHAIRPERSON: Shri Pappu Yadav, I do not want that.

This is not the way, how you are behaving. I am warning even the Treasury Benches. This is not the place for it.

I am Presiding Officer and you are talking like that. Is this Parliament? I am very sorry for what you are doing. You go to Central Hall and
discuss all these things. This is not the place to do it.

PROF. K.\M. THOMAS : The news item which came on 18.5.14 says 'Record grain output of 264 million tonnes will help the new Government.' Is it a
burden? Is it a weak economy?

Sir, let us look back 67 years when we got Independence. At that time, for 40 crores of people, we had to import rice from Burma, wheat from USA
and clothes from England. Even a paper pin was not being manufactured in this country. From that stage, India has grown to such an extent that
today we are one of the largest agriculture-products producing country. Not only that, the planning which was started by Pandit Jawaharlal Nehru,
the first Prime Minister of this country, has helped the country in such a way that when I presented the Food Security Bill in this House, some of the
Members asked me whether we had enough food grains for the sustained implementation of the Bill. That was a Bill which was unanimously passed.
You may also remember that for about eight hours in this House and eight hours in the other House, the discussion went on. At that time, I said that
we had got enough food grains till 2039-40 not only to implement the Food Security Bill but also for export. In 2039-40, our projected production
would be around 280 million tonnes. It is a great achievement. From a country where it was from ship to mouth, we have come to a stage where it
is from farmers to the kitchen.

It is true that there has been price rise. The better mechanism to control price rise used to be an effective Public Distribution System. India is one of
the few countries where we have a Public Distribution System functioning. ...(Interruptions)

HON. CHAIRPERSON: If you are sitting and talking like that, I will take action. This is not the place to do it. Please do not go on talking when
another hon. Member is speaking. You may go to the Lobby and discuss. There is no problem.

PROF. K.V. THOMAS : Sir, we are one of the few countries where there is an effective PDS, even though there are loopholes. One question that is
always raised is that food grains are getting rotten. In the last 10 years, the UPA — I and UPA - II Governments have taken very effective measures
in bringing down damages from 2.5 per cent in 2004 to 0.01 per cent. This is the achievement of Food Corporation of India (FCI). In 2004, our
capacity of storage was to the tune of 45 million tonnes from which we have now developed it to the extent of 75 million tonnes. Is it a burden on
this Government?

Recently, I saw a comment of the hon. Prime Minister, Shri Modi, after he visualised the launching of the satellite from Sriharikota. He said that :
"This is @ moment where India can be proud." But we are proud because it was in 1969 that Panditji initiated the process of starting ISRO in
Thiruvananthapuram. It was in 1975 that Shrimati Indira Gandhi launched the satellite Aryabhatta into the sky. At that time, Shrimati Indira Gandhi



was criticised for taking such steps to make India become a member in the community of space-satellite nations. Now, we have launched
Chandrayaan, and we have launched foreign satellites with the help of the Polar Satellite Launch Vehicles (PSLV). Is it a burden? Is it not an
achievement?

In the President's Address as well as when the hon. Prime Minister talked on the President's Address, they had put thrust on the fact that e-
Government brings empowerment, equity and efficiency. I came to this House in 1984. I have not seen computers then, and I did not see mobile
telephones. There were only land phones, and in that too one had to quote the number. It was Shri Rajiv Gandhi who dreamed of an India where our
telecommunication systems develop to this stage. Is it not an achievement? Is it not something that this Government has inherited?

If we look at Indian road infrastructure, at present, we have got a road infrastructure of 50 lakh kms. I was born in a small fishermen village. In my
school and college days, I had to walk about 10-15 kms. Now, all over the country, there is a network of roads. Therefore, do not be under the
impression that in the last 67 years of India's history, Congress has only given leadership for 60 years. We have contributed much for the
development of this nation.

Similarly, in the health sector, the National Rural Health Mission (NRHM) has given a lot of contribution in the development of health in this country.

My point is that you cannot forget the fact that during the last 67 years, the Congress has given leadership for sixty years. We accept the verdict of
the people. There also the credit goes to the Congress Party because democracy has been sustained. Nowhere in the world, 67 per cent of people
have taken part in exercising their franchise, and that is the reason why this Government has come to power. Governments will come and go. The
present Government has got a brute majority, I accept. However, as a Party, we have also got people in every nook and corner of the country. I am
not going to take much time of the House.

Even though this Government is in power for a very short period of 45 or 50 days, there are certain signals which are alarming.

We have got the Cabinet system of Government. In the Cabinet system of Government, the Prime Minister is number one, but others are all equal.
Usually, in our system, there is somebody who is considered to be 'number two' in the hierarchy. Our Prime Minister has gone to Nepal and Brazil.
Why is there no mention of this 'number two'? All are equals, but why is there no mention of a 'number two'? My only question is whether this
Government is functioning as a team or is providing collective leadership. There is only one man, Narendra Modi; everything boils down to one man.

I saw a Government letter prohibiting or warning the Cabinet Colleagues — I have also been in the Government both here and in Kerala — that they
should not appoint those people as Private Secretaries who have worked in the previous Government. Sir, you know about this; you yourself have
been in the Government. Those people have worked as Private Secretaries or Additional Private Secretaries. I am not questioning the Government.
The important point is that we are concerned about the unity of the Cabinet. It is a collective responsibility. We expect a kind of transparency and
dignity from this Government.

How many of the Governors were smoked out, after this Government has come to power? There may be natural leaders whom this Government may
like to appoint as Governors and there is no objection to that. But how many of the Governors who are now in power have been smoked out, like Shri
M.K. Narayanan? Is it good for the democracy of this country?

Look at how the Prime Minister behaves with the Media. Whenever the Prime Ministers go out, they take along with them media persons, who
belong to not only the Government agencies but also of other agencies. What I am hinting at is that there is something wrong with the Government.
The Government and the media do not trust each other.

This is a Government which is in power for the last 45 days. Do not accuse us by saying that you have inherited a weak economy; you have inherited
a vibrant economy. After passing the Food Security Bill, I went to Rome to participate in the FAO Conference. All the nations congratulated India for
the bold step that we have taken. Food Security Act is a landmark legislation because it empowers the people with the Right to Food. We have made
the world's biggest legislation giving this Right. I acknowledge the support that I got from Shrimati Sushma Swaraj and Shri Advani Ji at that time.
We had a discussion and it took us about four years to get it passed. This is an important legislation. However, unfortunately, in the Budget, there is
no mention about the implementation of Food Security Act. The hon. Finance Minister only said that the Government was committed to reforms in
the food sector. Restructuring FCI, reducing transportation and distribution losses and efficacy of PDS should be taken into priority. In which
direction they are moving so far as the implementation of Food Security Bill is concerned. When the Food Security Bill was formulated, we had
discussed with all the State Governments including the BIP ruled State Governments. There should be some clarity in this regard.

Similarly, I hope you will remember that NREGA which gives Right to Work is a flagship programme. In a democratic country, the verdict of the
people is final. We are accepting that. But Governments will come and Governments will go. There is no doubt about it. So, let us work together. In
the President's Address, the hon. Prime Minister has been quoted saying "let us work together". We are prepared to work together but they have to
take us into confidence. This is a democratic Government. We are in the Opposition. Our number may be 44. You may be more than 237 but we are
also voice of the people.

With these words, I conclude.

+*SHRI R. GOPALAKRISHNAN (MADURAI) : First of all, I would like to express my sincere thanks and gratitude to the Hon'ble Chief Minister of
Tamil Nadu, Puratchi Thalaivi Amma for giving me an opportunity to serve the people. And I am thankful to you for giving me an opportunity to
express my views on the General Budget 2014-15.



Our Hon'ble Chief Minister of Tamil Nadu has introduced one of the best schemes of the country, called Food Security Scheme through AMMA
UNAVAGAM, which helps people to get foods at very cheaper rates. Even though the prices of essential commodities in the country are sky-
rocketing, the price of the food items in the Amma Unavagam is still the same. The people of Tamil Nadu are very happy on this scheme and lots and
lots of people are benefiting through this scheme. I urge upon the Union Government to introduce such a popular scheme throughout the country,
taking this Scheme of Tamil Nadu as a role-model.

The current economic condition of the country requires tough measures to survive further. People are in no mood to suffer with unemployment,
poverty, inadequate basic amenities, lack of infrastructure, etc. It is a challenging situation. It is due to sub five percent growth and double digit
inflation. It could be revived only through growth in manufacturing and infrastructure sectors. Setting up of Expenditure Management Commission to
look into expenditure reforms may be helpful. It should come into action to bring results.

Rs. 100 Crore is earmarked to transform Employment Exchanges into Career Centres. It is to be ensured that such Career Centres exist in all the
parts of the country including Madurai in Tamil Nadu. The increased allocation of Rs. 8000 Crore to National Housing Bank to support Rural Housing
should serve the rural people of the Tamil Nadu also.

Both agriculture and infrastructure sectors are to be given full attention. Both are complement to each other for overall economic growth of the
country. A sum of Rs. 1000 Crore earmarked for assured irrigation. Benefits of this assured irrigation should reach every rural village in the country.

Unemployment is the main reason for migration. Rural people tend to migrate to big cities to seek employment. Due to this, agricultural sector is
affected. Hence cities suffer with over population. A sum of Rs. 7060 Crore has been allocated in the current financial year for the project of
developing 100 smart cities. The temple city Madurai in Tamil Nadu well deserves one city to be developed as Smart City. It is the nerve point for the
people of southern parts of Tamil Nadu. Madurai deserves to have infrastructures like Metro Train, Helicopter Tourism, increased rail services with
modern coaches etc. Construction of the Outer Ring Road around Madurai City needs immediate attention. It is long pending and should be
completed in time. This will be helpful for smooth traffic in the Madurai City. It will benefit the economic growth of Madurai city.

The Madurai City in Tamil Nadu is one of the most traditional places not only in Tamil Nadu but all over the country. This is a mixed city of rural and
urban areas. But, in the last 2 to 3 years, this city has not received any rainfall, which causes great drought in the city. The people, especially poor
farmers and labourers are facing great difficulties in running their day-to-day life. The Union Government should provide necessary budgetary
allocations to Tamil Nadu State Government so that the State Government could extend financial and other assistance to Madurai City in meeting
this drought-like situation.

Our Hon'ble Chief Minister of Tamil Nadu takes keen interest in the security of the people of Tamil Nadu, especially the women and children. Our
Hon'ble Chief Minister approached the Central Government for provision of about Crores of Rupees for modernization of Police in the State. The
Central Government should ensure this with increased Central share for modernizing the police in Tamil Nadu.

Health care sector requires increased budgetary allocation and support. AIIMS like institutes should be set up in Tamil Nadu also. The proposed
Model Rural Health Research Centre should be established in Tamil Nadu also.

I urge upon the Union Government to consider the above proposals to include in the current Budget itself for the benefit of the people of Tamil Nadu.

14.41 hrs.
(Prof. K.V. Thomas Jjn the Chair)

ot aiter R (adien): amorofier wemufer oft, ot ot Srorar o forer anten afie Rearer A amer &AM et O DR B gora: dom, At Reart B e s R B fre adt St
o 3Nl ugell asic ol e 3aaiol D ore Yot fpen, BRI 2rerpidlkn are @ wa wxd gu, So P anfdfos Rorr @t orf a1ftr 3 gu 3 o stor weor A Rl @t
&=IIol 31 IXIN ORI &) B0l AXDIE €6l I alehe; dicol @l wra ordl e ekt FewmR of iRt @i 3 wrt got o1 =1 e 6! 3 dlon aifde, 368 &=l 3 odl 25, KR
IV 3151 B 91 e ciaft A spre a1 8

faweft vz of aga it sy e @) ssdial war s Benfdn Nsten A smeent 3 Jor 3 srdfal @t e2mel Yxren aled &) Ioaial wal [ gs Ry fer emy, B Ao a5
&2 ordta ¥ Ue 9t At sy 35l Ber giRIpe I 3T e @i B ] wer & ar ot wedl Afver F waen ared § [ Rocht spwr &t oier dtews ol o) ag EoR
ol gotta ¥ usal Pps Rraedfyd fier and) 321 s Rraefydt wieper 3 siférferaansil & wreor erwr 21 3ueilsr o 2t urem; Sra Sor 3 21 &t ordl weren arn 5 fser sidta @t
atorrat freton 2, 2o wit o oft 1 ardt fopen fap oot stdta 2, ot w18 &3 weEma & Jwar 3 Afdver et we sredt # w8 faa o, fSerbt aee 3 e sdfta o am
freron anfée e, ag ot firem ofie Sor A erat @ oft 21t IuRReT a1t g

Jamufer sgiee, st E fwell swR o dar g bl P ot s el wr afearst Mt 3o wdl 3 S gt Afdver s oft gan Sor 3 57 yirera A Swner dwt A
gioragrel aidl @3 ure &, aifdrar sy ft Mot o o 2isen gon d i sa aféard o oM =ifep b 1M 3 gonse @39 s dfdser RBrear saan o aidl &, swpcaas adl
2 A a1 BA Bar g FHIA DI o] as2 ures)) 33t wrvr g Jor 3 cendr Ao arer agar 2an gane e Adl St o yfragar a5 amer war 2 5 ad 2016-17 & s



Jrsrepidler me @t dfer yferorT u2 o &3 @1E e #id} saeft yferagar @ aner it aa ol we s 8, Afdver 3t swen Retar &) sy Aol yerer #idl Sft, S vas g
& Jcwidl 33 &, Rrediol spnia @ uw difse e goirn ffpa avg A o1 3 siienBes o & wwar &, fea aws A wiiecaz 3 gisase @ agrn sn Jwa 8, fva ae
A A Aac I weewr A [delt e 3liz arr Y agrRn S ADar 3, A A Rser IRl 260 ge, ot 3 Sl sy yure Adl 2 Iealor amer ¥ 3 Fenfie 5y

AT ABIGR, PR & IcUGal 312 o] I aldl aaIos! 3i? fdel 36T ! ag1v v oPR AfAise & amm 3, ol swRcaa? i Aseal & 6l © @RI Bl cPpl, dl
a1 3Gl S9I A5 ATl GART old] WIdY FARTE $A aslc A5 3G Aaloller Fret Iiefl 3z arraller yenat aicft Sft o ver fstor fen & fas & fit &I 3ust @ @@l oyl Icue @ 59
a A a@1s! a5 A fdea & 3iae aa AR Ufes & ot aot A1) g Jar I Fu 3 Isrxa Y 81| eA Wicel, gART dAdlasa ¢f¥sa, 8T Uelbo ¢f¥sd, A dier Jacs & fed
aea-forely avvol & fer sammar Jiaseu &) Sor 3 @l silemafte 2 avdl seprar &t Berfer 8, safer e of war & 75 aa v @t Fpfdna 308, w=iifes seftor @1 Y a6 ordf
el 8) 34 Swftel 3 & SEIET A SAIET IeuGe Bl Al Icuce @l B fore gurer idt it Riard wisen &) spr & Biarl & Brrear @ Jooa odl @@ Al Rl sz
dister 3 feparor ot el wgolt udeft) safer gurer aid} ity Riaré @isrerr 31 aiftes 3 aifties fopaeil & 2 3 et ugd, sadt wri-ason dwns &)

freeft 212 of aer-weiiaeer & omer Uz Sl gy dor # aier dotol &, oif Riar Asomy goroft eff, 308 A e, B Biftr senm o agon aifée, ag odl @61y &l s53¢t &
81 3 orefl grwama &t & g0l Y] Irulcal aglal & few BT, AW 3T Pl Jeiel o aerar e &) amer & dist Al & s saren uShhft dier St &#3 @G 3 smene g3,
31 H¥e] Icurcol gy fova 3 R gan &) 9ol oRl-se gord & b gic) 3cure & e &3 ga Sax &l diferzlt aems, &3 wren st @1 Ao &, Jger vaasst ol
531 &9 A BI7 WIESIS FolB SAAGT A SAST He] ICUS aalU) a8 a3l I31 A7 Asadlel sy Ast @l 3316 foru oreft afferd it difersht a1 o &)

srammafer sdlca, $s3¢) Aac b Are-er GHIA GG as1 Kioto] ©1 3eol 3 sAfem g0l vavaStanz vae-1957 o el w2l B e fare sxu &) gandt suller 3 ot wor &,
Sttt 3uRier a2l g aret oft faea 3 ar@ wkren A1, a seur & cena et ot xmer A forasier w2 dlave 353 e A IAA IeurGol B At A v B @ U wen
@53 Aasd & s goer as far oft aomen &

adica, wleat B &xe 3 3t fgaener ad amd) & wravenn &) Moef wn o wiear @) fva add A @2 B R 3 arn sm, ¥ wm e &) saor gz fsan, sior daon 6
2 Ry g et ¥ ore el @ oft Saera @3 iy ar as3 oft oft gpes 31, g effor Araed B ameaH A 91 A5 IIFA B AT B Ay W

adlG, st g SuReaaz B anwd i aga @Y &) garer Jer aret oft 67 e  aig gforendl oid d fm a2 zar &) ana B sig sw, Rerehl, ofl orll &) aer oft Jor 5 ol
@) & 9 Qaotel ordl & A &) anat oft Iers a2t 3 aw Aeell aidl av W &) we guie oerg AeitEl A olg dEKTel Aa1 T ofdl &) & SwRTaa? A5 MR 42 el @l
Ao A5 e oS @2 Jord fére semrh Aspme & @mzen weon aed & aifds A sl 33 vz 23 8 w2 Asene @2 adh) B dciven & aal sary @ A w2 3B 4, 3
Fai el s ol U2 o 712s A HeTar? &l a1 &, Foiven @l Yorfoldlerun aszal & simaeras &) disigg @l @i i [P, sardl uRewuften off sifSia & s swoiven 3 S asdrst
wuen xre 8Tl 8, 33 SWRTaas aei a2l & G¥ S91 W ol ol 35 o 311 ySer A amen § asi aga yae dsmaon ) 7 R sicft oft 3 avsen aremn § R sy asi aga
as1 el senat 3 s fEgrarer B AR @ aimel B aig &) anel amavawdr & R 2 e 47 seie Redaftes A g1 e w1 R a3l 3 3ueior a3 743 sad ferw sieft Sf
A asgen A5 s sl 3 Siah 32 Felf B wu A &1 6w wedH a1 3B & asi UALAS el @2 o $53¢) Sucradie oft wren Ry s sstae B Hepid] e acfaer A e}
oft ofvog aidl Sft o avers A5 gends @ ot end e &) Jszens B PR afed @Y sheal w1 wrla oo aifdy) afS Slor argst aifger N, o1 33 DA F fBsamer @1
stxclt Bieng o501 o frdeh, asi vas Sere sester usen & aite v sele A aindl 8, $33) sea Bresh uad &3 sier arsst dier-diar, az-arz aifgel o sisal o1 wrlas d@oiren
enfée) rsrzenst 3 sl yaer sinmaci & safere sifel @t sits @3 sn g Isrersl o Biftr a3 3w &

it ater A anent §, Sisi wen ez Renel ued &) &di smavzasan & 6 g0 vopberer, ¢f¥sa @t Saeru as¥ sl vedberel ¢ Al Saeru asel d arg gy fra w1 Rerell Bgxomer
6 et w2 UGl B e ameem arsidl A usdt iR el & aG sAi Jor w1 fenelf $oets 3 ugdl Sien ey EAHRT wobel ¢f¥Sd seron Sacu Blon aifge [ gy Rea @
fReenell s ugar ame oY fBgemer i ang) Asi serret wel G wazen Aoft arfge; e sl Asadtor sene ans ot Foramer 3 3, safew & Mwe chsn o ot Sae waar 6
g &) #aew, faer il oft 3 frdeor won ars b e & a2 s IBRawH gl @Y o varfics gomar B, EAIY s B SERb Bl Bl ¢ b o
Jiamerel ot @t iy Irstvenst & dige SNt B\ @ifern &, 364 o3t adlds A sdfrewrd ffven s e &, 358 B St o Aarn & 32 v a3g A sl @ Sl @3 wiel
@3 AW &, bl Alstoln Wotlol &5l a9 3

#drGe, 3 scron & waon aie & @5 A asie fsel aren asie 3 As aoie v Fweu @l aole & 3R 4g asie do1 &t anfefas fwrer &t it @t agel aren asie & Sl dur &
fercpra @t o1e amRmer Jou sl fEgamer gy Rra & sige R &t g @ w3t ast don saifens 3 amorofler fer sicf} oft oot owarg Jon arean g

+*SHRI PRASANNA KUMAR PATASANI (BHUBANESHWAR) : Let me draw the attention of the Government truthfully conveying that I have
been witnessing the modern temple of democracy as a senior Member and would like to express my views on the Budget. This time, the same

budget is repeated as in last 15t" Lok Sabha. After laying the budget on the floor and tabled for discussion, nothing is new there and I am astonished
if this Budget can control the price rise. Until and unless the price rise is controlled what is the use of placing it and fooling us. Can this Budget give a
good governance if you see the rural areas — what happen to poor people, the poor is poorer and the rich is richer. Is it the moto of the current
budget?

Decisive vote for change represents the desire of the people to grow, free themselves from the cause of poverty and use the opportunity provided by
the society. Country is no mood to suffer unemployment, inadequate basic amenities, lack of infrastructure, and apathetic governance. Challenging
situations arise due to 5% growth and double digit inflation which continued to slow down emerging economics threat to sustain the global recovery
and recovery growth shown with the growth rate of world economy ever projected.

The first budget of this NDA Government lays down a broad policy indicator of the direction in which we wish to take this country. Steps announced
are only the meaning of journey towards a sustain growth. Growing aspiration of people will be reflected in the development strategy of the
Government. There is need to revive growth in manufacturing and infrastructure sectors, tax to GDP rate must be improved and non-tax revenues
increased. Before the election, Hon. Prime Minister announced that Aacha Din Aayega — a good day is approaching to see the vibrant India. But the
praclamation and announcement is highly neglected by the Government. As the election is over, the rate of vegetable to common commodities has
increased high and what is the remedy for it? In announcing free taxation and duties in purchasing television, and different types of commodities is
not useful at all to the poor, adivasis, girijan, anusuchit jati, etc. Will this free taxation help the poor people of the country? I do not understand why
this Modi Sarkar has failed to control the price rise from the very beginning of his ruling. I am also surprised of the bonafide citizens and
representative. How long it may continue so? The budget which is tabled for discussion would be no use if price rise is not at all controlled. Is it the



black money which drives out good money from the market? I like to draw the kind attention of the House to fiscal deficit achieved by reduction in
expenditure rather than by way of realization of higher revenues. Inflation has remained at elevated level which should be gradually moderated. The
problem of black money is to be controlled. What about your promise pertaining to the money of the politicians deposited in the Swiss bank and in
other foreign countries also? I am the first politician of the country who raised it in the august floor of Odisha Assembly. Kindly examine the
proceeding as I have been reminding. Until and unless black money of any politician, any bureaucrats, any businessman is not seized out, you can
not control the price rise. This may create disaster in the economic condition of the country.

Then I can draw the attention of the Government pertaining to administrative initiatives. The sovereign right of the Government to undertake
retrospective legislation should be exercised. A straight and predictable taxation regime will be investor friendly. As per growth, resident tax payers
enable to obtain advance ruling in respect of their income tax liability. Income Tax settlement commission scope need to be enlarged and the
subsidiary zone may be made more targeted for full protection to the marginalized. High level committee to interact with trade and industry on
regular basis to ascertain areas acquiring clarity on tax laws is required to be set up. Setting up of expenditure management to look into expenditure
reforms is welcome. Employment Exchanges transforming into carrier centers has a provision of about Rs.100 crores. Why the Government is
ignoring the women voters? The Women Bill is long pending by ignoring women you are ignoring the country. Your House is sweet for the women
which is skillfully managing it. If the price rise is not controlled how the women can provide foods. The women protection is not there even in the
last House we constituted fast track court — is it working properly. The rape is faster than the court. Every day in the newspaper report of women
are murdering, raped, molested. How many robbers are jailed and thrown to prison to save the women. There should be immediately a law and
liquors shops of the country should be abolished. The naked women pictures i.e. shown in the newspaper should be banned. Influence of mobiles in
schools and colleges needs to be banned immediately to save the students community. You have declared one central university in our State. We
need another central university immediately to promote education. According to UGC norms, Odisha needs 30 universities, but we have only 16. Do
not entertain outsiders to encroach the education of the state for business. The local universities concerned in the State need to be promoted by
those who have been issued NOC by the State Government. Here I can give a bright example in favour of Asian School of Business Management with
long standing contribution to promote management education which comes under my constituency, Bhubaneswar. It was inaugurated by former Vice
President of the country where Hon. Our Chief Minister and Governor were present, ASBM's contribution to promote management education is
recorded in the state of Odisha and other colleges like Krupajal, CV Raman Institute, Geeta and other proposed university of management are
awaiting for completion of affiliation and it is very much essential that recognition should have been concurred immediately ignoring the outsiders
those are encroaching often for business.

I would like to draw the attention of the Minister to intervene for immediate declaration of the first management university of the country i.e. Asian
School of Business Management. In the sector of scheme of assistance to disabled persons for universal inclusive design, we should promote
universities in the health sector and in the sector of women we need very much Women universities. Therefore, I request the Central Gowvt. to
support the present state government that the Hon' Chief Minister Shri Naveen Pattanaik is well managing to establish immediately, one central
university and one management university to ASBM and one women university immediately to create awareness to promote the womenhood and to
create awareness to promote education amidst women as a whole. If woman is educated the state is educated. For language, I can appeal, our
Chief Minister has already mentioned in the manifesto to start the Oriya Language University. May I draw the attention of the House and I can
appeal to the Hon. Minister to mitigate my request to allot more funds to the education field of my state QOdisha.

There is need to clean the river water-River Mahanadi and Kathagodi Ganga and Yamuna of our State. Kindly take up the work as declared and
mentioned in the Budget to clean Ganga and Yamuna and at the same time the water of Mahanadi and other rivers of our State should be cleaned. It
is recorded in the floor of the Odisha Assembly. If flood comes through Mahanadi, it may go with rivers connected to Rushikulia. If more water
comes in Rushikulia in South Odisha it may come to the Mahanadi easily, the flood will be avoided and both the rivers are useful for navigation and to
promote the economic condition of the State and the same proposal of mine is ever repeated at the time of Vajpayee Government which has not
worked out. May this Government pay special attention to avoid natural calamity. I solicit immediate allocation of money in the next Budget.
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#*SHRI B. VINOD KUMAR (KARIMNAGAR): I am thankful to you for giving me an opportunity for putting my views on the proposals of budget
2014 presented by Hon'ble Finance Minister Shri Arun Jaitleyji. The Budget reflected in full measure that NDA Government led by Shri Narendra
Modiji was able to come to the grips on the myriad of the issues confronting the economy within six weeks of assuming the power. Inflation, low
economic growth and Current Account/Fiscal Deficit are the three main issues to be tackled immediately by the new Government to revive the
economy to its full potential. In this context, I congratulate Shri Arun Jaitleyji for focusing on these issues in his Budget. This budget can be briefly
summed up as an agenda of '100 small steps' instead of few big bang measures. Most notably, I welcome the following announcements in budget
with my comments thereon. Enhancing Road infrastructure through allocation of Rs. 37860 crores for NHAI and State Roads by building 8500 kms of
roads. Allocation of Rs. 7080 crores for 100 small cities. Five towns with a population of around 5 lakhs in Telangana State may please be covered
under this initiative. Allocation of Rs. 50,548 crores under the SC Plan and Rs. 32,387 crores under Tribal Sub Plan. This reflected that NDA cares
about marginalized population of the country contrary to the popular perception. Allocation of Rs. 14,389 crores provided for Pradhan Mantri Gram
Sadak Yojna (PMGSY). Linking wage employment MGNREGA through works that are more productive, asset creating and substantially linked to
agriculture and allied activities. This revamping of MGNREGA is most important to agrarian state like Telengana where we are proposing to bring 1
lakh acres under irrigation in each Assembly Constituency. The allocations for the year 2014-15 to 8000 crores for National Housing Bank (NHB) with
a view to expand and continue to support rural Housing in the country. This would be beneficial to our Telangana State where our Party promised to
provide Rs. 3 lakh house with single bedroom, kitchen and a hall to the people below poverty line.

Income Tax relief to salaried class and senior citizens to the extent of Rs. 1,00,000. However, we wish that Government should have kept its
promise of giving income tax relief up to Rs. 5 lakh income as promised in their manifesto. Lots of stimulus and innovative treatment was given to
Micro, Small and Medium Enterprises (MSME) Sector with creation of Rs. 10,000 crores. I agree with the view in Budget Speech that most of the
MSMEs were owned and run by SCs, STs and OBCs. I also appreciate the constitution of a Committee of Finance Ministry, SMSE Ministry and RBI for
giving concrete suggestions to finance this critical sector as it benefits weaker sections of population. I request the Finance Minister to ensure that
Committee completes its work within the specific timeframe.

The proposals to take up Ultra Mega Solar Power Projects in Rajasthan, Gujarat, Tamil Nadu and Laddakh in J&K with allocation of Rs. 500
crores are also to be appreciated. In this context, I would like to submit to Hon'ble Finance Minister that Mahabubnagar District has already been
identified as a special zone for solar power but the District, being most backward district in Telangana, may also be considered for this Ultra Mega
Solar Power Project. I also welcome the opening of more ITTs, IIMs, AIIMS and more Medical Colleges in some states to boost the higher education.
I request the Finance Minister to sanction one IIM, one Medical College and AIIMS to Telangana state as the higher education has been neglected in
Telangana State during the combined Andhra Pradesh State.

Last, but not the least, I appreciate the many initiatives announced in the Budget speech with regard to Agriculture Sector. As this sector is critical
to 60% of population living in rural areas.

Many initiatives like 100 mobile soil testing labs, Kisan TV, setting up of National Market through reforming APMC Acts also need to be welcomed for
strengthening of Agriculture Sector. I would humbly request Hon'ble Finance Minister to submit a quarterly Progress Report to Parliament on all
these important initiatives in Agriculture Sector in the Budget. Only effective follow up action and constant review of these initiatives would only
ensure strengthening of Agriculture Sector so that a sustaining growth of 4% can be achieved.

As I said earlier that this Budget is about 100 small steps instead of few big bang announcements. I, on behalf of my TRS Party, congratulate
Hon'ble Finance Minister for this achievement and I also urge upon to review the progress achieved on all the initiatives incorporated in Budget and
also apprise the Parliament of the progress at quarterly intervals.

+ADV. JOICE GEORGE (IDUKKI): I represent Idukki Parliamentary constituency in Kerala, which is an undeveloped and neglected area
dominated by agrarian population including Tribes, scheduled caste and other backward classes. On going through the budget proposals, at the first
instance, I would say, as far as we are concerned, the perception, approach and the attitude of the budget is totally disappointing.

The farming communities in Idukki district have been facing survival issue due to the agrarian issues arising out of low productivity, high production
cost, sharp decrease in the price of agricultural produces like rubber, cardamom, pepper, coco etc. The policies of the central govt,, which have been
following as part of globalization and economic liberalization had contributed much to the agonies of the people. The Idukki Parliamentary
constituency is not an exception but a cross section of the poor agrarians in the Country, who have been suffering a lot and struggling hard to
survive. In this ruthless era of globalization and economic liberalization, it is convenient for a government which is concentrating and advocating the
growth on the basis of industrial development and GDP rates to avoid rather ignore the interest of the marginalized and poor agrarian community.

In the context of infrastructural development, undeveloped villages and rural areas are being ignored inspite of the implementation of Schemes like
PMGSY etc. The guidelines and criteria for implementing the centralized schemes like PMGSY for developing infrastructure like road connectivity are
not at all suitable for including projects in the hill tracks and remote areas like my constituency. Due to the lack of feasibility on the basis of existing
criteria, the benefits of the developmental schemes meant for the undeveloped rural areas are not being reached to the deserving. This may add to



fuel to the feelings of the remote agrarian community that they are being discriminated and neglected by the government. This feeling of
discrimination may lead to social discontent, which in turn resulted in anarchy. Therefore, it is the time to rework the criteria and guidelines of the
centrally sponsored schemes making the same suitable for the remote hilly areas too. Due to the high rates of suicide of farmers arising out of
agrarian distress in Idukki district, the Gowt. of India has announced a special package to Idukki to mitigating the said distress in Idukki. But
unfortunately, due to the apathy on the part of Govt. organs, the project has not been implemented in full. Less than 20% of the total funds provided
under the said scheme has been utilized. But the time of the package has been expired in December last year. It is understood that Govt. has not
extended the time limit for the said package. I request the Gowt. to extend the period of the Idukki package for a further period of 5 years in view of
the fact that the prevailing situation of the agrarian community is much worse than the situation at the time when the said package was announced
in the year 2009.

Yet another issue is the environmental conservation initiatives of the govt. without the involvement and participation of the people living in Western
Ghats detrimental to their livelihood options. The govt. has started its initiatives to inscript 39 sites in the Western Ghats on the list of World
Heritage Natural sites of UNISCO by submitting an application to the World Heritage Committee during 2009. It is understood that the initiatives
were originally made at the instance of some non-governmental organization campaigning and lobbying for the purpose with the support of foreign
funding agencies. The world heritage committee has postponed the consideration of the proposal many times pointing out the in-advocacy of a

regulatory regime in the Western Ghats on the basis of scientifically gathered data. The proposal was finally postponed as a last chance on June 29th
of 2009. Thereafter the WGEEP has been announced by the Ministry of Environment and Forests, the then in-charge in a conclave of NGO's lobbying

for the purpose on 4™ March 2010. The Minister who announced the formation of WGEEP has close association with one of the NGO's who received
fund from foreign funding agencies for conserving Western Ghats, as its advisory board member. The mandate of WGEEP was to conduct a detailed
study and submit a report of the ecologically sensitive area through a comprehensive consultation process involving the people living in the area,
local self govt. institutions and all stake holders, but unfortunately the panel didn't venture for the same.

Most interestingly, IUCN, an International Agency acting as a mediator between the world heritage committee and the govt. had issued a letter later
on 06.01.2013 with specific mentions regarding the status of the existing Dams, plantations and pesticide use therein, how to ensure the contiguity
of the proposed 39 sites in the Western Ghats. Thereafter the WGEEP had submitted its report on 31.08.2013 addressing all the concerns raised by
the IUCN and world Heritage Committee. Therefore, I would say that the WGEEP report popularly known as Madhav Gadgil report is a tutered/tailor
made one for the purpose of satisfying the WHC for getting the 39 sites inscripted on the World Heritage Natural sites.

Most of the recommendations of the WGEEP are detrimental to the interest of the people living in the Western Ghats. On the basis of wide spread
agitations, the govt. appointed High Level Working Group (HLWG) headed by Dr. K. Kasturirangan for conducting further study and make feasible

recommendations. But unfortunately, while disagreeing with the findings of the WGEEP, HLWG, classified 4156 villages as ecological sensitive area,

among which 123 villages in Kerala, out of which 48 are in my constituency. This classification is against the criteria adopted by HLWG at least in the
case of 123 villages in Kerala. Our 48 villages are thickly populated area and some of them are Urban areas. As a matter of fact we are ever willing
to co-operate with the govt. in their endeavour to conserve Western Ghats provided, we should be taken in confidence and initiative should be with
the involvement participation and informed concern of the people without affecting our livelihood options.

Hence, I request the government that there should be a fresh initiative to conserve the Western Ghats with the involvement and participation of the
people by taking them in confidence without affecting our livelihood options.

SHRI H.D. DEVEGOWDA (HASSAN): Mr. Chairman Sir, I would like to express my sincere thanks to allow me to participate in the discussion on the
General Budget proposals for 2014-15.

Sir, I only will try to draw the attention of the respected President of India who has addressed the Joint Session of Parliament. He says:

"My Government is dedicated to poor; poverty has no religion, hunger has no creed and despair has no geography. The greatest
challenge before us is to end the curse of poverty."

15.22 hrs (Shri Hukmdeo Narayan Yadav in the Chair)

Sir, I do not want to elaborate on the President's Address. He has raised many issues like the Public Distribution System. The major issues
which he has mentioned are inflation, unemployment, jobs for the youth, poverty and other things. At the same time, he has also said that the
Government is committed for the Land Use policy which will facilitate scientific identification of non-cultivable land and its strategic development.

Sir, the hon. Finance Minister, while presenting his Budget, - with my little experience, I have tried to understand it - has tried to give a message
through the taxation structure that this is the first Budget of the NDA Government. It shows their magnanimity to call it as an NDA Government
when the BJP itself has got a clear mandate with 280 seats for the first time since the BJP was formed after the split of Janata Party.

I do not want to elaborate much on the political atmosphere which is prevailing in the country.

For the first time, the people have given their mandate for a stable Government under the leadership of the present Prime Minister and we should
accept it. Coalition Governments are not going to deliver the expected results. With this background, the stable Government, under the leadership of
the present Prime Minister for whom the mandate has been given by the people of the country, should be accepted.

As it stands today, all political parties have a number of issues to raise but the point is, I can understand that the time to speak is going to be
allotted on the basis of the numerical strength of each political party. This House has to discuss so many important matters. So, I may humbly



request that the Business Advisory Committee, while allotting time for important discussions like discussion on General Budget, should not just go by
the numerical strength, particularly when there are parties with just one Member or two Members or three Members or four Members. Even the
Congress, which is a national party, which has ruled this country for more than sixty years, may not have the numbers required for recognition as a
party. But that is not the issue. Numerical strength is not the issue. The issue is the contribution that they have made while they were in Office. That
applies for the NDA also. The kind of contribution that the NDA Government under the leadership of Shri Atal Bihari Vajpayee has made towards
building the economy of this country should count.

When the Prime Minister replied to the Motion of Thanks on the President's Address, he specifically mentioned that he will not be vindictive. It
shows his magnanimity. I was closely watching his speech that he delivered while replying to the Motion of Thanks on the President's Address.

We all represent the interests of farmers. I am not going to jump and say that I only represent farming community in this House. Of course, the
farming community is an important one. One of the major problems that you want to solve is unemployment. The workforce in the agricultural sector
has now come down to 58 per cent. Earlier, it was nearly 70 per cent. How do we generate more employment and solve the employment problem in
the present atmosphere? In my humble view, the employment situation in IT sector has come to a saturation point. Once we tried to develop IT as
one of the major thrust areas in order to create jobs. I may just go back to 1991 when the country was facing a major economic crisis. The
economic situation was very bad. At that time Shri Atal Bihari Vajpayee, the senior most leader, was sitting in the Opposition. There was only one
Member in this House from the Samajwadi Party.

I would like to make myself clear. I am not going to make any exaggeration. The economic situation was so bad that the previous Prime
Minister, who was one of the pioneers of economic reforms, to prevent this country from falling into the debt trap, was forced to pledge 150 tonnes
of gold. Ultimately, he brought economic reforms allowing Foreign Direct Investment for the first time in this country. Again, we are now inviting the
Foreign Direct Investment. I can understand the Government's compulsions. That is why while I was speaking on the Railway Budget, I welcomed it.
But care must be taken while allowing the Foreign Direct Investment. In several areas, country's security is very much involved.

I am not going to cross the time limit. I will respect the ringing of the bell by the hon. Chairman. I never disrespect the Chair But please
permit me to express my ideas. Even coalition Governments can also provide good governance. Has not Shri Vajpayee, in those six years, made any
achievement? Has not the Congress made any achievement? Has not Shri Narasimha Rao, who was responsible to bail out this country from the
economic crisis, from the debt trap during that period, made any achievement? So, we cannot forget all these things.

At that time, when the debate was going on in this House, in respect of each and every thing, Shri Morarji Desai was blamed; Shri V.P. Singh
was blamed and, for a short duration, Shri Chandra Shekhar was there and he was also blamed. I am still remembering that. He was totally blamed
as the one who was responsible to bring this country to the debt trap, to pledge 150 tonnes of gold. There were so many issues which had brought
the economic situation to that condition. During that period, India was forced to accept the conditionalities of the IMF and the World Bank. The very
same House debated that the Budget was prepared only by the direction of the World Bank and the IMF This was the charge made by the
Opposition during that period. I was closely watching the proceedings. I am sorry for that.

In 1991, the first phase of the economic reforms were brought forward. It is over now. We are going back to the second phase allowing FDI in
so many areas. How is the agricultural sector suffering today? Are we able to overcome the problems prevailing in this country after implementing
the economic reforms? Was it possible for either the Congress-led Government or the BIP-led coalition Government? Let us honestly introspect
ourselves all these things. It is not a question of criticising somebody. We can criticise anybody but there must be some restraint in criticising each
other. That is what the hon. Prime Minister maintained while replying to the Motion of Thanks on the President's Address. He has shown such a
magnanimity that impressed us. I was closely watching him. Today, it is a changed political atmosphere.

Sir, poverty is not related to any particular community or caste or creed. Poverty is so rampant across the board. The Food Security Bill was
piloted by the Congress-led coalition Government which was one of the major steps taken by the then Prime Minister. So also, the Land Acquisition
Bill was brought forward. After hundreds of years of suffering by the farmers, the Land Acquisition Act was amended. Like that, I can give so many
instances by which we have made achievements. Today, it is a good beginning.

In this connection, Iwould like to express my sincere thanks to the hon. Finance Minister After the new Government has been formed,
everybody is expecting that this Government may take the advice of the corporate houses; this Budget may not help the poor or the working class
people. These were some of the issues raised by the electronic media, print media or by some of the economists who are expressing their views.
They are very much keen on watching how the first Budget by the present Finance Minister is going to unfold. I am happy to say that it is not a pro-
corporate Budget. I must accept this with all sincerity. I am not an economist. Let me honestly speak as an ordinary farmer. It is not a pro-rich
Budget. So, I can go on quoting several instances.

The time at my disposal is at the mercy of the House. The United Front Government headed by me was hardly there for ten and a half months. The
hon. Finance Minister could see as to how we had taken several decisions. In regard to all the North Eastern States, who was responsible to initiate
the package of Rs.6,100 crore? I had visited all the seven sister States for seven days continuously. I have announced Rs.6,100 crore not merely for
the sake of announcement. We have brought it in our Supplementary Demands in September, 1996. After demitting office, Shri I.K. Gujral went to
the North Eastern States. He had made further improvement. Then, Vajpayee ji went there, who had not only continued all our programmes but also
increased the allocation to over Rs.10,000 crore. Are we not responsible to solve the Ganga water dispute?

Today, let my friends not mistake me. Drinking water is one of the major problems in Karnataka. I don't want to disobey the Chair. Please
permit me to at least touch some of the points.

We have many inter-State rivers. The Irrigation Commission had given a Report. Nearly 28 taluks face drought always. Even if a borewell is
installed with 1,500 meters depth, we cannot get water. I don't know how we are going to solve the problem. I am not going to refer to the dispute
or the Tribunal. Kolar, Chikkaballapur, Tumkur, Hassan, Mandya, Mysore, Bangalore City, Chikmangalur, Coorg are suffering due to shortage of
drinking water. The Government can send any team to find out the status of drinking water in these areas. I am not going to worry about it.



I know in 1986-87, Madam Gandhi evolved a policy of drinking water and declared it as the first priority. That was formulated by the late Indira
Gandhi as Prime Minister. Today, if you think drinking water as the most essential issue, then, whether you draw water from any reservoir or not,
there must be a permanent source of drinking water in all these areas. Otherwise, two crore population is going to suffer. That is why, there is a
need for allotment of more time — maybe, one week more. We have raised this issue many times. We cannot blame only the ruling party. We know
how the Opposition behaved in the last five years. I am a witness to it. I have never spoken. We have wasted so much time. We have passed 17
Bills, without discussion, in 18 minutes. This is not the way to function. I am humbly requesting the Leader of the House and the leader of the
Congress Party - whether he is recognised as LoP or not - when they are sitting in the Business Advisory Committee, to apply their mind. We have
come here not merely to receive Rs.2,000 per day as TA/DA but we have come here to discuss important issues pertaining to various problems that
are being faced in States. Each State has its own problems. Have we not taken the decision on Metro, which has been pending for the last 12 years?
Shri Sahib Singh Verma was the BIP Chief Minister here. We had not taken any decision on political considerations.

Sir, while implementing the Narmada Project, they had BIP Governments in Maharashtra, Gujarat and Rajasthan and only in Madhya Pradesh there
was a Government headed by the Congress Party and they opposed it. But they took the decision without any political consideration. These are very
complicated issues where each State Government has got their own problems and the people of this country have given them the mandate to
highlight some of these problems.

I humbly request the Leader of the House and all the political parties in the Opposition side to allocate time for some fruitful discussion on some of
these issues. Otherwise, the Ruling Party has got 330 Members on their side including their alliance partners. The Government has initiated several
important measures for the manufacturing sector, for the services sector etc. I could speak on how employment is going to be generated with these
measures, but there is no time. If you permit me on some other occasion, I would try to highlight some of these points.

I would like to sincerely thank all the hon. Members who are concerned about rural development and the development of agriculture in the country.
We all come from rural areas. It is not the concern of me alone, but it is the concern of all of us sitting here in this august House. The hon. Finance
Minister has placed his Budget within 45 days of this Government coming to power. He will have to make up his mind while coming out with further
allocation to various sectors through Supplementary Demands. So, let us not unnecessarily harp on these issues. I do agree that he requires some
time to implement all his ideas.

HON. CHAIRPERSON : The hon. Member's time is up.

SHRI H.D. DEVEGOWDA : Sir, I do not want to disobey the Chair when the bell is being rung. Whenever 1 get an opportunity to speak on the
Demands for Grants of different Ministries, I would speak in detail on some of these points. If time is given to me, I would speak at that time
because I am not a member of the Business Advisory Committee. So, I do not want to waste even a minute unnecessarily. I am sitting here and
watching the proceedings of the House because the General Discussion on the Budget is a very important discussion. I am keenly listening to the
criticisms made by Members from each side of the House. I would like to say that it is not a healthy discussion. With folded hands I would like to
request all the hon. Members of this House to maintain a high standard of debate here. Let us have a new beginning, a new era. It is a stable
Government. The Ruling Party can run the Government without being at anybody's mercy for five years. They may run the Government, but they
should allow even a lone Member to, at least, express his views on various issues.

Sir, in this country, every State has got its own problems. Recently the hon. Prime Minister inaugurated a new railway line. It was declared as a

national project during our Government's tenure. The Uri Hydel Power Project is a very important project. I can go on with all the details as to what
we have done in a short period of 10 months. Everyday I used to work for 16 to 18 hours. I can compare the present Budget with the Budgets
presented by Mr. Chidambaram during UPA I and UPA II and also I can compare with the Budget presented by Mr. Chidambaram under the Coalition

Government and what were the areas to which we have accorded top priority.

There is a common minimum programme. I have no time at my disposal. The House may allow some time to discuss this on any occasion. You
go through Chidambaram's first Budget in 1996-97. Just glance it. ...(Interruptions)

I would request the hon. Finance Minister who is noting down....(Interruptions) The Lohiaites have gone but Narendra Modi sahib has remembered
Lohiaites. Many socialists have all merged. Do not discuss about all these things.

My friend Rajesh Ranjan was discussing about secularism. Where does he stand? He has gone. That is why, the new Prime Minister has said,
poverty is not limited to one religion. That is what the Prime Minister has said. Do not unnecessarily again drag me to further discussion. I will just
conclude, Sir. Take a magnanimous view about the achievement in the past and move further. We will extend our full cooperation. There is no need
for further discussion.

*SHRI V. PANNEERSELVAM (SALEM): I would like to express my sincere thanks to gratitude our Tamil Nadu permanent Chief Minister,
Revolutionary leader Puratchi Thalaivi Amma and my constituency people for electing me as a member of Parliament from Salem.

Hon'ble Finance Minister presented his maiden General Budget on 10t July, 2014 for the year 2014-15. In this budget, the Finance Minister has
announced various new schemes for all over India.

One of the sectors where Finance Minister has been forward looking and has reflected the govt.'s priorities is in his budgeted expenditure on
infrastructure. The allocation for highways has been gone off by over 50% to Rs.37800 crore, while a Rs.11635 crore will be given for an outer
harbor at Tuticorin Port. In addition to Rs.80000 crore by way of private investment in 16 ports Rs.5000 crore are for managing municipal debt for
infrastructural needs.

In budget, govt.'s priority is to provide infrastructure. The budget wish list is for more and better roads, and uninterrupted power, broadband lines to
every village, industrial corridors, ports, new and better cities and a lot else.



It's not just the expense on various projects. The projects are implemented that will be crucial. However, as the Finance Minister has noted in his
budget speech, "India has emerged as the largest PPP market in the world with over 900projects in various stages of development.”

Rs.7000 crore allotted to create 100 new "Smart Cities". Our Honourable Chief Minister also welcomes this project. The amount set aside for the
under new smart cities is clearly inadequate. Instead of such "green field" cities where the required investment is much higher, the money would be
better spent on "Green House" projects of already emerging in Tamil Nadu, introduced by our Chief Minister, which is so helpful for the poor and the
downtrodden people of our country. Also it will create lot of small budgetary houses to the needy people of our country in the name of "Green House"
within the allotted amount to "Smart Cities" called "Green Field". Hence, I request the Hon'ble Finance Minister to consider implementing projects
and introducing some more Finance budget this year in our Tamil Nadu State it will be more helpful for people in Tamil Nadu. Why don't we
considerate?
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*SHRI RABINDRA KUMAR JENA (BALASORE): I place on record my sincerest thanks to Hon'ble Finance Minister for presenting a forward
looking Budget within given constraints the country is facing currently.

Let me clarify that I will not just criticize the Budget just because I am not from treasury benches.

The budget has addressed a gamut of issues, which possibly no other Budget has taken care in the recent memory. Of course, the Budget has not
been able to address the wish list of many of us, which is understandable for any prudent individual.

The worst part in the Budget is enormous amount of regional imbalance. Whether it is for political consideration or otherwise, it can be well
understood when the Budget proposal is introspected. Having said so, let me place before the House the decision to address "retrospective tax
issue" is one of the most significant proposal, which will not only arrest the plight of capital from our country but also significantly improve the
investment climate in our country, thereby having a multiplier effect on the economy to positively contribute to GDP, generating employment,
boosting tax revenue, etc.

Provision of Rupees 10000 crores as a start-up capital is not only a significant step to promote entrepreneurship among our youth, but also
drastically reduce brain drain from our country.

Thrust on manufacturing, redefining MSME etc. are other important steps in this direction.

Coming to Agriculture, the decision to irrigate most part of land of the country could be a very revolutionary step as it will have very good effect on
the fortune of our farmers by having the opportunity to produce three crops in a year. It can be said here with definite confidence that 'no country in
the world has prospered' with continued food inflation, how can India achieve this with food inflation of 8 to 10% for about last ten years.

While it is a fact that the wish list of many of us have not been fulfilled, but there is hardly any debate on how to increase the revenue to the
country's exchequer.

I am putting forth a few of that which if Hon'ble Finance Minister consider fit, may kindly implement, which will not only address the issue of
resource constraint in our country but also will come in handy to fulfill many of aspirational statements, including equating East with Western part of
India of Hon'ble Prime Minister.

The per capital income of Odisha is about Rs.25000 pa. If you look at the earning of 70 private entities/individuals owning Mining Leases and
introspect their B/L & Income in Odisha, the average earning of per such entity is about Rs.300 crore and rest of the population are below Rs.25000.
This is just because of the fact that our predecessors have formulated some policy at some point of time and a chosen few are benefitting
immensely at the cost of Nation as a whole. Hence, this gives rise to following issues. Should we not relook at the Mineral Resources Allocation
Policies of Govt. of India and take a decision keeping Country's interest in mind. Should we not look at reviewing the existing Mining Leases which
has been granted by previous governments?



This action alone will bring in several lakh of crores to the kitty of Government of India per annum year after year. If anybody does not agree with
the above, I am ready to debate on this issue and convince all concerned. The question is whether the Government is willing to undertake this
exercise or succumb to pressure of certain vested interest as it has happened all these years.

Today several thousands of crores are being spent in transporting food grains from farmers/mandis to Godowns like FCI, transporting back the
food grains on many occasions to the same set of farmers. This constitutes an enormous amount of transport cost which could be avoidable on many
occasions. Hence can the Government consider opening a localized storage house and ensure local distribution and in the process save several
thousands of crores.

Before I conclude, I have a small submission for my constituency, Balasore which is one of the most literate districts in the country but having a very
low level of per capita income due to non-availability of employment opportunity. I submit that Balasore and Mayurbhanj districts be declared as no
industry district in Odisha and certain incentives like capital investment subsidy, tax holiday for 10 years, etc. be declared which will go a long way
for economic upliftments of the people of Northern Odisha including tribals etc. who are currently suffering silently. I thank Hon'ble Finance Minister
for the Budget 2014-15 and look forward to much better treatment for Odisha in the next Budget 2015-16.

SHRI TARIQ HAMEED KARRA (SRINAGAR): Hon. Chairman, Sir, this is my maiden speech in this august House, and I am privileged that I have been
allowed to speak in the discussion on the General Budget today.

Mr. Chairman, Sir, everybody in this House knows fully that the people of Jammu and Kashmir, irrespective of their age, gender, status or the
political affiliation, have been suffering the disastrous consequences of the turmoil over the last more than two days.

Sir, time has come for the leadership of the country and the State to fully retrieve the people of the State, with honour and dignity intact, from the
political uncertainties they are engulfed in for the past six decades.

Today, the people of the State have developed stakes in peace and they now want to reap the fruits of globalization and economic liberalization.
People in all the regions of the State must get equal share and opportunity to carry forward their economic development by taking advantage of the
region's natural resources and geographical location.

Sir, explicit and imaginative policies should be directed to enable the State's youth to become a productive, self-confident and committed force for its
development. Not only the Government but the whole nation including individuals, institutions and organizations have to be brought together in a
spirit of creative enterprise to widen the economic and employment space for the State's youth.

Sir, unfortunately, most of the initiatives on Kashmir were never taken to the logical conclusion. Be it the Prime Minister's Working Groups on
Kashmir, Prime Minister's Special Task Force on Kashmir, Interlocutors Report, all these initiatives, latest initiatives to talk of a few, were never
followed up with tangible action on ground.

The dilly-dallying approach only brews serious doubts in the political and public domain over the veracity of these exercises.

There is a compelling need to make the process of political reconciliation and economic empowerment in J&K more comprehensive and meaningful
and not making it just a symbolic exercise.

Sir, we understand the challenges faced by the hon. Finance Minister to overcome multifarious and multi-dimensional problems to be dealt by him.
We also realize that every new Government in power always inherits a mix of good and not so good legacy of the outgoing Government.

Having said so, we, as a State, have also a bag of certain good initiatives taken by both the successive NDA and UPA Governments.

Sir, if NDA was gracious enough in sanctioning us the Prime Minister's Reconstruction Plan and North South Corridor, UPA was equally gracious to
grant us a package for Restoration of Historic Dal Lake besides liberal funding in MGNREGA, NURM and NRHM.

16.00 hrs,

But, Sir, this time, in our State especially, there is a governance deficit, due to which these welfare schemes do not reach the people at the grass-
root level. So, I would like to lay more stress on implementation and accountability.

Sir, though the Budget Speech in this House is full of hopes for the entire country yet the State of Jammu and Kashmir does not tend to get much
inspired by it. So, in order to fill that gap, I have certain demands or requests for the hon. Finance Minster's favourable consideration.

Sir, while dealing with Jammu and Kashmir, everybody has to recognise the fact that Jammu and Kashmir has a distinction of having two Capital
Cities. So, accordingly, this thing should be kept in mind in regard to whatever has to be given to the State.

Sir, the Budget promises to revive Special Economic Zones. We would request for having one in Kashmir Division. Similarly, IIT for Jammu is a
welcome step. But we would request the hon. Finance Minister to give one for Kashmir Division as well.

We would also request for a Textile Park in Jammu and Kashmir. Keeping that we have enough of looms into account, which manufacture our shawls
there, a Textile Park in Jammu and Kashmir would be a welcome step. Apart from this, the hon. Finance had announced 100 Smart Cities in different
States. We would request him to consider Jammu and Kashmir for the Smart Cities as well.

Besides that one IIM was given by the previous Government. But somehow it was upgraded to a Central University. So, we lack that IIM for which I
have made a fervent request.



Sir, the hon. Finance Minister has announced about setting up of All India Institutes of Medical Sciences. We would request him that both Jammu as
well as Kashmir cities should be given All India Institutes of Medical Sciences as well.
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SHRI TARIQ HAMEED KARRA : Sir, as you all know, Jammu and Kashmir is a tourism State. Our entire economy is based on tourism. The hon.
Minister has announced for Tourism Circuits in different States of the country. So, I would request him that Jammu and Kashmir should also be
included in that Tourism Circuit.

We have seen a lot of funding to North-Eastern States. I understand that North-Eastern States have different situations and they are disturbed
areas. But as far as Jammu and Kashmir is concerned, it is no less disturbed. So, I would request that the funding in Jammu and Kashmir may be
done on the pattern of funding to North-Eastern States.

Sir, as far as Rs. 50 crore of Pashmina Development is concerned, it is a welcome step. But I would request the hon. Minister that it may be
increased.

Similarly, the hon. Finance Minister has announced Rs. 990 crore for Border Village Development Area. As you all know that the entire Jammu and
Kashmir is a border State. So, villages of Jammu and Kashmir State should also be included in the Border Area Development Fund.

As far as airports are concerned...(Interruptions)
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SHRI TARIQ HAMEED KARRA : Sir, as far as our State is concerned, again I would say that the economy is driven by tourism and so the two airports
need upgradation. As far as Jammu is concerned, it needs upgradation, and as far as Srinagar Airport is concerned, it needs further expansion. So,
that should also be taken into consideration.

Sir, at the end I would like to bring to your knowledge certain important points related to fiscal management. The most important feature of this
Budget is its underlying public expenditure policy. This Budget has moved from a distribution-driven public expenditure policy to an allocative-based
public expenditure policy.

As such economic growth will not come through an increase in demand emanating from an improvement in the income distribution. Instead, it will
come through improvements in allocative efficiency.

This also marks a decisive end to the public investment led growth model. It is now going to be driven by public expenditure which facilitates private
investment.
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SHRI TARIQ HAMEED KARRA : I would like to bring them to the knowledge of the Finance Minister. Please give me two minutes.
This means the Budget is oriented towards creation of productive assets rather than entitlement based fiscal transfers.

While for the country, this is a good move, it may not be so in the case of J&K which has been made to rely more on fiscal transfers rather than
public investment. Our share of overall public investment has never exceeded one per cent.

Sir, at the end I would like to say that first, from the "Fund of Funds" corpus of Rs.10,000 crore, I would request you to make available to J&K
Rs.1000 crore...(Interruptions) so that it takes care of our economy also.
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*SHRI C.R. CHAUDHARY (NAGAUR) : I would like to greet, congratulate and thanks our Hon'ble Prime Minister and Hon'ble Finance Minister for
giving the populous, public welfare oriented, developing & visionary Budget to the Nation. Whatever our Hon'ble Prime Minister promised to the
people having reflected in this budget. All sects of the people and from children to senior citizens have been benefited by this budget. Due attention
and importance was given to National Security. A policy of one rank one pension has been adopted by the Government to address the pension.

As we all know more than 70% population of this country is engaged directly and indirectly in Agriculture. Our Finance Minister has been very liberal
while allotting the funds for the benefit of farmers and agriculturists. The farmers will get soil health card in a mission mode. Government has made
the provision of opening the Agricultural Research Institution of excellence two Central Agriculture Universities and two central Vetenary Universities
will help in the research sector and give more input in agriculture sector. The enough provision has been made for Agriculture credit.

Even after 67 years of Independence, we could not bring more than 50% of the total agricultural land under irrigation. Our Government is more
worried about Rs.1000 crore provided for "Pradhan Mantri Krishi Sinchayea Yojna" for assured irrigation.

Our Govt. is more concerned about the Rural Development. Shyama Prashad Mukerji Urban Mission for integrated project is based infrastructure in
the rural areas.

Rs.500 crore are provided for "Deen Dayal Gram Jyoti Yojna" for feeder separation to augment power supply to the rural areas. For strengthening
PMGSY, the Finance Minister has made the provision of Rs.14389 crore.

Allocation for National Housing Bank has been increased to Rs.8000 crore to support Rural Housing. New programme 'Neeranchal' will give impetus
to watershed development in the country with an initial outlay of Rs.2142 crores.

Hon'ble Finance Miniser has taken proper care of the schemes which are forS.C. & S.T. population. For the welfare of the tribals, "Van Bandhu Kalyan
Yojna" has been launched with the initial allocation of Rs.100 crore.

Lot of new provisions are made for drinking water and sanitation, women and child development programmes.

Personal Income Tax exemption limit has been raised by Rs.50,000 that is from Rs.2 lakh to Rs.2.5 lakh in the case of individual taxpayers, below
the age of 60 years. Exemption limit has been raised from Rs.2.5 lakh to Rs.3 lakh in the case of senior citizens. Investment limit under section 80G
of the Income Tax Act has been raised from Rs.1 lakh to 1.5 lakh. Finance Minister has given a great relief to the crores of the people of the Nation.
Hon'ble Finance Minister has pronounced a lot of good schemes for development for business and trade.

Hon'ble Finance Minister has made good provision for the rehabilitations of Kashmiri migrants and for sport and youth affairs.

Beti Bachao and Beti Padhao will prove great help for the overall development of the girls. Hon'ble Finance Minister has given due consideration to
the programmes related to child and women development and also health sector. Similarly, power, energy and renewable energy were also given
due importance.

This budget of 2014-15 will very well look after the interest of tourists, North-East States, Telangana & Andhra Pradesh, Science & Technology,
education & Higher education.

We are thankful to the Finance Minister for giving such a public welfare oriented and populous budget which will take care of everyone in the Nation.
I welcome the budget.
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+*ADV. NARENDRA KESHAV SAWAIKAR (SOUTH GOA): I support the General Budget -2014 presented by the Finance Minister Shri Arun Jaitley
Ji. The budget was presented with hardly 45 days in the office and is a landmark, growth oriented budget with focus on the fiscal consolidation with
the aim to put economy back on track. The budget has prepared a road map for the economic growth by addressing the concerns of all the sections
of society.

The Finance Minister needs accolades for considering the development of all the sectors viz. Youth, Women, Poor, Middle Class, Agriculturist,
Manufacturers, Investors, Banking, Infrastructure, Education and Job Creation. In true sense, the budget is a step towards fulfilling the expectations
of the people that they have from the present government under the leadership of Hon'ble Prime Minister, Shri Narendra Modi ji.

Farming is a measure activity and measure portion of the population is dependent on agriculture for their livelihood. I congratulate the Finance
Minister for his proposal to set up an 'Agri-tech Infrastructure Fund' for development of technology and modernization of agriculture. The soil health
card to every farmer would go a long way in supporting the farmer in taking up the agricultural activity in a more professional way by balancing the
use of fertilizers and the productivity from the soil.

In this year, we are witness to the shortage of rainfall. The climatic changes are bound to happen but the same has its toll on the agricultural
activity. Keeping this in mind, the proposal to establish National Adaptation Fund for climate change is appreciated. I would also thank the finance
Minister for linking MGNREGA to agriculture and allied activities. The initiation of the scheme such as 'Pradhan Mantri Krishi Sinchayee Yojana' and
'Kissan Vikas Patra’ will help the farming community of assured irrigation and savings.

Present day world is knowledge based and information sharing. In order to make agriculturist more informative about the new farming techniques,
agri-business, farming methods etc. the proposal to launch Kissan TV is appreciable and require a special mention.

'Nari Samman' is inherent in Indian culture. Some recent incidents have put us in shame when we hear about the atrocities on women and/or apathy
towards the girl child. In the background of this, the proposal to launch 'Beti Bachao, Beti Padhao Yojana' is a appreciable welfare measure meant
for women.

The Hon'ble Finance Minister through the budget has shown the commitment of the Government for the welfare of Scheduled Caste and Schedule
Tribes. In congratulate the Finance Minister for allocating Rs.100 crore for launching 'Van Bandhu Kalyan Yojana' for the welfare of Schedule Tribes.

I also thank the Finance Minister for the proposal to set up IIT and also a proposal to develop a world class convention centre in Goa.

In the football, the Goa has produced the players of International repute. The State Government has established Goa Football Development Council.
I would request the Finance Minister to support the said Goa Football Development Council and other sports related initiatives by the State
Government.

Around 20% of Goa's Gross State Domestic Product came from the mining sector. Upon the ban on mining by the Hon'ble Supreme Court, the
economy of Goa has been severely affected and the State has lost an annual revenue of Rs.1500 crore. More than one lakh lost their livelihood due
to closure of the mines. The Union Government had earned in past 7 to 8 years a sum of Rs.30,000 to Rs.40,000 crore from the export tax and the
income tax. To make good the situation the Government of Goa has urged the Central Government to sanction to Rs.3000 crore as central
assistance to rehabilitate the mining affected people. I also urge upon the Finance Minister to sanction Rs.3000 crore as financial assistance to Goa



for rehabilitation of the mining affected people.

*SHRI HEMANT TUKARAM GODSE (NASHIK): 1t is to bring to your notice that on the very first day I was the first MP to wish Hon'ble Union
Minister of Finance respected Shri Arun Jaitley Saheb when he took charge as a Union Minister and requested him a very bright future ahead to serve
our country and requested him to sanction maximum funds for the Kumbha Mela taking place in Nashik of Maharashtra state to get the work done
within the time frame with good quality.

I request hon. Minister for Finance to include the requested amount by DPCC and the district collector Nashik as Kumbh Mela 2015 will take place in
the month of July, this Utsav (festival) is of whole country and lakhs of pilgrims are coming for the same. You are well aware of Kumbh and it is
immense importance in our religion.

Also, I had requested Hon'ble Minister for Culture, Shri Shripad Naik to make the Swatantraveer Savarkar Memorial in Bhagur Distt., Nashik as
National Memorial on the ground of Sardar Patel's Memorial. As both the freedom fighters have equally contributed for the independence of our
country. I will request Hon'ble Finance Minister to allot the financial assistance to the said memorial.

With this spirit, I am sure that you will ask hon'ble Union Minister for Finance to make appropriate arrangements in the general budget to enable
various agencies to complete their work within time frame with good quality for the kumbh. Also it is requested to allot the funds in the budget for
Swatantraveer Savarkar Memorial in Bhagur.

*SHRI P. KARUNAKARAN (KASARGOD): I would like to express my views on General Budget for the year 2014-15.

This BJP Gowvt. came to power with a big majority. It is the people who had given their verdict in favour of them with a thought that this
Govt. will control the price rise as committed during their campaign. But the first step taken by the Govt. itself is to rise prices. The prices of petrol
has risen 1.69 - 1.70 paise and diesel 50 paise per litre. Subsequently the subsidy of kerosene has reduced. The prices of milk, sugar and vegetables
have gone high. There is a fare hike of Railway which also stimulates the price rise. Passenger charge has gone 14.5% and parcel charges by 5%.
These decisions have contributed the abnormal price rise of almost all the essential commodities.

The general price rise has gone to 6.02%. The prices of food items have gone to 9.8%, vegetable 8.6%, milk and other items 20%. So
prices of almost all the essential items have gone up. This is the reward and award of Modi Govt. The Govt. has decided to allow FDI in strategic
sectors also. The FDI in defence was 26% earlie, now it is 49%. In communication sector it is 49% and in Railway also they have decided to
introduce FDI. This is really the extension of the policy of early Govt.

This Govt. came to power at the cost of price rise and corruption as the earlier Govt. failed to control the price rise. But there is no
substantial change with regard to the policy decisions of Modi Govt.

The reports are coming with regard to the serious situation in agriculture. There was report of Swaminathan Commission to give interest-
free loans to farmers. But this Govt. is silent on this issue.

There is reference of modification of MGNREGA. But the actual action plan is not here. The name of the scheme that itself specify the name
of Mahatma Gandhi. How can they replace the name of Father of the Nation to some other scholars.

In this budget also, Kerala is completely neglected. The three pillars of the economy of the Kerala are; (i) Agriculture and Commerce (2)
NRIs, and (3) traditional industries. Due to the import policy of the Govt., farmers in Kerala especially rubber farmers are facing serious crisis. The
prices of rubber for 1 kg. was 235 rupees last year and it also declined to 130 rupees this year. It is due to the import policy of rubber, There is a
loss of 100 rupees per kg. The new Gowt. is taking the same steps of the earlier Govt.

The economy of Kerala is depending upon the traditional industries to a great extent-Coir, Cashew, Handloom, Beedi etc. No special package
has been given to the State.

Crores and crores of rupees are given by the NRIs and Govt. of India receive a better foreign exchange. But no rehabilitation scheme or
welfare scheme is given to NRIs. We have painful experience of Irag.

I appreciate the IITs sanctioned to the States, but Kerala is not included in the list of AIIMS status State. Govt. ha given financial assistance
and opened excellent centres of handloom in various States. Kerala is the land of handloom and Kerala is neglected.

Govt. is following the regressive structure where ordinary people has to bear the burden. It is evident in the imposition of new taxes in the
various sectors. The reduction of custom duty in electronic goods would reduce the prices of electronic goods. It would give some relief to this



sector. We have been asking for special financial assistance for Endosulfan victims in the State of Kerala especially in Rasaragod. Govt. of Kerala has
requested for the financial assistance of Rs.475 crores or the relief of Endosulfan victims to the earlier Government but no assistance was given.

In the last budget, the tax foregone was 5,66,000 crores. It is really a tax exemption to the rich people and big business also. Last year it was
5,26,000 crore. All these figures are higher than the budget deficit of this period. This Govt. also give such exemptions to the rich people.

Food Security is the major concern of any Govt. PDS is the strong instrument to control the price rise. When food security measures are
implementing nothing is said about this which is very crucial.

Gowvt. speaks about the Gujarat model. But in many States like Kerala, Tamilnadu and some other States are enjoying better positions compared to
Gujarat. PDS system in Tamilnadu is a model. Literacy and other programmes are significant in Kerala. So what model the Govt. speaks about? We
need an Indian model.

The cooperative movement in Kerala is very strong. Some decisions taken by the Reserve Bank of India and also some decisions came through the
amendment of Banking Amendment Act. There are difficulties for the functioning of cooperative movement of the State. The Banking Amendment
Act, the 80P, has given some exemptions to the agricultural cooperative societies of the Bank. Since they are dealing with the farmers of the rural
area they are exempted from the implementation of the 80P. But the department insisted to apply this clause 80P to the cooperative sector in Kerala
and is restricted for the day today functions. Another problem that they face is from Income Tax Officers who rush to the cooperative banks and
check their records. A person who deposits 5 lakh rupees, all the details has to be given to the Income Tax Department. But it is not applicable to a
nationalized bank or the private banks. This would also adversely affect the functioning of the cooperative banks. So I request the Finance Minister to
take this issue in consideration.

This Govt. has come at the cost of collapse of UPA Govt. The main reasons were price rise and corruption. If the new Govt. takes same path, the
results and experiences of this Govt. would be the same. With these words, I strongly oppose this budget.
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3 Not only that. I think, the Finance Minister has been very mature and graceful in not being vindictive towards the Opposition. We have left behind
the bitterness of the election campaign. This is India and in India, the Government changes, but the regime does not. The Constitution is supreme
and this country belongs to all of us. This Budget belongs to all of us.

* SHRI M.B. RAJESH (PALAKKAD): The Economic Survey presented just a day before the Budget 2014-15 has outlined major issues confronted by
our economy. Some of those issues are inflation, slowdown in employment growth and declining manufacturing growth. However, this Budget has
failed to address these major problems of economy.

The emphasis of this Budget is on FDI, PPP and reduction of subsidies. The proposals to raise the current limit of 26% FDI in defence production and
insurance sector to 49% is nothing but an attempt to appease foreign capital. The Government has relaxed FDI norms in real estate too.

The Finance Minister claims that his Budget is just the beginning of a journey towards a sustained growth of 7-8% within the next 3-4 years.
However, the Budget has done nothing to enhance domestic demand and control inflation to increase purchasing power of the masses. Without
increasing the purchasing power of masses growth cannot be revived, especially in the backdrop of slow recovery in the global economy. According
to the Economic Survey 2013-14 the growth in private final consumption, which averaged 7.8 during 2003-4 to 2011-12 declined to 5% in 2012-13
and further to 4.8% in 2013-14. It is in this context that the advanced estimates for the last quarter of 2013-14 CSO which reflects a bleak picture of
overall growth rate of 4.6% and negative growth in manufacturing becomes more important. Though there has been a steady decline in the ratio of
investment to GDP since 2010-11 both in the Public and Private sectors. This Budget has failed to address the required increase in total plan
expenditure in real terms. Total budgetary support for central plan and central assistance to States and UTs declined in real terms comparing Budget
estimates. This is due to the concern of Finance Minister to keep fiscal deficit in check. This reluctance to increase plan expenditure in the name of
fiscal discipline will have adverse impact on growth revival plans.

* Speech was laid on the Table

As the country is facing the challenges of a weak monsoon this Government has infact proposed a drastic cut in central plan outlay in
agriculture and allied sectors, rural development, social services and women and child development. The Budget should have enhanced public
investment in agriculture to revive the agricultural sector overcoming the threat caused by weak and delayed monsoon. When India is still in the
medium human development category, and even when Sri Lanka has moved to the high human development category there is no justification for not
significantly stepping up investment in social sectors. It is all the more shocking that the share of SCs and STs in total plan expenditure is falling
short by Rs. 47,000 crore and Rs. 14000 crores according to Planning Commission guidelines based on proportion of population. Another important
thrust of this budget is to reduce fiscal deficit by cutting subsidies. The budget propose a drastic decline in subsidies to petroleum by Rs.22054 crore.
This will cause further rise in the prices of essential commodities. The budget also envisage, though hidden to eliminate diesel and LPG Subsidies in
a phased manner. The Finance Minister himself admitted that no immediate measures are proposed in the budget to control inflation. The budget is
silent about banning of speculative trade in commodities as a major step to check inflation on the other the budget contains proposals such as
reduction in fuel prices that will worsen inflation.

Accordingly to the Economic Survey during 2004-05 to 2011-12 employment growth was only 0.5%, compared to 2.8% during 1999-2000 to 2004-05.
The budget makes no efforts to increase employment growth. The Budgetary approach is not to step up investment and raise domestic demand. But
the attempt is to incentivise the private sector through investment linked deductions. However, this has completely failed to raise investments in the
past.

The targets of revenue generation fixed in the budgets are based on high expectations. However there is no significant in increase in tax rates. Our
experience in last two years shows that revised estimates in revenues fell short of the budget estimate in case of a short fall in revenues
expenditures may be further squeezed.

The budget proposals on direct taxes leads to a revenue loss of Rs.22,200 crores while indirect tax proposals increase revenue by Rs.7525 cores. It
is evident from this fact that the budget proposals while provide relief to richer sections impose more burden on common people.

The trend of huge tax concession is continuing. It was 5.66 lakh crores in 2012-13 and it has further increased to Rs 5.72 lakh crores is 2013-14.
When the Government is talking much about subsidies and fiscal deficit the budget is totally silent about these huge concession. There is no
indication that these tax incentives will be done away with. Hence this budget has also taken the same neo-liberal route of the previous Government.



SHRI E.T. MOHAMMAD BASHEER (PONNANI): Thank you very much for giving me this opportunity to make my observation on this Budget.
The first sentence of the Budget speech is as follows: "The people of India have decisively voted for a change.”

In the President's Address as well as in the Budget speech, the slogan of Government has been narrated as 'minimum Government, maximum
governance'. But time only will show what kind of changes you are going to make, what kind of reforms you are going to make and what type of
governance you are going to introduce.

If you verify 30-40 days of our experience, with all humbleness, I wish to say that this Government has started to move in a wrong direction.
The UPA Government stood for inclusive growth — growth of all sections of the society, marginalized sections and poor people. Poverty alleviation
was on top of the agenda of the UPA Government. But as far as this Government is concerned, even in this Budget, it has forgotten the poor; its
focus is only for 'haves' and not for 'have-nots'.

Coming to the health sector, para 53-57 is in respect of health and family welfare. The Government's approach is confined to only about starting
some institutions like IIM or some research institutions. That is well and good but I am sorry to state that you have forgotten to take a holistic
approach in the health sector of our country. How are we going to address the burning mal-nutrition issue in this country? How are we going to
address lack of health facilities in rural India? Unfortunately, the crux of all the problems has not been addressed in this Budget. In this context, I
wish to make a very important suggestion. We all know that kidney disease is increasing in an alarming way in our country. A number of cases have
been reported. Even in a small village you can see a dozen kidney patients. Even tests related to the functioning of kidney are not available in the
PHCs and community health centres. I urge upon the Government to formulate an exclusive National Health Programme to control kidney diseases. If
you do that, that would be a noble thing which you can do for the health sector of this country.

Coming to the minorities, I represent minority community and my organisation is also mainly concentrating on minority matters. As far as this
Budget is concerned, you have ignored the minorities as there are no new schemes or new projects for them. You have just given a peanuts kind of
consideration. If you adopt this strategy how are you going to bring a change in this country? Please do not think that you can write off the minarities
of this country.

What is your priority? A big joint venture project, between the Gujarat Government and the Government of India, is coming up in Gujarat. You
have given Rs.200 crore for Sardar Vallabhbhai Patel's statue. I am not questioning it. The Government of India and the Government of Gujarat can
take that decision but while deciding the priority you must do justice. You must distribute the wealth of the nation in a judicious manner. This is my
humble suggestion.

We can be proud of the fact that our country is the youngest county in the world. By 2020 India is said to become the youngest country in the world
with 65 per cent of the population in the working age group. But unfortunately in this Budget you have not shown a vision to use our manpower.
China has conquered the world market in commerce, trade and manufacturing sector. India can go much ahead of China. Unfortunately, you have no
vision about the proper planning of manpower requirement according to the world employment market. I would suggest that we must concentrate
our efforts on that also.

The next point is with regard to education. Empowerment means what? Instrument of all the empowerment is education and education alone. I
think you have not taken the education sector seriously in this Budget. I would suggest you to concentrate on all this. I may also request you to not
mix education with politics. You have recently appointed the Chairman of ICHR. I do not want to say his name but all the historians, like Romila
Thapar, Ramachandra Guha, Irfan Habib, say that he is not suitable to hold such a big post.
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His credibility and his gualification is only one that he is loyal to your Party. You can take a man of your loyalty. I am not questioning that but if you
mix history and education with your political liking, it is not justifiable.

In the end, I would like to talk about your foreign policy. The day before yesterday, this House witnessed what? It witnessed a sorrowful scene. We
were explaining about Gaza incident. All the opposition party leaders were submitting about the pathetic condition prevailing in Gaza and its
surrounding places. Unfortunately, you heard all those things but there was not even a single word of compassion from your side about brothers and
sisters of Palestine who are being killed ruthlessly. You can have your political point of view, but India is having a glorious tradition. You do not ruin
this glorious tradition. This is my humble appeal to the Government.

With these few words, I conclude.

+*DR. K. GOPAL (NAGAPATTINAM): Our beloved Tamil Nadu Chief Minister AMMA welcomed the budget as " the Budget is a very responsible
document that has placed fiscal prudence at the forefront and at the same time addressed the height and expectation from the new Government. To
permitting FDI has to be approached with caution".

My colleagues have already given many suggestions of the budget. I would like to table my views on some topics like agriculture, road
infrastructure, fisherman, and internaal security as these areas need immediate and effective initiatives. In our country, majority of the people are
engaged in agricultural activity. The Government has to take these steps to promote agricultural welfare which are Increase the agricultural
production. Reduction in wastage of produce Credit support to farmers and Thrust to the Food Processing Sector.

Whereas the Government is taking many steps to establish technological set up to be involved in the field of agriculture, there is lack of
sufficient quality of seed, soil, irrigation, failure of monsoon, unprecedented rain or drought. As for conversion of agricultural lands into commercial
purposes there is an acute decline in agricultural production during this current decade.



A scheme to provide every farmer a soil health card in a mission mode will be launched Rs.100 crore has been provided for this purpose and
additional Rs. 56 crore to set up 100 mobile soil testing laboratories across the country.

To meet the vagaries of climate change a 'National Adaptation Fund' with an initial sum an amount of Rs. 100 crore will be set up. A
sustainable growth of 4% in agriculture will be achieved.

Technology driven second green revolution with focus on higher productivity and including 'Protein Revolution' will be area of major focus.

Sum of Rs.50 crore have been provided for the development of indigenous cattle breeds and an equal amount for starting a blue revolution in
inland fisheries.

Rs. 400 crores are provided for Solar Power — agricultural pump sets and water pumping stations.

Restructuring FCI - reducing transportation and distribution losses and efficiency of PDS to be taken up on priority. Govt. when required will
undertake open market sales to keep prices under control.

To provide institutional finance to landless farmers. It is proposed to provide finance to 5 lakh Joint Farming groups of "Bhoomi Heen Kisan"
though NABARD. A target of Rs.8 lakh crore has been set for agriculture during 2014-15. Allocation of Rs.5000 crore is provided for the warehouse
Infrasructure Fund.

For the benefit of farmers "Long Term Rural Credit Fund" to be set up for the purpose of providing refinance support to co-operative banks and
Regional Rural Banks with an initial corpus of Rs.5000 crores and an amount of Rs.50,000 core allocated for short term Co-operative Rural Credit.

The Government has announced an investment of Rs.37,850 crores in NHAI and state roads is proposed which includes Rs.3000 crores for the
North East. 8500 km will be achieved in current year. Please allow the below said roads Immediately. NH-From TNJ to Nagappatnam; and NH-
Vikrapandi to TNJ (Thangarma)

For internal security — a sum of Rs.150 crore has been ear-marked for the construction Marine Police Station, Jetties and fo r the purchase of
boats, etc.

Berth- of - Naval Ship at Chennai at Karaikkal Marg port till the construction of new jetty to protect the Tamil fisherman from Lankan Naval
Forces 100 days work may increased to 150 days and increase the daily wages from Rs.150 day.

MPLADS amount be increased Rs. 10 crores from Rs.5 crores Nationalise all the dams and rivers Link the perennial rivers to other rivers.

DR. KAMBHAMPATI HARIBABU (VISAKHAPATNAM): Sir, I thank you for giving me this opportunity.

Today, I stand to support the Budget presented by our hon. Finance Minister, Shri Arun Jaitleyji. This Budget is a growth-driven Budget. This
Budget gives a new hope to the people of this country. For the last 10 years, the country is suffering from policy-paralysis. There were no decisions
taken by the Government and no issues were being solved by the Government. The power situation has become worse because of the problems of
the coal allocation. There is no power for the farmers, for the homes and for the industries. There were power holidays for three days in a week. So
many industries were shut down and so many people lost their jobs. The country is in a disastrous situation with a lot of hope.

People decided to vote for the Bharatiya Janata Party under the leadership of Narendra Modiji with the fond hope that the country will
progress under his leadership. The Budget presented by our hon. Finance Minister gave a lot of hope to the country in terms of infrastructure
development, in terms of reviving the economy, in terms of containing fiscal deficit and in terms of reducing the current account deficit.

I would request the hon. Finance Minister to consider some more measures to give a fillip to our economy. The current account deficit mainly
rises due to rise in imports rather than rise in exports. The import component should be reduced. In this context, the decision of the Government to
blend ethanol into petroleum products can reduce the import of crude oil which would definitely help contain the current account deficit. Not only
that, I would request the Government to consider giving tax concessions for the automobiles which will run on power and electricity rather than
petrol and diesel. If you reduce that, then import of crude oil will be reduced and foreign exchange will be saved. Similarly, if you improve the power
situation in the country, the industries and the other organizations which are compelled to use diesel generating sets to generate power will not do
so and diesel will be saved. In turn, the country will be saved of imports of crude oil.

Therefore, if the power situation is improved in the country, then the problem of Current Account Deficit can be taken care of and similarly the
import of crude oil can also be reduced if, in stead of the automobiles running on diesel and petrol, they run on power and electricity. Therefore, I
would like to request the Government to consider giving tax exemption to the automobile sector which produces the e-vehicles which run on
electricity rather than on petrol and diesel. These types of innovative measures will help the country to have a good economy. I hope, the Bharatiya
Janata Party led NDA Government will definitely take new steps to revive the economy in the country and save the country from policy paralysis and
take the country forward.
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+SHRI P.R. SENTHILNATHAN (SIVAGANGA):I pay rich encomiums to our leader Puratchi Thalaivi Amma for enabling me to be elected from
Sivaganga Lok Sabha Constituency to represent the people in this temple of democracy.

I also thank the people of my constituency for electing me to this august House as the choice of our leader.

Let me bow before the Mother Goddess of Tamil and let me quote the universal didactic code of the Tamils, Thirukkural.
Muraiseidhu kappan Mannavan Makkatku

Iral endru vaikkappadum

A ruler who ensures equitable justice, rendering protection to all his citizens will be treated like a Deity is the meaning of that verse.

Our hon. Amma has provided the people of Tamil Nadu with an administration that provides food at an affordable cost through Amma Unavagam,
extending needed medicines through Amma Pharmacy, providing iodine-rich salt through Amma Salt, offering purified drinking water to drench the
parched throats as Amma Mineral Water and offering educational opportunities to all the people as per their need and requirement. Hence, she is
treated as a Deity by the people of Tamil Nadu. I would like to point out here that she has appreciated this year's Union Budget.

I would also like to point out that she has extended many of these welfare measures to the needy public by way of establishing production and
manufacturing units in the public sector, thereby protecting people from the monopalistic profit-minded private capitalistic industrialists.



In this Budget, that has been welcomed by our Hon. Chief Minister Amma, we find salient features like Smart City, Construction of Outer Port at
Tuticorin, apportioning of more than 37 crore for National Highways Authority of India and increased allocation for Pradhan Mantri Gram Sadak
Yojana and the announcement regarding the creation of another AIIMS like medical institutes in all the States of India in the next five years.

Tax has been levied only on luxury items like cigarettes and paan masala which are harmful to health. It was indicated by our hon. Amma also that it
will have a double benefit of earning revenue for the Government while shunning people away from such intoxicants that are harmful to individual
health.

I heartily welcome, as welcomed by our leader, the announcement regarding a major study to the conducted to go in for linking all the major rivers
of India to overcome the problem of wasteful flow of rivers into the seas.

Mega Solar Power Projects are to be taken up in a big way through the proposals spelt out in this Budget. I urge upon the Union Government to set
up the pilot projects and the initiate one in Tamil Nadu to help accomplish the desire of our Government to make Tamil Nadu a power-surplus State.

Our hon. Prime Minister has stated that he is open to take the suggestions and proposals from the Governments of various States in India and he is
prepared to take popular schemes from the States as a model for implementation at a national level. Significantly, the Union Government has
appreciated the rain water conservation programme that was implemented successfully in Tamil Nadu.

Good governance is in implementing schemes that may be to the liking of the citizens without burdening the people of their expenditure. A
government with a knack may have to create resources in various innovative ways. In Tamil Nadu, free rice, laptop for students, distribution of
mixies and grinders, distribution of mulching cows and sheep and goats and providing of green houses for the poor have been ensured by the
Government of Tamil Nadu as an ambitious project at a cost of about Rs. 27000 crores. Our able Chief Minister, Hon. Amma has deftly handled the
financial situation in Tamil Nadu to see that the funds are made available for her popular pet projects stated above.

In Tamil Nadu as a model to all the States of India, financial resources mobilization is being carried out in @ humane and a scientific way. For
instance, it used to be the private players taking in auction from the Public Sector units products that can be sold at cheaper rate. In order to make
profits, they used to have their own prices fixed with a profit motive. Out leader has ensured that such things need not go to the private players but
benefit the common people who cannot afford. That is why we have Amma Water, Amma Pharmacy etc. operated by State Government itself so that
the profit goes to the people while ensuring revenue to the coffers of the Government.

I urge upon the Union Government that the model revenue practice of the Government of Tamil Nadu may be adopted by the Union Government as
stated by our open minded Prime Minister. In the years 2001 and 2011, when our leader, Hon Amma took over the Government in Tamil Nadu, she
was left with empty treasury. But on both the occasion, she overcame the challenge with her efficient handling of financial management.

As a pre-cursor to the linking of national rivers, our Chief Minister Amma has apportioned Rs. 100 crore to go in for linking certain rivers in Tamil
Nadu to ensure enough water both for irrigation and drinking water purposes.

I wish the Union Government could go in for linking all the major perennial rivers of the country within their tenure for five years. I eagerly look
forward to the achievement of this Government to link river Ganges with Cauvery.

In Tamil Nadu, we have 39202 irrigation tanks. Of these tanks, 13500 are found in my Constituency. The significance of these irrigation tanks are
that they have been inter-linked over the years. This shows the water management acumen of the local rulers over the years. More or less, every
village will conserve the rain water in the tanks for agricultural and drinking water usage. If one tank at a place gets filled, the excess water will
naturally flow to the tank in the adjoining village. They have been managed that way. As a model for rain water conservation in a place like ours
which is entirely dependent on monsoon rains, I would like to impress upon the Central Government that you may take up the overall renovation and
maintenance of these tanks in my Constituency as a model project under National Agriculture Development Programme. I request you to extend
special financial assistance under this project. Our Government of Tamil Nadu has set out on an ambitious second Green Revolution. Several
measures are being adopted to increase agricultural production. A State like ours under the able leadership of Amma must be encouraged by the
Centre by way of providing additional financial resources and required funds.

Between 1999 and 2004 when Hon. Shri Vajpayee ji was our Prime Minister, the most popular Pradhanmantri Gram Sadak Yojana was taken up in a
big way throughout the country by providing concrete roads even in distant villages.

Not only that, the still remembered magnificent achievement of that Government was in linking the major towns and cities of the country with four
lane roads under Golden Quadrilateral Highways projects.

There was another welcome scheme brought for the benefit of the people then. It was Swarna Jal Dhara Drinking water Project. Under this scheme,
drinking water schemes for villages can be taken up if there is people's participation to the tune of about 10% of the funds required for those
schemes.

Such schemes had wide appreciation and welcomed from the people and they are looking forward to such major remarkable schemes by the present
Union Government for which allocation of required funds may be provided. This year's Budget which has a strong roadmap for the future has got
announcements about several viable projects for which additional funds have been allocated. I feel the present Government is on the right track. At
the same time I would like to request the Union Government to revisit the Pradhanmantri Gram Sadak Yojana. The roads that were laid in rural
villages between 1999 and 2004 have to be maintained. Hence, I urge upon the Union Government to provide funds atleast once in three years to
maintain those roads so that people may continue to get the road-link facilities.

Drinking water problems are still persisting in several pockets. Hence the Union Government may again go in for schemes under drinking water
mission styled like Swarna Jal Dhara.

In places that come under my constituency, quality graphite of high standard is available. Out Hon. Amma has provided funds to set up a public



sector unit to go in for mining that mineral and to market it to ensure industrial growth in our region. I urge upon the Union Government to take part
in that project so that the Centre's contribution may increase the mobilization of those resources for better marketing at national level while
augmenting job opportunities. Hence, I urge upon the Union Government to take it up as a special programme to look into the needs of our graphite
units there so that expansion possibilities can be explored.

When more IITs and Central Universities are to be established by the Centre, I request the Union government to set up an IIT and a Central
University in my Sivaganga Constituency which is a centrally located place for the southern Tamil Nadu.

When I come to mention the requirements of my Constituency, that can be met by the Centre, I am to point at the Trichy-Rameshwaram NH-210.
The road connectivity between Karaikudi and Rameshwaram is yet to commence. I urge upon the Union Government to apportion adequate funds
very much needed to complete the project which is pending for long. Similarly, Madurai-Rameshwaram National Highway Project may also be taken
up with release of fund for the same.

Bharat Heavy Electricals Limited, the PSU under the Central government has its auxiliary unit in Thirumayam that come under my Sivaganga
Constituency. The promise of the Government to provide job opportunities to locals is giving priority to the members of the family whose lands have
been acquired. If need be the unit may be expanded as a full-fledged unit so that more job opportunities are created to fulfill the promise made by
the Government. The region that cover my constituency has a rich historical, cultural and even anthropological background but still it remains a
backward one for want of industrial activities. Our area has got more of barren dry lands and more of manpower both lying unutilized. Hence, I urge
upon the Centre to go in for setting up new industrial units so that at least 10,000 new jobs are created for benefitting the people of Alangudi,
Thirumayam, Thiruppathur, Manamadurai, Karaikudi and Devakottai.

While supporting the Budget, expressing my appreciation and making a strong plea for the requests I have made, let me Conclude

HON. CHAIRPERSON : I request the hon. Members to be very brief. Each Member will get only five minutes to speak. Therefore, you may prepare
your speech in such a way that you cover important and salient features as you like. It is because we have a long list of speakers and we have to
complete it before 6 p.m. If at all it is necessary, we may extend the time of the House by one hour. We have to see that the whole debate gets
completed today itself as the hon. Minister will be replying tomorrow. Hence, I request all of you to cooperate with the Chair. You may speak for a
maximum time of five minutes each as I have got a long list and I have to exhaust that list. I am once again requesting you to be very brief and
mention only salient features of your speech.

Dr. Kirit Solanki, what I have told is applicable to you also. Please speak only for five minutes.
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+*SHRI ANTO ANTONY (PATHANAMTHITTA): I express my views on the General Budget for the Financial Year 2014-15. My first view on this
Budget is that it is the best compliment for the previous Government led by the UPA. The Budget 2014-15 has accepted most of the proposals of the
UPA Government. It's a continuation of the Budget presented by the UPA Government except that the core has shifted from the poor to the
corporate.

The determination to deal with spiralling prices does not appear to have been a priority for the Government. It is also surprising that the Finance
Minister did not announce any short-term measures to tackle food inflation. The first thing the Budget needs to do is to allocate more resources to
developing the supply chain, especially cold storage, if it wants to seriously tackle food inflation. Second, it needs to gradually phase out the APMC or
Agricultural Produce Market Committee laws and replace them with a framework that allows farmers to sell directly to buyers and consumers. This is
going to be easier said than done given the political patronage small traders and agricultural middiemen enjoy in the States (besides being major
contributors to party and campaign funds). FDI in retail is but a first step in this direction, and Hon'ble Prime Minister must use his considerable
political capital to push this through, even it means going against his party's stated position on the issue.

It is not enough to say that private and foreign investment will step in to fill the gap in Government resources; the bulk of the investment in core
infrastructure areas is almost always done with public money, in almost all countries. Devices like Public-Private Partnerships (PPP) serve up to a
point, as was noted in the Budget speech.

India already has the largest number of such PPP projects in the world (9S00 of them), and they have been bedeviled by disputes as well as
allegations of corruption. If you can fix the problems with the PPP model, by all means do so because private investment is necessary and indeed
should be welcomed for a variety of reasons. But that is not a substitute for putting the government's money where it should be put.

While the commitment to fiscal consolidation is cheer-worthy, the Budget's tax and spending assumptions remain questionable. Some of the Budget
numbers are implausible. Tax revenues are projected to grow by nearly 20 per cent. That defies credulity given that nominal GDP growth is unlikely
to exceed 13-14 percent (nine per cent for inflation plus five per cent for real GDP growth). It also defies credulity because we know that already in
the first quarter of this fiscal year, 45 per cent of the annual deficit number has been reached.

Hon'ble Finance Minister is either wrong in his assumption or too clever to hide certain facts from the budget. If the fiscal deficit numbers are to be
achieved, it will stand or fall depending on whether the broader economy does well or badly. Hon'ble Minister has assumed revenue buoyancy, with
tax revenue growing 18%, in a year of drought. If you don't get good growth, the revenue will not be there, and then the deficit will be bigger and
the whole arithmetic will come into question. So the big question is whether the economy will do significantly better than in the last two years.

To look at the same point another way, the Budget proposes to raise the tax-GDP ratio from 10.2% to 10.6%. It has been 10.2% or less in the last
five years. So this is asking for a substantial change, if not a mini-breakthrough. It could happen, but you will need strong revenue buoyancy of the
kind we have not seen for some time — to be achieved over and above the tax reductions that have been announced.

Hon'ble Minister has deferred the hard decisions to yet ancther committee on expenditure. His subsidies bill this year goes up — by seven per cent
for fertilizers and 25 per cent for food. And on petroleum, he expects the subsidies to decline by 25 per cent.

But the Budget provides no answer to the basic question of how the petroleum subsidies will come down to that level. Remember, last year the real
burden of petroleum subsidies was around Rs. 1.4 lakh crore. So, he has not moved much on reducing or even containing subsidies, unless he has
some plans to free up diesel prices or increase cooking gas prices.

"An economy hampered by restrictive tax rates will never produce enough revenue to balance our budget, just as it will never produce enough jobs
or enough profits".

The one message that is loud and clear from the budget and the Economic Survey is that 'good days are far away'. Inflation is running at 8.5 per
cent, amongst the highest in the emerging markets; fiscal deficit is at seven per cent of GDP, the current account deficit is at two per cent of GDP
and kept in check only by a growth collapse and controls on the imports of gold; a terrible monsoon is about to extract its toll in the form of lower
growth, higher inflation and increased expenditures; oil prices could soar Even though the Budget 2014-15 is long in terms of pages but little in
terms of substance.

*DR. A. SAMPATH (ATTINGAL): With due respect to the new Finance Minister, I would like to say that the Union Budget for the year 2014-15 is
old wine in a new bottle with a saffron label. This NDA II Government is simply a UPA III in economic policy.

The agricultural sector, which gives employment to around 60% of the population needs more public funds. For quite a long time, land reforms have
been a neglected subject. Agricultural yield is not increasing. Farmers suicide still continues, Land is being diverted for real estate purposes. Water
resources deplete at an alarming rate. Migration to urban areas creates more pressure upon the scarce resources. Unemployment is an unanswered
question. The organized sector shows a "job loss growth." In the unorganized sector, wages and other benefits do not grow. All these are leading
Indian Economy to a vicious circle. The new Budget doesn't show any signs of political will-power to break this vicious circle.

The corporate houses are eating the cake at the expense of poor and common people. Under the guise of 'incentives', they are enjoying the benefits
of exemptions of customs duty, corporate income tax, excise duty..etc. But what is their contribution in retrieving our economy to a higher growth?
How many new jobs they have provided? While the "amount of revenue foregone" every year is increasing, the hue and cry is for cutting short of the



subsidies. The increase in the fuel prices, rail fares, and the delay in implementing the GST all have led to double digit inflation. It is the prices of
essential commodities which have sky rocketed. No Govt. can escape from the ire and anger of its people.

This BIP led Govt. got absolute majority in the lower House because of the anti-people policies followed by the previous INC led UPA II. Even after
repeated warnings by the CPI(M) and the left parties in the Parliament and also the agitations conducted by national trade unions, the previous
Govt. reminded us of emperor Nero while Rome was burning. This Budget has torn away the hopes and aspirations of the common people on a new
Govt. More than 1.50 million vacancies are yet to be filled up under GOI and its PSUs.

It is not quite surprising that this Govt. declared 49% FDI in the Defence Sector. Financial sector and retail marketing etc. will follow. There is no
intention to cancel the predecessor's decision to deregulate the prices of petrol and diesel. The mandatory linking of the subsidies with 'Aadhar
Card' and Bank accounts still remains a problem for a large section of the people. While addressing the neo-middle class, the Finance Minister failed
to address the poor, working class, downtrodden and marginalized. Our Gowt. still play the hide and seek in the matter of fixing the criteria of
poverty line; and at the same time subsidies are determined on the basis of the arbitrary poverty line. It is nothing else, but a fact, that about 40%
of the present day population of India are BPL, whose number is much higher than the total population of this nation when it was born.

Without strengthening the public distribution system of essential commodities, the inflation cannot be contained. The Food Corporation of India
should be strengthened. Warehousing facilities under the State control should be expanded. Neither the arguments of a lawyer nor the hopes of a
minister will put an end to the fires of starvation in the stomachs of the human beings. The BIP was silent in its election manifesto on many
important economic issues. Likewise they are still silent on the curator measures for the urgent economic problems like agrarian crisis, stagnation in
manufacturing sector, lack of employment growth, high rate of inflation, looting of natural resources by corporates, burgeoning black money,

shameful rate of malnourishment of children and women. etc. In the human development index of the UNDP India has slipped down from 134th rank
in 2012 to 136. Is the Finance Minister going to throw our social security measures to the mercy of private sector? I may remind you that pension is
a right and not a privilege.

I am afraid that I find no meritorious policy shift to appreciate this Gowt.'s Budget. Providing Rs. 200 crores for a statue may be a euphoria for some
of the treasury benches. But why you have forgotten the valiant fighters of freedom and the places and people of anti-colonialist struggle? It was in
the year 1721 that the people arose first against The British East India Company and waged a revolt at Attingal by attacking the Anjengo Fort. I
demand this place to be declared as a national heritage site and a sum of Rs./- 50 crores to be earmarked for its development.

This Budget is also silent on the Kottoor — Ambasamudram Inter-state (Kerala — Tamilnadu) highway which will save crores of Rupees per month
as fuel and lakhs of human hours as journey time saved.

We demand a tea garden tourism package which links the plantation areas. Inland water transport and tourism should be allotted more funds at the
earliest.

Not even a single paisa has been allotted for Vizhinjam Port in Thiruvananthapuram. Likewise, for the development of National Highways in Kerala,
we need more funds. P.P.P. and privatization will not solve the problems.

May I remind the Finance Minister that everybody from the top to bottom should get opportunity to enjoy or at least to taste the fruits of growth.
We cannot sacrifice the principles of social justice and equality. There is nothing over and above the Constitution. And hence I oppose the Budget
and also the Demand for Grants.

*SHRI T.G. VENKATESH BABU (CHENNAI NORTH): Hon'ble Finance Minister, Shri Arun Jaitley has tried to present a balanced and growth
oriented budget and it is greatly hoped that the new government will take every possible step to bring back Indian economy into the right track
which was in doldrums in the last decade. We have faced serious challenges due to below five per cent growth and stubborn inflation. Industrial and
agricultural productions slowed down besides sluggish growth in employment opportunities.

Today our country is facing a drought like situation. Weather forecast shows that rainfall this year is expected to be below normal. Therefore,
serious efforts and contingency plans should be drawn to face challenges in the event of any decline in agricultural production. The prices of
vegetables, fruits, pulses, milk, edible oil and other essential food items are steadily rising hitting the common man. Immediate steps should be
taken to crack down heavily on the hoarders and black marketers and to ensure availability of essential food items to the common man at affordable
prices and its adequate availability to the States for distribution under PDS. Tamil Nadu remain at forefront in the public distribution system and
there are large number of beneficiaries. But the allocation from the Central pool is not adequate and the State Government is facing lot of difficulties
to meet the requirements. I shall, therefore, urge upon the Union Government to increase the quota of items under PDS to Tamil Nadu.

Over the years, there has been a large scale diversion of fertile agricultural land for non-agricultural purposes. This has ultimately decreased our
production capacity and this trend should be stopped. Fertilizers and electricity should be made available to the farmers at affordable rates. Cheap
credit should also be made available to them from banks and financial institutions. However, still they are at the mercy of money lenders. In the
event of crop failure, number of farmers in the country are resorting to suicides and such incidents are not new and repeated every year. Their
families should be saved from starvation. Conservation of water, new and innovative technologies should be taught to them. Large scale use of
chemical fertilizers affects the fertility of the soil. Use of organic farming should be promoted and farmers should be encouraged in its usage and the
long pending demand of dedicated 'Kisan TV Channel' should be started at the earliest.

With the implementation of MGNREGA Scheme, there has been huge shortage of agricultural labourers and it affects our production capacity.
Government should take necessary steps that agricultural operations should not be hampered in event of the implementation of MGNREGA scheme.
However, as suggested by our leader, Dr. Amma, this should not be made mandatory in places where there is no possibility to link the scheme to
agricultural operations.



Tamil Nadu is facing acute water crisis and at many places fluoride, arsenic or salinity levels are very high and as a result thereof people are
facing lot of difficulties for drinking water. To mitigate this problem, it is greatly hoped that Government of India would support State's initiative in
setting up of desalination plants in coastal areas.

Coming to Education, allocation to school education is not sufficient. Many of the schools in the country lack the basic facility of drinking water,
toilets, good furniture, etc. and the school buildings are lying in a very bad condition. Necessary assistance should be extended to the States for this
purpose and it should be ensured that the facility reaches the students.

In this regard, I would like to point out that the Kendriya Vidyalayas (KV) started by the Government to provide quality and affordable education to
the wards of government/PSU employees and other categories do not exists in various districts/MP constituencies in the country. There is a long
pending demand from the people of my North Chennai Lok Sabha Constituency which or part of Chennai Metropolitan City to have a KV. At present,
this constituency does not have even a single KV. Considering the demography and importance of this region, I urge upon the Union Government to
open at least two KVs in my North Chennai Lok Sabha Constituency. The new proposal to set up five more IITs and IIMs in the country will give a
major boost to higher education.

Coming to Industry, our industrial production witnessed negative growth in some sectors in the last few years and it ultimately affects our growth
and employment. Proper investment climate should be created to the entrepreneurs. Government should be cautious in permitting FDI in various
sectors. Here, I heartily thank the Hon'ble Finance Minister for inclusion of Ponneri in Tamilnadu as a Smart City out of proposed hundred. Ponneri is
nearer to Chennai city and it my neighbouring Constituency. It is an ideal location as vast stretch of land is available for use. Our hon'ble Chief
Minister, Dr. Amma has also welcomed this proposal and we are looking forward for early implementation of this proposal with adequate fund
allocation including urban renewal projects.

Tamil Nadu is blessed with vast renewable energy sources like solar, wind, etc. The State Government is taking every possible step to conserve this
energy and to some extent it fulfills our requirements. However, due to paucity of funds, it could not be tapped adequately. The proposal to
implement the Ultra Mega Solar Power Plant in Tamilnadu is a welcome step. Likewise, Centre should assist the State Government in tapping wind
energy also.

As regards tourism, this sector is plaguing with the problem of insufficient accommodation, lack of adequate infrastructure, well connected roads,
railways and airways, criminal elements, etc. Government should give serious thought to these elements. States should be assisted and funds are
to be granted generously for setting up of tourist police stations, plying of mobile tourist police vans to the places of tourism importance. Tamilnadu
is having a vast coastal line and it should be properly guarded. Without adequate central assistance, this cannot be materialized. Therefore, I urge
upon the Union Government to grant adequate funds for setting up of marine police stations in the State.

As regards industrial corridors, linking of Chennai with neighbouring States will not benefit the inner districts and backward regions of the State. At
this juncture, I emphasis our Hon'ble Chief Minister's suggestion of further extension of the Industrial Corridors of Vizag — Chennai and Chennai —
Bangaluru within Tamilnadu as well. Besides, Madurai — Thothukudi Industrial Corridor proposed to be implemented by the State Government can
be considered as part of the East Coast Corridor by extending the Vizag — Chennai corridor further south.

Regarding government's initiative to set up 15 new Braille Presses, modernization of the ten existing ones, currency notes with Braille-like signs and
National Institute of Universal Design and a Centre for Sports have been welcomed by activists and all sections of the people. Tamil Nadu is the
leading State in extending all kinds of assistance to the differently abled people and they genuinely deserves the same for their promotion in the
field education, employment and social welfare schemes. To attain this object, I urge upon the Union Government to set up a new Braille Press in
Tamilnadu also. The proposal to establish National Institute of Ageing at the Madras Medical College is greatly welcomed.

Women safety in public transports in various States is a major cause of concern and lot of untoward incidents were reported in the recent years
from various parts of the country. Women generally feel insecure in travelling alone in buses at night. In Tamilnadu women are ensured adequate
safety. Large number of women constables were recruited by the State Government throughout the State to ensure security of women. As regards
the girl child, two decades ago, Tamilnadu had started Cradle Bay Scheme and GirlChild Education Scheme and the schemes are being implemented
successfully. Though Centre's fund allocation for the above projects is meagre, it is hoped that fund allocation will be enhanced at a later stage
particularly for Tamil Nadu which is performing well.

As regards Pradhan Mantri Gram Sadak Yojana, rural road connectivity in many States are lying in a very dilapidated condition and it cannot be
overlooked. Tamil Nadu is giving a major push to rural roads and already invested Centre's grants for this project. In this connection, I would like to
submit that enhanced allocation should not be deprived to the State of Tamilnadu for its rural infrastructure.

As regards taxation proposals, the salaried class have heaved a sigh of relief. The proposal to hike personal income tax limit by Rs.50,000; increase
in the investment limit under Section 80C exemption from 1 lakh to Rs.1.5 lakh; hike in deduction limit on interest on loan for self-occupied house
from 1.5 lakh to 2 lakhs will help them greatly to lower their tax burden.
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*SHRI C. MAHENDRAN : First of all, I thank the Hon'ble Speaker for giving me an opportunity to place my request in this prestigious House.

I humbly submit my profound thanks to the TAMIL NADU CHIEF MINISTER Hon'ble PURATCHI THALAIVI AMMA for being given me an opportunity to
be a Parliamentarian in this Hon'ble House.

In my Pollachi Parliament Constituency nearly 92000 hectare area is under coconut cultivation. Of which this ranks one-fourth of coconut area in
Tamilnadu.

Due to failure of South-West and North-East monsoon, water level is depleted much in wells as well as underground water level. Owning to
insufficient of water and high cost of maintenance, coconut farmers are in critical crisis and face great loss in producing Copra. Hence, the production
of copra is dwindling in my Parliamentary area.

Even though 2,02,000 M.T. of Copra is being produced, the Agriculturists could not survive as the support price for Copra fixed by NAFED is only Rs.
52.50/Kg which is not remunerative and they are finding out solution to grow alternate crops which were maintained for more than 15 to 20 years,
being the Coconut cultivation a long term crop. Now only 50% of agriculturists are however maintaining Coconut cultivation with a great hardship.

In the year 2012-2013 TAMIL NADU CHIEF MINISTER Hon'ble PURATCHI THALAIVI AMMA has given Rs. 1.755-crore as drought relief package for
non-delta farmers. Of this package, six components were meant for about 17.9 lakh farmers, who had suffered over 50 per cent crop loss. The
farmers, for a variety of crops, would receive a total compensation of Rs. 835.21 crore.

Making an announcement in the Assembly, TAMIL NADU CHIEF MINISTER Hon'ble PURATCHITHALAIVI AMMA said the package was based on the
assessment made by a high-level committee headed by Finance Minister after visiting 18 districts and interacting with representatives of farmers
and district officials, apart from reports from the district Collectors.

A sum of Rs. 312.89 crore had been earmarked for giving compensation of Rs. 5,000 per acre to 6,25,481 farmers who raised paddy over 6,25,786
acres. As per the Central norms on disaster relief, even small and marginal paddy farmers, experiencing more than 50 per cent crop loss, were
entitled only to Rs. 2,429 per acre. Whereas our TAMIL NADU CHIEF MINISTER Hon'ble PURATCHI THALAIVI AMMA has given for long term crops,
including coconut growers numbering 50,908 farmers would be given Rs. 4,000 per acre. A relief of Rs. 43.35 crore had been made covering 1,08,383
acres in the last year.

Please also set up a coconut breeding center in Udumalpet constituency by allotting 82.66 acres of government land for the benefit of Coconut
growers to produce good quality seedlings with the help of National Coconut Board participation considering long term vision and mission of the
Coconut cultivators of Tamilnadu.

In considering the above facts will the Present Government led by Shri Narendra Modi Ji, move any proposal to increase the support price of Copra to
double the amount or even Rs. 100/- a kg, so as to give relief to the existing coconut growing agriculturists from their present financial crisis?

I have 100% confidence in Shri Nomo Ji that he will do the best for the Agriculturist welfare of Tamil Nadu to tide over the copra price crisis. And it
would be very helpful to the coconut growers by allotting any financial assistance from the Agriculture Price Stabilization Fund presently announced
in the Budget 2014-15.

I request the Hon'ble Minister for Agriculture, Shri Radha Mohan Singh Ji to allocate adequate compensation to the copra producers by incentives to
their livelihood and save coconut growers form the present copra price crisis.
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*SHRIMATI BUTTA RENUKA(KURNOOL): I am a first time elected MP and I need the blessings and support of this august house to perform my
duties as an MP, I urge upon my seniors to forgive and guide me, whenever I go wrong.

People have lot of expectations from me though people were strongly opposed to bifurcation. The Center went ahead unilaterally to bifurcate. My
party and my leader have opposed it at all possible forum. I am elected in the backdrop of bifurcation of the state. It is well known that undesirable
bifurcation of the state has caused serious heartburn in AP and left the state in a vacuum and it is the responsibility of the center to work towards
creating a level playing field for AP. People of the state are looking forward for the Center to lend them helping hand to rebuild the state.

There are many promises made in AP Reorganization Act 2014 and some of them have been included in this budget like AIIMS, Agriculture
University, IIT etc. But AP needs much more than that and we were expecting the Center to be large hearted towards AP. We have to build a new
state capital and build many institutions of national importance. We were expecting special mention about AP capital and allocation of funds for state
capital.

In this budget, we were expecting more national institution like IIM, IISER, Tribal University, Petroleum University, which are already promised in the
Act.

Demand for Special Category status for AP is still pending. There is no mention in the Budget as to how the deficit in the budget of AP is going to be
met. It was promised by the then PM on the floor of the House that the Centre will assist the state in meeting the deficit. We need special
development package for backward areas in the state, which is again a promise in the Reorganization Act.

The House is well aware of the fact that Metro rail in urban areas are essential for providing clean and efficient transport system in cities. Though
Vizag and Guntur-Vijaywada-Tenali are promised in the Act, but budget is silent on this.

I urge upon the government to be sensitive towards the need of AP and include in the budget, all promises made in the Act and promises made by
the then Prime Minister on the floor of the House.

I would like to congratulate the government for taking initiative for developing 100 smart cities. I am an MP from Kurnool, which was the capital of
AP before Hyderabad. I would request the government to include Kurnool in the list of 100 smart cities.

I thank my party and my leader to give me an opportunity to and represent the issues which are burning issues in my state.
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+*SHRI PRALHAD JOSHI (DHARWAD): One reason is that, everyone's expectations from the new finance minister after Narendra Modi ji led the
NDA to a stunning victory were quite high. But there's something else. Vioters have given the NDA an extraordinarily strong mandate and this was
clearly an opportunity for it, via its wordly-wise finance minister, to do a bit of grand-standing: announce one really big thing or two and, in return,
reap the benefits of making it a memorable budget that spread much-needed cheer and good sentiment all round.

Another fillip needed for economy was given on the infrastructure front with the development of national highways getting Rs.37,000 crore
and that of village roads Rs 14000 crore. Of the money allocated for national highways, Jaitley ji has put aside Rs.3,000 crore for the north-eastern
region of the country.

From 1980 to 2012 47,000 Kms National Highways is constructed out of this about 23000 Kms is constructed during the short period of 5 to 6
years of NDA whereas UPA during 10 years constructed 16,000 Kms. This detail is given by UPA Govt itself in affidavit submitted to Supreme Court.

According to estimates, poor condition of national highways is responsible for wastage of diesel worth as much as Rs. 70,000 crore every year
in trucking. Checking this wastage will help reduce oil import bill. Poor road conditions also increases the turnout time of trucks by up to 30 per cent
apart from reducing the lifespan of vehicles.

Bottlenecks in the supply of coal to thermal power stations have been the major cause behind poor performance of power sector. To attract,
new players to the power sectors, the Finance Minister has announced 10-year tax holiday for them.

To give a boost to the real estate and infrastructure sector, Jaitley ji has introduced Real Estate Investment Trusts (REITS) and Infrastructure
Investment Trusts. His master's dream project of setting up 100 smart cities has got Rs.7,000 crore.



On the front of financial consolidation, the Finance Minister aims to restrict the fiscal deficit to 4.1 per cent in the current year and to around 3
per cent by the financial year 2017. Lower deficit will go a long way in reining in inflation, but it is a formidable task.

Jaitley ji has raised the allocation for defence forces by about 12 per cent to Rs.229,000 crore, and earmarked Rs.5,000 crore for the
modernization of the sector. Raising the limit on foreign investment in defence sector from 26 per cent to 49 per cent will save foreign exchange and
check the current account deficit in the long run which means a stable rupee.

Another positive of the 2014-15 Budget is a move towards a common Goods and Services Tax. The government also proposes not to
destabilize the tax regime with retrospective demands as far as possible.

The proposed integrated national market for agricultural produce, will allow farmers to sell their produce directly to the consumer removing
the middlemen. This will not only curb inflation, but will also check spoilage of the perishable items.

Rs.1000 crore has been provided for "Pradhan Mantri Krishi Sinchayee Yojna" for assured irrigation.

Indian economy passing through extremely difficult phase and hence putting economy back on track is paramount. The NDA Govt under
Vajpayee ji when it left the office in 2004 the GDP growth was 8.1%. Now the UPA left the office with less than 5 % GDP growth.

The original cost of 738 big projects being monitored by the MOSPI was Rs.9.05 lakh crore. The anticipated cost of these projects has now
risen to Rs.10.79 lakh crore due to inflation.

Current Account Deficit : 2004: (+) $7.36 billion (surplus). 2013: (-) $80 billion. During 1998 it was -2, Which NDA brought to +2.3 in 2004,
whereas Congress Led UPA brought back to -5 at present.

Trade deficit : 2004: (-) $13.16 billion. 2013: (-) $180 billion.

The Fiscal Deficit : During 1998-99 it was -6.29, which NDA brought to -3.88 in 2004-05, whereas Congress Led UPA brought back to -5.75 in
2012-13

Inflation: 1998-2004: 5% and
2004-2013: 9% (Both figures are averaged out over their respective tenures)

The Food Inflation

Total Month AverageFood| % of total tenure for
Inflation has stayed | which Food Inflation
above 10% was above 10%
UPA in Office 108 63 58%
NDA in office 72 12 Only 17% only

The Food Prices

Item Prices during NDA Prices during UPA % Increase
(May 2004) (May 2013)

Potato 2 20 900%

Wheat 9 28 211%

Milk 14 45 221%

Vegetable QOil 40 78 95%

Diesel 22.50 56.10 149%

External Debt: March 2004: $111.6 billion, March 2013: $390 billion.

The UPA suffers badly in this comparison, a result of lack of confidence in India's economy and currency following retrospective tax legislation
and other regressive policies, especially during UPA-2.

During NDA tenure in 1999-2004, 60.7 Millions Job were created, whereas in UPA 1 tenure only 2.7 Millions Job were created. Clearly, the
UPA's big failure has been jobless growth

HDI: 2004: India was ranked 123rd globally on the human development index (HDI) in 2004, with a score of 0.453. 2013: India has slipped 13
places to 136th globally on the HDI in 2013 with a score of 0.554.

NDA's policy
Low inflation — Low interest rates but High
Growth Rate = High Employment

UPA's policy
High Inflation — High Interest Rates but
Low Growth Rate — Low Employment

Minimum Government Maximum Maximum Government Minimum
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So this is the gloomy legacy left by the previous Govt on the economy of the country to the new Gowt, entrusting a Herculean task of first correct
wrongs and then bring the movement of progress on the right track.

On the whole, the 2014-15 Budget is an exercise whose results will take time to show.

Demands for the Dharwad Constituency : IIT in Karmnataka, Establishment of AIIMS in Dharwad: Government has announced to set up 4
New AIIMS in the recent General Budget. Along with that government has plan to set up AIIMS across the country. In Karnataka, Hubli-Dharwad
city is the second largest city only after Bangalore the state capital. This twin city is already a hub of education, industries and commerce with
three renowned Universities, 3 medical Colleges and 4 Engineering colleges. It's a long pending demand by the state & Northern Karnataka to
construct a Hospital with all super specialty facilities in it like AIIMS.

Cold Storage in APMC yard, Hubli to stop the wastage of agriculture product, specially chilli. Inclusion of Hubli Dharwad in 100 Smart City plan.
As the Prime Minister Narendra modi has announced in his speech during the rally in Hubli to start an agro processing industry/unit to encourage the
chilli producer to export Chilli powder and its products.

In Navalgund, Kundgol, Kalghatgi and Hubli rural Taluka are worst affected with severe water scarcity as these taluka are totally dependent on
underground/borewell water. So request is to provide surface drinking to these areas.
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#*SHRI THOTA NARASIMHAM (KAKINADA): Earlier on the Motion of Thanks to the President's Address, I requested the Government to grand
Special Status to Andhra Pradesh and also requested that the period may be extended to 15 years. After bifurcation, my state has forfeited all its
major economic assets and inherited huge liability and left with no resources even to service the debt. On February 20th, 2014 on the floor of the
Rajya Sabha former Prime Minister, Dr. Manmohan Singhji promised to grant Special Category Status to Andhra Pradesh State for purpose of Central

Assistance to put the State's finance in a firm footing. On behalf of Telugu Desam Party, I demand that GOI immediately grand special status to



Andhra Pradesh State and extend it to 15 years.

Earlier replying to the debate to the AP Reorganisation Bill, the hon. Prime Minister assured that special package would be given to the
backward districts of Rayalaseema and North coastal regions of Andhra Pradesh. The nine coastal districts of AP and four districts in Rayalaseema
are extremely vulnerable to natural calamities. So, I request the Government to sanction an amount of Rs.5,000 crores to Andhra Pradesh during
the current year's Budget under Special Development Package.

My State is a new born baby. As per the Section 94 (I) of A P Reorganization Act 2014, the Central Government shall take appropriate fiscal
measures including offer of tax incentives to promote industrialization and economic growth in the state. I request the Government to issue orders
for providing tax incentives and concessions for industrial investments for a period of 15 years to enable my state to forge ahead on the path of
development.

I also request the Government to convert the loans advanced by Government of India over the years, amounting to a total of Rs.10,090 Crores
into a Grant by GOI and restructure the outstanding EAP dues as 90% Central Grant and limit the State's liability to 10%.

In my earlier speech I also requested GOI to complete all the long pending irrigation projects in Andhra Pradesh and Telengana such as
Thotapalli, Jhanjhavathi, Handri-Niva, Galeru-Nagiri, etc., but Government not allocated any fund in this year's budget for the completion of these
projects. I demand that Government must allocate funds to Andhra Pradesh State to complete these projects on priority basis.

I am little bit disappointed because, in this budget GOI not extended any financial assistance to Govt. of Andhra Pradesh for building a new
capital. Andhra Pradesh is the only State which has been divided by denying it the capital. We have no capital. I strongly demand that an initial
provision of Rs.5,000 crares in the current budget be allocated for development of infrastructure for the new capital city in the successor state of
Andhra Pradesh. Andhra Pradesh State would require at least Rs.4 to 5 lakh crores over a ten year period to build a city that would equal to
Hyderabad in terms of infrastructure and service. I also request the Government to provide Rs.19,700 crores for execution of outer ring road, around
the Vijayawada-Guntur-Tenali Urban Agglomeration.

I congratulate the Government for its announcement to develop "one hundred smart cities", as satellite towns of larger cities and by
modernizing the existing mid-sized cities. I request the Government to include Visakhapatnam, Vijayawada and Tirupati under Mega City category
and Srikakulam, Vijayanagaram, Kakinada, Rajahmundry, Eluru, Gundur, Ongole, Nellore, Chittoor, Anantapur, Kurnool and Kadapa in smart city
category and modernize these existing cities.

I also thanks Hon'ble Finace Minister for my Kakinada, its adjoining area and the port will be developed as the key drivers of economic growth in the
region with a special focus on hardware manufacturing.

And I also request to the Finance Minister, kindly enhance the MPLADS to 7 crores per year parliamentary constituency.
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SHRI ASADUDDIN OWAISI (HYDERABAD): Mr. Chairman, Sir, I stand to oppose the General Budget. The reason why I oppose it is that it has been
the practice of the Ruling Party to oppose any upliftment schemes of minorities by calling it as appeasement.

I would like to enlighten them by putting forward some empirical data. I am sure that by putting forward this empirical data, their opinion about
appeasement will not change but I am sure that it will make them to think.

According to the Planning Commission, the poverty indicators are that 12.4 per cent in the rural areas and 27.9 in the urban areas Muslims are below
poverty line. Is this appeasement?

Sir, you talk about the Muslim women. Thirty-five per cent of the Muslim women have BMI less than 18.5 per cent, and 54.7 per cent of the Muslim
women are anaemic. These are the Planning Commission data. When we come to the Muslim children, infant mortality rate is 52.4 per cent; under
five mortality rate is as high as 70 per hundred live berths. Then, Sir, if you read the India Exclusion Report, the Human Development Report 2011,
Muslims are either landless or are marginal landholders.

Sir, the NSSO survey says that the per capita spending of Muslims as compared to Hindus, Christians and Sikhs is less. The NSSO survey also says
that unemployment is high as compared to other religions. Is this appeasement?

Now, juxtapose this, with the budget that has been announced for minority affairs €} (Interruptions) 1 will sit down, if you want to say. I will yield
to it. I will reply you back. ...( Interruptions) 1 have no problem. I can argue with you for the next 24 hours. You cannot answer me back.

Mr. Chairman, Sir, juxtapose this, with the budget that has been announced for minority affairs, you see what the budget is. The percentage of the
total Budget is 0.21 per cent; percentage to GDP for minority affairs is 0.03 per cent. What is this? This is tokenism. Is this appeasement?

Sir, the Government has announced about Rs.100 crore for the modernization of Madarasas. 1 would respectfully put forward that the word
'modernization’ is patronizing. Why do you not use the word 'modernization' for Kendriya Vidayalas? Why do you want to interfere in our religious
teachings? Do not interfere in that. ...(Inferruyptions) Listen to me. I would like to put forward my viewpoint. We do not want this Madarasa
modernization. It is because the recent Report issued by the HRD Minister, the Education Development Index Report clearly says that the Muslim
enroliment at the primary level has gone up to 14.35 per cent from 14.20 per cent in this year; at the upper primary level it has increased from 12.11
per cent to 12.52 per cent. Muslims want to study. You have to give them opportunity. Leave these Madrasas to us. We will make our Imams; we



will make our Khatibs; we will make our Mohaddis. We do not want you to give this money of Rs. 100 crore. Let the Home Minister say as to how
many Madrasas are there. You divide this Rs. 100 crore. It comes to Rs. 15 per Madrasa. You open schools for us.

About Pre-Matric Scholarship and Post-Matric Scholarship, again a token amount has been given. The Prime Minister says that the Muslim child
works at a tyre puncture shop; his father worked at a tyre puncture shop. No. That is stereotyping. There are Muslim youths who are studying in
medical colleges and engineering colleges, who want to do well. Do not patronise us and stereotype us.

About the amount that is given for Pre-Matric scholarship, the data show that for one scholarship, 11 Muslim children are chasing. This in itself
clearly shows that there has been a sea change in the Muslim community. They want to get highly educated.

About the Post-Matric Scholarship, please explain to me. You give OBC Post-Matric Scholarship. It is Rs. 760 crore. But when it comes to Minorities,
it is hardly Rs. 300 crore. Is this not appeasement? Is this not tokenism? In this country, out of 100 graduates, only three are Muslim graduates. Is
this not the responsibility of the Government to increase the Post-Matric Scholarship and Pre-Matric Scholarship and to make it merit-cum-means and
demand-driven? Make it demand-driven. I am not asking for reservation. What is stopping you for making it demand-driven?

Now, coming to MSDP, this was a Central Assistance Scheme but unfortunately now, it has been made as a Central Assistance for State Plan. Which
State Plan would want to utilise this amount for the development of Minorities? The previous Government, after a lot of persuasion, had included 710
blocks and 66 towns. If you divide this by 1250, it comes to Rs. 1 crore per town or per block. What can be achieved by this? With this, whether a
school can be made or an ITI can be made or an NRHM can be made. I would leave it to the wisdom of the Government.

Sir, you come to 15-Point Programme. Let this Government clarify. Are they committed to the Prime Minister's 15-Point Programme or not? I would
like to say that this 15-Point Programme must be implemented on the line of SC Sub Plan and ST Sub Plan with additional Central Assistance. We do
not want this Rs. 550 crore Haj Charter Subsidy. Take it away for God's sake. We do not want this Haj Subsidy. You give Muslim Women Scholarship.
We want our children to study. We do not want the Haj Subsidy. For God's sake, take it away. This is tokenism; this is not appeasement.

Sir, the Finance Minister very proudly claimed that he was announcing a new scheme — Upgradation of Traditional Skills in Arts, Resources and
Goods. But there is not a single mention of this in the Budgetary Documents, either in the Minority Affairs head or in other head. Is this a mere
announcement that has been made? What is happening over here?

Sir, their Manifesto talks about protecting Urdu language. But in their HRD Documents, they have not given a single paisa for the appointment of
Urdu teachers. What is this? Is this appeasement? Is this not tokenism?

Sir, the hon. Home Minister is here. The budget of the MHA is Rs. 65,000 crore. I would like to know from the Government. What kind of federalism
is this? The Government sends a scheme to the Telangana Government saying that the Hyderabad City Administration would be run by the Governor.
Is this not contrary to federalism? Is this not contrary to what this party, day in and day out, says that the Hyderabad law and order will be run by
the Governor? That is impossible, Sir.

I would like to know from the Government whether in the Defence budget, they are going to finalise MMRCA deal. As it is, the costs have escalated.

Sir, in conclusion, I would like to quote what an eminent economist, who was once the Economic Advisor to a Finance Minister of the NDA
Government, said. He concluded his article in one newspaper by saying: Acche Din Doorast.
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HON. CHAIRPERSON : Now it is six o' clock. We have a long list of Members to speak.
SHRI RAJIV PRATAP RUDY (SARAN): How many Members are there?

18.00 hrs.

HON. CHAIRPERSON: There are many Members yet to speak. Therefore, what I am suggesting is that, if the House feels, we can extend the
discussion upto 8 o'clock, including the 'Zero Hour'. Discussion on General Budget will be completed by 7.30 p.m. Then, we can start the 'Zero Hour'.

SHRI MALLIKARJUN KHARGE (GULBARGA): Up to 8 o'clock, you can continue the discussion because everybody wants to speak on the General
Budget.

HON. CHAIRPERSON: All right, at 8 o'clock, we will see as to what is the position.
Shri Rajendra Agrawal, you please conclude your speech.
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SHRI N.K. PREMACHANDRAN (KOLLAM): Sir, I rise to oppose the Budget proposals for the year 2014-15 presented by the hon. Finance Minister. The
people of India were very eager to hear the new Budget proposals or the new Budget speech from the new Government formed by the NDA. The

people were having high expectations and hopes from the new Budget proposals. As the campaign during the 16t" Lok Sabha elections was done
under the leadership of the hon. Prime Minister, Shri Narendra Modi, people were assuming that something new would come out of the Budget. The
BJP is a party of difference and Shri Narendra Modi ji is a man of different calibre. The people also trusted the manifesto, slogans, and assurances
given by the campaigners.

Sir, during the election campaign, having confidence in the assurances given by the BJP, people voted for the BIP. They got 283 seats and came up
as single majority party. It has happened after one and a half decades of political experiences of having coalition politics in India. So, what has
happened when the Budget was announced and read out in the House of the People, the entire hopes and expectations have lost just like that of a
deflated balloons. It happened because there is nothing new; there is nothing innovative in the Budget. The Budget is lacking in vision. No new
programme and no new scheme is there in the Budget. The Budget has no long term vision. The duration of the Budget speech was very long but it
delivered nothing new. That is why I am saying the hopes and expectations of the people of India — who believed the BIP's campaigner, Shri
Narendra Modi ji, as a man of different calibre — have dashed. They hoped that something new will come out of this Budget, but it has disappointed
the whole electorate, who voted for this Government. That has a resultant effect of the Budget announcement for the year 2014-15.

Sir, most of the critics of the economy have already narrated that this is the continuation of the UPA Budget. Just before, some of the learned friends
from the other side were arguing that if it is the Budget of the UPA; if it is having the resemblance of the Budget of the UPA, why do you not support
this Budget? Sir, one of the critics of the economy described that this is a UPA Budget with saffron lipstick. This is the narration or the description
which is given by one of the economic experts. Most of the things in this Budget resemble with the normal Budget which was announced by the then
Finance Minister, Shri P. Chidambaram. Let us examine it. I am not going into the details because of paucity of time. When we go into the details
regarding fiscal deficit, both in the normal Budget and in the Interim Budget, it is mentioned that it is to be contained to 4.1 per cent of the total GDP
and the revenue deficit is to be contained to 2.9 per cent of total GDP. Regarding government expenditure, it is proposed in the Interim Budget to be
13.4 per cent of total GDP and in the regular Budget, it is proposed to be 13.9 per cent. There is a marginal difference. Regarding the tax to GDP
ratio, in the interim Budget, it was 10.7 per cent and in the normal Budget, it is 10.6 per cent. There is a difference of just 0.1 per cent. Regarding
the disinvestment proceed, which the Government expects or estimates out of this Budget as well as the Interim Budget, is more or less same.
Then, 18 flagship programmes have been announced in this Budget which were there also in the Interim Budget. Except in three programmes —
PMGSY, AIBP and SSA — in all the other 15 flagship programmes, the Budget allocation is more or less same. Then, I would like to know from the
Treasury Benches what the difference is. Is it a party with difference? Is he a leader having different calibre?

What is the economic philosophy of the newly formed Government of NDA under the leadership of BJP? Coming to policy comparison, what is
the FDI policy of this Government? During the time of the former UPA Government, 26 per cent was the FDI allowed in defence sector. Now, it is
going to be increased to 100 per cent. In the insurance sector, it is being increased from 26 to 49 per cent. In the railways also, FDI is being invited.
The then Defence Minister, Shri A.K. Antony, has very specifically stated that it is dangerous and harmful to the internal security of the country. If



you are allowing 100 FDI in the defence sector, it will definitely harm the internal security of the country because all the defence industrial units will
come under the control of four multinational companies and these companies are being controlled by the big powers of the globe. That means the
internal security of the country is at peril. What is the Swadeshi Jagran Manch's slogan in this regard? Where is Dr. Murli Manohar Joshi? He had
joined hands with the Left parties in fighting against the FDI in retail sector What is his opinion about having 100 per cent FDI in defence sector? I
do accept that for the time being, it is 49 per cent and it would be announced to go up to 100 per cent. So, policy-wise also, the distinction is very
limited or nominal.

I would like to highlight one point regarding insurance. I would say that the Life Insurance Corporation has played a very important role in the nation
building process of our country since 1955. It has done a wonderful job in the economic growth as well as in insurance coverage in the country. We
are inviting FDI up to 49 per cent? What is the experience of the private companies, especially the MNCs, in India regarding the insurance, especially
in rural sector? The hon. Finance Minister has to just review the position in respect of private insurance companies.

Regarding the election manifesto of BJP and things which have been done, the specific allegation made in the manifesto against the UPA was
inflation, price rise, corruption and policy paralysis. It is also being described as 'governance of deficit of the UPA'. What is being done in this Budget?
What new and innovative thing is being done in this Budget?

I would like to put forth one more point. Hon. Finance Minister is also here. The main slogan of Shri Narendra Modi during his election
campaign was 'I will tap the black money.' The BJP manifesto says:

"BJP is committed to initiate the process of tracking down and bringing back black money stacked in foreign banks and offshore accounts.”

What is the wording of the Budget Speech by the hon. Finance Minister? It states that : "We also must address fully the problem of black money,
which is curse of our economy.” It means that it is only an academic observation by the hon. Minister, and there are no concrete steps to curb black
money or to bring black money back to our country.

Lastly, I would like to conclude by stating that unless and until you review the economic policies -- these neo-liberal economic reforms, which have
been enunciated since 1991 in this country -- you are not going to deliver good to the people of this country, and no difference will be felt by the
country. So, I oppose this Budget, and with these words I conclude my speech.
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SHRI SURESH C. ANGADI (BELGAUM): Sir, thank you very much for giving me an opportunity to speak on the General Budget. Firstly, I would like to
congratulate the Government for presenting a modern, progressive, growth-oriented and pro-people Budget for the year 2014. It surely serves as an
indicator in which the country needs to progress in an ascending path of development under the leadership of our beloved Prime Minister, Shri
Narendra Modi ji.
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Our country has many unemployed youths both amongst the educated and un-educated class of society. A step to transform the present
Employment Exchanges into Career Centres and allocating Rs. 100 crore as budget for it will surely bring relief to the said class of youths today.

The thrust by the Government to promote Foreign Direct Investment (FDI) selectively, and the proposal to raise compaosite cap of the foreign
investment to 49 per cent with full Indian management is truly a bold step and an appreciative move made by the Finance Minister to improve the
economy of the country. The industrialists and investors can invest their money, and we can create employment for the youths today.

The nation is registering an exponential growth in population. The provision of basic infrastructure and amenities in the fast-growing cities is
the need of the hour. Hence, the Government has rightly addressed it by earmarking Rs. 7,060 crore budget to develop 100 Smart Cities. A day is not
far off when all the cities will appear as developed cities, and our country as a developed country. It is a bold step taken by our hon. Prime Minister
and the Finance Minister. I congratulate them on this occasion.

The UPA Government has always cared for the welfare of farmers and landless farmers. A scheme titled Bhoomiheen Kisan is mentioned
wherein investment finance to the landless farmers to provide finance to the tune of five lakhs joint farming groups is made. Under the scheme
Pradhan Mantri Sanchayee Yojana with a budget provision of Rs. 1,000 crore to carry out irrigation process to their lands is a most welcome move,
and it will certainly help the farming community of this country and the farmers will be happier.

Sufficient care has been taken as regards women and child development. a¢t aansi, & ugish; Now, more care is being given by the Government
to women of this country. This is a new venture for the girl child, and a provision of Rs. 100 crore is a good move made by the Finance Minister
amongst various other welfare schemes announced in this Budget.

The growth of the country's economy by urbanization is highlighted when we read about the industrial development proposal introduced for
the development of industrial corridor with emphasis on Smart Cities linked to the transport connectivity, which should certainly be welcomed.

India has been land of rivers. A Rs. 100 crore proposal for Detailed Project Reports for linking of rivers, and also a budget of Rs. 2,037 crore
earmarked for the Integrated Ganga Conservation Mission "Namami Ganga" has been a welcome move in this Budget. It is a very good move and
I congratulate the hon. Finance Minister for making this provision. I, once again, request the hon. Finance Minister to make a provision for the
interlinking of the Ganga-Cauvery Rivers. The people and the farmers of this country are awaiting the interlinking of the Ganga-Cauvery Rivers.
They want that it should be done as early as possible, which can create more employment and lead to more agricultural produce. It is the wealth
of the country. Therefore, on this occasion, I would request the Finance Minister to make a provision for the interlinking of the Ganga-Cauvery
Rivers.

Needless to say, the long-standing demand of raising the Income-Tax exemption limit from Rs. 2-lakh to Rs. 2.50-lakh has been met by the
hon. Finance Minister. I thank him for the same.

Last but not least, the Urban Cooperative Societies are running the banks in the rural areas. In Karnataka, most of the cooperative societies are
running such banks. The small farmers and youth can take finance from these cooperative societies/banks. There is a tax levied on these societies
and because of that, these societies are facing a lot of problems in Karnataka. The Urban Cooperative Banks are passing through a difficult phase. As
per the Finance Act, 2006, which was passed in this Parliament by the previous Government, it is requested that these Urban Cooperative Banks
should be allowed to enjoy the exemption from Income-Tax as admissible. These Societies have been in existence for the past 12 decades in
Karnataka and also in various other sectors in other parts of the country. Hence, I appeal to the Government and the Finance Minister to be kind
enough in extending the total tax exemption benefit to these Urban Cooperative Banks as early as possible.

I support this Budget, which is a development-oriented Budget for this country. I, once again, congratulate the hon. Prime Minister and the Finance
Minister for presenting a very good Budget.



SHRI JOSE K. MANI (KOTTAYAM): Hon. Chairman, in the last parliamentary elections, the major campaign by the NDA was built around four issues.
They are (1) inflation; (2) corruption; (3) unemployment; and (4) fiscal deficit and current account deficit. The NDA got a clear mandate as the
people anticipated that these issues would be addressed. However, in the General Budget, we find that no measures have been taken to address
these issues and they have not presented any roadmap to take care of these issues.

In the recent Railway Budget, Kerala has been totally sidelined. Cutting across party lines, all the Kerala MPs have protested against this. We have
met the Minister before he gave his reply. In spite of that, we have not got justice at all.

We expected a legitimate share of allocation for the State of Kerala in the General Budget. But to our dismay, all the new projects and institutions
that were announced in the Budget with regard to education, agriculture, sports' university, river conservation, organic farming, etc., have gone
elsewhere, when Kerala has a bona fide claim.

Most of my colleagues have spoken in depth and at length about national issues and suggestions with specific reference to Kerala. I do not want to
revisit those issues again because of paucity of time. I want to address certain vital issues which are affecting the economy of Kerala.

Sir, more than one million farmers are involved in rubber cultivation, and ninety-nine per cent of them are small farmers. During the year 2010-11,
about three years back, the price of rubber per kilo was Rs. 240, which has come down to Rs. 140 now. It is no way remunerative for the farmers.
All the farmers are slowly stopping the farming and coming out of this cultivation. This is mainly because of the indiscriminate import of natural
rubber which was facilitated by the reduction of import duty. Now, I request the Government of India to view the statistics of the last 6 months.
From January to June alone, the production of rubber was 3,79,000 metric tonnes and there was a loss of Rs. 3,038 crore because of the price crash.
The Kerala Government has lost the revenue. This has affected the common man also. This has its cyclic effect. My request to the Government of
India is that for one year, the import of rubber should be banned. The import duty should be increased.

Sir, we know that India is number one in production of rubber. In the international market, we stand first in rubber studies, research and technology.
We need to safeguard this position. If we need to safeguard this position, the best way is to have more studies in this particular field. I propose the
Government of India to have a Rubber University in Kerala especially in Kottayam where the Rubber Board is situated. Right now, the Rubber Board
is doing a very good job in the research. When we will open a Rubber University, we can tell the whole world about the positive benefits of using
natural rubber. In fact, more than 50,000 rubber based products are manufactured now. Moreover, the study has revealed that rubber trees consume
more carbon di-oxide than any other tree. This will be an answer to the threat of global warming. This will also help the Indian Government in
getting more funds from the world economy with regard to the reduction to carbon emission.

I would like to mention another major point. In the Last Budget, fund allocations were made for 16 ports. But the natural deep sea port, Vizhinjam
has not been allotted any fund. I request the Government to allot sufficient money for the ports also.

It is a welcome step by the Centre to allocate Rs. 2,037 crore for conservation of River Ganga. In Kerala, we have 44 rivers. Most of them are
dying because of pollution. I request the Government of India to allocate a certain percentage of money for conservation of rivers also.

For Indian navigation, Rs. 4200 crore has been allotted. The most potential State for navigation in India is Kerala but not a single penny has
been allotted for navigation. I hope that the hon. Finance Minister's reply will be very satisfactory for the State of Kerala regarding allocations of
funds as per the aspirations of the people of Kerala.
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HON. CHAIRPERSON : As already informed, we have to complete the discussion on the Budget and 'Zero Hour' before 8.00 p.m. Therefore, I would
request all the Members who are going to speak to be very brief. As already announced, others, who are interested, can lay their speeches on the
Table.



DR. ANBUMANI RAMADOSS (DHARMAPURI): Sir, I rise to welcome the Budget. I would like to commend the Finance Minister for giving us a very
frank Budget without any rhetoric and at the same time, to meet the expectations of the people of India.

I would like to compliment the Minister and the Government on focusing on the core sectors, on social sectors specially agriculture, health and
education. I would dwell on these three subjects today.

On the agriculture sector, I welcome the Budget presentation on the issue of higher investment in irrigation and on other river water projects. I also
welcome the announcement about the Kisan TV specially for the agriculturists. On the concept of inter-linking of rivers, Rs.100 crore has been
allotted for the projects. Earlier, during the NDA Government under Shri Vajpayee ji, Shri Suresh Prabhu was appointed as the head of the
Committee on Inter-Linking of Rivers. I would urge upon the Government to utilize his services for quickly implementing this project.

But interlinking of rivers across different States will need nationalisation of rivers. Without nationalisation of rivers, I do not see where we are
going to interlink rivers cutting across different States.

On the MGNREGA, while soliciting votes from the villages during my election campaign I saw apprehensions being expressed by womenfolk on
whether MGNREGA will continue if a new government comes. I am happy that the Finance Minister has set aside their apprehensions and announced
that the scheme will continue. At the same time he said that the programme will focus on agricultural labour.

Since the Minister has said that the MGNREGA will focus on utilisation of labour for agriculture, he should consider this suggestion of mine.
Exclusively for agricultural labour purposes if a contribution of Rs.150 is given by the Central Government, Rs.50 by the State Government, and Rs.50
by the farmer who utilises the services, the total remuneration that a labourer gets reaches Rs.250 a day. And this will be a win-win for everybody.
The farmer gets his labour, the worker gets nearly Rs.250 a day, and it will be utilised for agricultural purposes which is going to increase
productivity for the country.

Sir, my party is against freebies. However, an exception could be made and we could give free tractors for each Panchayat. The services of
this tractor could be utilised for agricultural purposes and the control should be given to the Panchayat President.

Coming to the health sector, I would like to compliment the Minister for raising tax on tobacco from 11 per cent to 72 per cent. But that it is
not enough. I would request the Finance Minister to increase it to 200 per cent. Also, there should be uniform taxation on all tobacco products not
just cigarettes. The Finance Minister left beedies untaxed. We want uniform taxation on all tobacco products since tobacco is a huge problem for the
country.

WHO studies have said that in the last one year the total health and other types of burden owing to tobacco consumption in India is about
Rs.1,10,000 crore. It is a huge burden for individuals as well as the government, while the industry is only half of that size. So, the Minister should
impose further taxation on tobacco products. Today tobacco kills about 10 lakh people in the country. It is the second highest killer. 1t kills more
people than HIV/AIDS, tuberculosis, malaria or road accidents do.

But the biggest killer in India today is alcohol. I urge upon the Government to bring a national alcohol policy. Alcohol consumption is not only a
health problem but it is also a social problem. Millions and millions of families have been ruined because of consumption of alcohol. Article 47 of the
Constitution of India says that it is the duty of the state to raise the level of nutritional level, standard of living, and public health. It says that the
state shall endeavour to bring about prohibition of consumption, except for medical purposes, of intoxicating drinks and drugs which are injurious to
health. However, unfortunately no State in India except Gujarat has got total prohibition.

During my election campaign when I was soliciting votes in the name of Shri Narendra Modiji, I told the people of my Constituency that like
the Gujarat model, Shri Modiji, after he becomes the Prime Minister, will bring in total prohibition in the country. I, therefore, urge upon the
Government to bring the Gujarat model on prohibition to the entire country as alcohol consumption is the biggest killer of people in the country.
Every year nearly 18 lakh people are dying due to alocohol consumption.

Some of the States say that if you have prohibition, there is going to be illicit alcohol. Only 100 people die in each State every year due to illicit
alcohol. But due to the alcohol sold by the Government, nearly one lakh people are dying and millions of families are being ruined.

On the issue of allocation for health, I would say that there has been a meagre allocation for health all these years. It was earlier 0.9 per cent
and today it is about 1.2 per cent of the GDP. I am sure within the next five years the Minister will allot a minimum of three per cent of GDP on
health.

0On education, the earlier government had brought the Right to Education Act which says that children of six years to 14 years age group are
eligible for right to education. Preschool children, kindergarten children have not been brought under the purview of this Act. I urge upon the
Government to amend the Act to include children from zero years to 16 years of age. That would cover the Plus-Two level children also. This should
be done because children are the future of the nation.

I also urge upon the Government to bring in a uniform curriculum of education. Today we have several syllabi like ICSE, CBSE, State syllabus,
matriculation, Anglo-Indian, and so on. We have many syllabi of education being followed across the country according to the disparity, according to
people's paying capacity. So, this disparity should be off and the entire country should be having one system of education and one syllabus.

I also urge upon the Government to spend more on the toilets of the schools because we see that the mothers refuse to send the girl children during
the age of 12 or 13, on menarche, if there is no water in the school toilet. We have seen so many girl children are not going to school.

Sir, again, I would like to thank the Finance Minister for giving India a good Budget. There was a huge expectation. During the Budget presentation,
the Finance Minister was in some sort of a pain but ensured that the country goes painless and also poverty will be eradicated.
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HON. CHAIRPERSON : You have taken ten minutes. Please sit down.
...(Interruptions)

oftarcht @oUT ST 13UT WET-AgT HORIAIS

PROF. SAUGATA ROY (DUM DUM): I am on a point of order. Let me just ask a question. Is the job of the Finance Minister alone to pass the Budget?
...( Interruptions)

HON. CHAIRPERSON : There is no point of order.

...(Interruptions)
HON. CHAIRPERSON : Nothing will go on record.
(Interruptions) 3€*
HON. CHAIRPERSON: Please take your seats.
...(Interruptions)

HON. CHAIRPERSON: I am on my legs. Please sit down. When I am standing you should sit down.
...(Interruptions)
HON. CHAIRPERSON: The debate is going on. The Finance Minister is present in the House. He is going to answer the debate.



PROF. SAUGATA ROY : Alone!

HON. CHAIRPERSON: Not alone. What about your Party Members? Do not unnecessarily raise such issues.
...(Interruptions)

HON. CHAIRPERSON: I have given my ruling. There will be no further discussion on this.

Shri C.N. Jayadevan.

SHRI C.N. JAYADEVAN (THRISSUR): Thank you for allowing me to speak on the Budget.

Sir, several UPA Members were saying that it is the same Budget that they had brought last time and that is why I am opposing it. This Budget is
the continuation of the economic policies of UPA-IL. This is a Budget of rich and has completely ignored the poor and the down-trodden sections. It is
quite paradoxical that a Party which argues for nationalization of economic resources has embraced internationalization of economy and our
resources.

This Budget has unequivocally favoured rich and the corporate houses and has ignored extra allocations to popular schemes like NREGA. The most
alarming matter is the opening of Foreign Direct Investment in the strategic sectors like Defence. The opening of investments in defence sector is a
direct threat to the national security and sovereignty of our country. It is a matter of great concern that the proposed industrial corridor has been
routed through the tribal areas which invariably evades the mass displacement of the adivasis and the poorer sections.

The insurance and banking sectors are one of the strongest pillars of our economy and it is quite ironic that this Government has exposed these
prime sections to the free market economy. The proposal to cut short the fuel subsidies will automatically increase the prices of essential
commodities whereby the life of poor men will be more miserable.

Thus, T would like to conclude that this is absolutely an anti-poor, anti-people Budget. The approach, the perspective, the goal and the aim of the
Budget is solely to support the super rich business sectors and the corporate lobby. This Government is the Government of Indian monopolies and of
course it aims at development through capitalist path.

This is the negative part of the Budget which I have brought before the House. There is some positive part in the Budget also. Of course, capitalism
is a path of development and it brings development...(Interruptions)

HON. CHAIRPERSON: Please address the Chair.
SHRI RAJIV PRATAP RUDY (SARAN): Sir, I am on a point of order.

HON. CHAIRPERSON: What is your point of order?

SHRI RAJIV PRATAP RUDY : Sir, my point of order is under Rule 349 of the Rules of Procedure and Conduct of Business, Lok Sabha, 15 ™ edition.
This reference is to the hon. Member....(Interruptions)

HON. CHAIRPERSON: I have given a ruling on this. Do not re-open it. I have already given the ruling that the Minister will reply.
...(Interruptions)
SHRI RAJIV PRATAP RUDY : Please listen to me, Sir. I am just quoting the Rule. It says:

"While the House is sitting, a Member shall not leave the House after delivering the speech. "

Where are the TMC Members who have delivered their speeches?...( Interruptions)
HON. CHAIRPERSON: There is no point of order.

SHRI C.N. JAYADEVAN : Sir, I have put some negative points in front of the House but there is some positive part also as has been said by my
friends. Shri Narendra Modi used to say in his election speeches that he will bring some immediate changes. I feel this car is of monopolies. Shri
Narendra Modi can sit in the driver's seat and he could press the accelerator more than the Congress so that this car could go more speedily. That is
why, I said that there is some positive thing which would speed up capitalist development.

*SHRI PR.SUNDARAM (NAMAKKAL) : Hon. Chairman Sir, I thank you for giving me this opportunity. I thank Hon'ble Chief Minister of Tamil Nadu
Puratchiththalaivi Amma for allowing me to speak on General Budget. While speaking on the Motion of Thanks to the Hon'ble President's Address,
Hon'ble Prime Minister Shri Narendra Modi has wholeheartedly appreciated the rain-water harvesting scheme followed in Tamil Nadu. Shri Modi had
also asked other States of the country to take lead from Tamil Nadu in implementing rain-water harvesting scheme. This scheme is the brainchild of
Hon'ble Amma. Not only rain-water harvesting scheme, all other Schemes implemented by Hon'ble Amma are being emulated by other states.

The Uttar Pradesh Government led by Hon'ble Chief Minister Shri Akhilesh Yadav has implemented the scheme of issuing free laptops following



the Tamil Nadu model. The Odisha Government led by Hon'ble Chief Minister Shri Naveen Patnaik has felicitated the scheme for issue of free Mixer,
Grinder and table fans, being implemented in Tamil Nadu. Emulating Tamil Nadu the Karnataka State Government has implemented the scheme of
issuing free bicycles to school children.

After personally witnessing the functioning of Amma Unvagam —a Canteen facility being operational in Tamil Nadu, Hon'ble Chief Minister of
Rajasthan Smt.Vasundhara Raje has implemented a similar Scheme in Rajasthan. Even the Gujarat Government has followed Tamil Nadu in
implementing this Scheme taking inspiration from Tamil Nadu. Not only in India but this Scheme is being functional in Egypt also. Tamil Nadu
remains a pioneer to all other States of this great nation. The whole nation is looking up to Hon'ble Amma who governs the State of Tamil Nadu with
par-excellence.

AAAAAAAAAAAAAAAAAAAAAAAA

*English translation of the speech originally delivered in Tamil.

That's why AIADMK has 37 MPs in this august House and out of which 33 wearing dhotis. Hon'ble Amma- the savior for all Tamils, yesterday in her
Address to the State legislature has stressed the importance of Tamil culture and wearing of dhotis. Hon. Amma's statement is being praised by
Tamil speaking people all over the world. &€.(Interruptions)..

Hon'ble Chairman Sir, while talking about the current budget presented by NDA Government, Hon'ble Amma stated that it is a prudent budget
which is aimed for economic revival and development of the country. It has been announced in the budget that with an amount of 7600 crores 100
Smart cities would be created. Hon. Amma has welcomed this initiative. Ponneri has been included in the list of Smart cities. We wholeheartedly
welcome. While welcoming the allocation of Rs.3600 crore for purification of drinking water, Hon'ble Amma has requested for Union Government's
help in setting up a desalination plant in Tamil Nadu. I wish to state that the then Finance Minister of Congress led UPA Government Shri P.
Chidambaram allocated Rs.1000 crore to Tamil Nadu. DMK was in rule that time. After that AIADMK came to power. But that scheme was kept
pending due to the indifferent altitude of the previous UPA Government. Those who kept this scheme pending were now rejected by the people of
Tamil Nadu. Congress party has no MP from Tamil Nadu in Lok Sabha. Not only Congress, DMK which was involved in 1,80,000 crore 2G scam also
has not even a single MP in this House of People. Because of the Amma factor, many recognized parties have lost their recognition,

Hon'ble Chairman Sir, slashing the rates of LEDs/LCDs, introduction of Kisan TV, a separate TV channel for the North-east are some of the
welcome initiatives of budget. I also want to stress that the long pending demand of Tamil Nadu for providing license to operate digital TV cable
network in the State. Hon'ble Amma has given a memorandum to Hon'ble Prime Minister While welcoming the impetus given to inland tourism,
Hon'ble Amma has stated that along with Kancheepuran and Vailankanni Srirangam should be included as a prominent pilgrim centre. Tax exemption
limit has been increased up to 2.5 lakh and tax on tobacco and tobacco products has also been increased. Hon'ble Amma has welcomed these
budget proposals.

Hon'ble Chairman Sir the black money stashed abroad in foreign banks should be brought back to India. BJP had mentioned about this in their
election manifesto. But there is no mention in this budget. As a common man's Government, this Government should take steps to bring back black
money stashed abroad. Sri Lankan Navy personnel arrest our fishermen while they go for fishing near Kachaththeevu. Sri Lankan Navy also seize the
boats and belongings of Tamil fishermen. This is a continuing issue.In order to find a solution to the Tamil fishermen issue, Union Government should
get back Kachaththaeevu from Sri Lanka. Even the External Affairs Minister of Sri Lanka had a meeting with our Foreign Minister in Delhi. But this
issue was not on agenda. It is a matter of great worry.

An amount of Rs.3000 crore has been allocated for modernization of police force. This is insufficient. Hon'ble Chief Minister while meeting the
Hon'ble Finance Minister has stressed the need for allocation of additional funds. I urge that more funds should be allocated. I thank the Hon. Prime
Minister for nominating a monitoring committee for raising the height of Mullaiperyar dam from 136 to 142 feet as per the orders of Hon'ble Supreme
Court. I also urge for setting up of Cauvery Management Board on the advice of Cauvery river water tribunal at the earliest. Lastly, on behalf of all
Members of Parliament, I request that the fund provided under MPLAD Scheme should be increased up to 12 crore per year to each parliamentary
constituency as against the present allocation of Rs. 5 crore per year.

In Tamil Nadu for each assembly constituency Hon. Amma has allocated 2 crore. And in a parliamentary constituency there are six assembly
constituencies and it comes to a total of Rs.12 Crore for a parliamentary constituency. Taking cue from this I urge the Union Government to provide
Rs.12 crore per year under MPLAD Scheme to each parliamentary constituency. I thank you for this opportunity.

oft arorr frey 2ot (wfH1) : wrorofter sremafer sidiaer, & R sl off arur Siecft g1 Y2 siorer aeic @1 2Erela wa B e st gan g awft s Ao 21en B gora A
ugcl gt 4 ot foner ufyReferar off) a3-a3 dierdl, speranr s swgens b wrur S & aefeazen aga xR & gbt eft afir 3ft A uldvnerzasy et 6l Sraren o st
Srorer uret A5 ugt 3 v as1 sl & i @ Senger R adl e 3 as srendar snxdier serar widt O ugr 9 safere e &, a@iifc S usd amclter Sroram wied,
dTotofter aieel fdart asrieEt Sft &t swnr aoft eft, 331 29 oft Sor & srlemen aga xwem et 3z sl serar et of 331 St fpen o

19.00 hrs.



forr-forer geor 3 smadter srorar il &6t IR @ &, @ I yeu 81, #eA ygur 81, wedtels 2, smeiad 2, Barad g 2, et 8, s 8, Jeene g, 36! 33 ygur
& ciell O fore afiz S1a Sor A e 28 & a or & <ipl & fore aed o 5 &) sl wru bl o 31 waver o Furel B e srdi s adt & uer A S
o) #ATetolter fam icf} Sit o1, 521 Srenser @ it Iwelld off, it anems 31 Sor & el & off, 33 5 3 aoic & ANERET 3 YT ol I YRIA fdpen 3

1901 h

(Prof. K.V. Thomas in the Chair)

arxaa # aga wfdor ufferferil of, doft ufsfFerfer 3t o dor @1 aore Y e smar &, aY Sor o st &t aga a3t amem 2t & sl R @1 as oiféra ot B & fos
FoT arlerall U2 FT I §8, U U dofe Y faven ome, Bt dor &t arlexren dt asmga 2 &, wmer & dell o ot celn mfde &5 mwr At Rem @2 3@ & aga
widor ufsfaferil & amasyg, Aot Sieeft Sit of B a0l @1 Yyt fopen &) dol wrRipal & Fu 3 ©F @R IownT MUY oIl & A S WA S &, Y D eer & fip o
fipf3rerat 2 dteat @1 Qiibare dler 2a1 &, St @idsor 3 witsor Zaret @Y #ft a1 2ol P e aga e g, forevrerd & afiz don &l Jogior fven &) 521 29 ot o1 I ub3erferi &
Sor @I Faten Ficlt &, el T aga ART FWRI Soll 3, agd ART GAT1 Sad & HooH! A b &, So1 B anfdfer @azen el & gt &, Aifépor sol Aad arIS|G Horoik
Slectt oft of v Ba g2 @oie ygea e &, BrREY ciell & 3e9fld, ool &t stieme gt didt gs G 38 & sediel ol aole yqa open &, 3391 Jg1, Rifebean aer e, ot
giel 3 Tl oA otal fopel o s 8, ol IS FKd A ofel [hel &) IICD WASfg S GIl 9 ATSIer Dicts], U, ARIABCL, CAACTSCl A M Uld FollF BAS FWE ol DI
i, fpaell B fere ager 2t arcdt ofiferil, gdfere 2rs<l, ot sdvon 3férea 26 &, 301 2roel @ aga At AREMS 3fiz <Aoo &t &, Brdr A s arat ard Jerer ¥ Bifda wu
A ol 88y aga a2 enfoas wrf oft a8 3@ey siiw gford), sifden s B g, Srer @l B Rt ¥ fm 303 Yo @l 3ogiar aenfera A1 wds ». [Gar &) 308k
Zarersel @i gd wotol A frw oft ufa g wits . fen &) 51 2@ O arasie @1 oft a1 der on ol 2, SNt 4 we 3B 5 731 oo wrier ol gan &) Ml a1 Favt v o
g wa fsen arn &) Sit Jaz &t 2fta eft, 33 oft 352ior agrar ast @i R &) 331 da B ardsie oy i e el i sa i & o & §, deutaalist oY agra, Asene
& af, fifsean fBign A o sogdior was deft oo goredt & Bt agredifer 3 asaft amosht stz Stan R g eltsil o Sar en s Rweft szt B e 3 s Sishdt ae sen en,
ol s S1e2 B Tt 3 s B dqas Sud a1 ara Br srn an Brer s o1 A asie g R srn 8, 712 us Reara & R Bifdier a3 gan aler v ad ¥ aig? ano
gferorer ast Sidt gra asa &8, Wit oft sieraemd &) 3ards aner-aner i anud weenr araen g s B adlds J anual @Y o1 B fére ww R &, sy 3o yder A off amuer age
ardt etsrene &t &) @ erxdlorge Bt A gonr orn &, adf d R i die-ar art s wgon aisen g uscht ar ag 2 5 ganr Bren vos ag yanfda Bren 2, sief w2 srer 3
apifaras Y amepr ager affres &) orft &) By wrevr agl 2 dior @1 urefl xe 2 srn &) tersrer & Si 20sron dorelt srft 2, 320 arxflage By o grerfrasen & sme afy agl
A el @t gl URrotet gia 81 A1, Bt epaen 512 B Sy S Arer-Amel, 3 assell aree § [ g1 X0 g2-g2 Sl A @ gan vas fOren &, U8 3t gder Wi A as
foten 8 ual w2 40-40 Reelofiez o sruare oidl &, By wror #fdenall s acdl o aga ard ez 8t &) & aen § R 521 8 3 ot @ o &) gua Agerer udb
¥ ur ufern v wra 3, asf w2 amst A 20 ad usd GAST Fwen T @b v wRWE doiRn RN o, 31t ot 3! waf¥ernt wra B e el Fuen wud fven s a1 3, &
A arsen § s sl ur Brifder wu 2 Rerrer & JAard grier & sie aifds 321 eeedld @f 3wiler 81 2135 dAlolofter e sicft off of Sor amepignmall a amonall U2 21 3012 gw v
D2 aste geqer fven &, ) Sor & eeil & il Sft & e 5 yfey favarer agr &) sar [Akd oo & oo & adl oy aie Rend & - 3ed Ror anal aid) &) sodial a6 el
e 3 sar eitor woft o1l wa 3@ & [ ared Rot ol amer arey &) suaefler steren urdt gt a2 A yftrag 2, saar ot ard fu 2, 3o g @, Afder 45 f&er B sig Mt
el eon & s amzefter Store urdt B3 it @53 7 2 fp uia e ¥ aigr AN A gy & S, safe amu e gu 3 sAfifere amu 45 oit 3 & bI smen @ @ T @5 uia
et et it Waer 45 ot 3 gar @ sy Brfke wu A g1 o glornd gor %@ 2 sl uia et are st szetr Soten urdt gorra 3 smusht, oY agen RAE @i ser A Az
Siresfl, 2aE gty Sienall o wat &) & A A Gy @) ey et amis)y At wretolt & R saty Jo1 3 Gl arelerazen usel age e & ol eft, amor arel adl 3 wrerger Al

HON. CHAIRPERSON : Nothing will go on record.

(Interruptions) &€/

SHRI TATHAGATA SATPATHY (DHENKANAL): Mr. Chairman, Sir, thank you for giving me this opportunity. There have been many labels put on this
Budget, the first NDA Budget of 2014-15. Many have called it 'nothing laudable, all full of tokenism'. I would call it 'mile-wide-inch-deep'. Some
people are, of course, as of now, very enamoured with your victory and they would not be willing to accept a critical analysis of this Budget. They
will obviously change very soon and you are also aware that it will happen extremely dramatically. Surely, with a deep desire to please all those who
must have helped in moving the slurry in the pipelines for those candidates out there to win the recent election, the Government dug very wide but
not deep enough to make any tangible impression on the weak and tumbling economy of the nation. You have aroused the aspirations and hopes of
the people of this country. They are all waiting for you to wave the magic wand. Please shake, rattle and roll it as quickly as you can. We are all with
you to assist you, not for you but for the sake of this country. It needs a change and we hope you are capable and you are good enough to be able to
materialise the hopes and aspirations of these people.

Not many political leaders have had this kind of an opportunity in India after Independence. Maybe Indira Gandhi ji had it in 1971 with her
garibi hatao slogan; maybe again she had it in 1972, after the Bangladesh War; maybe Rajiv Gandhi ji had it in 1984 after her assassination. But in
our memories Shri Damodardas ji's victory has been laudable one, which all of us hope will bring in a huge change. Not only people of Gujarat but
even in far off Banares, I am sure, there will be enough people, who would rush into the Arabian Sea at his behest. This is an opportunity which does
not come to every leader after every election. But in the past we have seen it has been misutilised. Now, we hope it would be properly utilised.

I will take this opportunity to talk about my State. Our Chief Minister, Shri Naveen Patnaik, to quote him, had said: "The concerns of the States
for adequate compensation for loss in the Central Sales Tax have not been tackled. The nominal increase in flagship schemes will hurt the
development process of the States." This shows that your policies do not get the applause, the all-round applause, that you expected to get. Like a
woodpecker; this 'one size fits all' Rs. 100 crore Budget, pecks at a surfeit of subjects. You have touched many subjects, but you also are aware that
most of the critical subjects, for instance — I will name just a few — the family planning, environment and wildlife protection, and farming, which are
important aspects, have been ignored.Safeguarding the farmers not only from the vagaries of nature like the drought-like situation that we are
seeing now, that is prevailing nearly all over the country but also from the evil market force is needed. Everybody talks about the market force and
reforms. But the market forces are out to destroy the backbone of Indian farming and the Indian farmers. Farming somehow needs a lot of thought
how to make it opulent and how to make it attractive that the youth of this country would actually be interested in going back to the land and find it



attractive, find it beneficial to fulfil his dreams.
You were talking about creating hundred Smart Cities. I would suggest why not go in for thousand Smart Villages....(Interruptions)
HON. CHAIRPERSON : Please conclude now.

SHRI TATHAGATA SATPATHY : I will wind up. Yesterday, we had a get together where there were some colleague-Members of Parliament present.
They suggested: "Forget about hundred Smart Cities or Villages, why do you not make the Parliament smart that people coming here do not have to
waste paper, do not have to sign up or do not get paper in thousands of tonnes and destroy the forests and destroy the trees.” We can make this
into a Smart Parliament.

The Eastern States like Odisha, West Bengal, Bihar, Jharkhand, the North Eastern States have been ignored for far too long by the Congress and
especially by the UPA Government. These States have contributed enormously to the Central Exchequer because of the mineral wealth that we
possess, because of the forest wealth that we possess. But these States, right from the days of freight rationalization till date, have not been
adequately compensated in terms of health, agriculture....(Interruptions)

HON. CHAIRPERSON: Please conclude now.

SHRI TATHAGATA SATPATHY : Sir, I will wind up.

HON. CHAIRPERSON: Five minutes are being allotted to you.

SHRI TATHAGATA SATPATHY : I have not completed five minutes.
HON. CHAIRPERSON: You have taken more than that.

SHRI TATHAGATA SATPATHY : I will take another one minute.
HON. CHAIRPERSON: That is all right.

SHRI TATHAGATA SATPATHY : Sir, the President's Address, which could be called a Vision Document, had mentioned about the Look East Policy of
the previous Government and this NDA Government said: "We will keep that going." But in the Budget if you see there is no looking east. There is
probably looking more to the North or to the South not of India but to some other country.

Similarly, with the Mid Day Meal also, I was calculating the amount that has been apportioned off from the Budget and the number of children who
are beneficiaries. The per-head, per-day, per-meal cost comes to Rs.4.70. If any of us hon. Members here, including the hon. Minister, is willing, I
am willing to check it out how much nutrition, how much food value would we get for Rs.4.70 as grown ups. So, forget about the children. What
would be the calorific value?

HON. CHAIRPERSON: Shri Tathagata Satpathy, please conclude now. You have taken more than seven minutes.

SHRI TATHAGATA SATPATHY : Sir, I will wind up in one minute.

My State requires special attention. We have about 10 per cent of the sub-continent's fresh water running through the land mass of Odisha
but we are unable to dam it, to hold it and to utilize it for drinking as well as for irrigation. We need special attention for that. Our royalty rates had
not had a re-look for the past so many years. So, the royalty needs to be revisited and we need a fair deal....( Interruptions)

HON. CHAIRPERSON: Please conclude now. Next, Shri Laxmi Narayan Yadav.

SHRI TATHAGATA SATPATHY : Finally, I would like to say that not only the Ganga but rivers like Narmada, Mahanadi, Brahmani - all these needs
special attention and improvement.

HON. CHAIRPERSON: Nothing will go on record.

(Interruptions) €
SHRI TATHAGATA SATPATHY : This is the last issue. I would request the Government to have a re-look at them.
HON. CHAIRPERSON: No, you have taken more time. Shri Laxmi Narayan Yadav. Nothing else will go on record.

(Interruptions) 5€!*



HON. CHAIRPERSON: Please sit down. Please cooperate. Nothing will go on record. You have taken more time. Shri Laxmi Narayan Yadav to speak
now.

(Interruptions) 3€/*
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HON. CHAIRPERSON : You have taken more than six minutes. There are more Members from the BIP who want to speak. So, you have to cooperate
and conclude your speech now.
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HON. CHAIRPERSON : Nothing will go on record. I am calling the next speaker.

(Interruptions) 3€+



KUMARI SUSHMITA DEV (SILCHAR): Thank you, Mr. Chairman, Sir. I will try to speak as fast as a bullet train.

I may sound impatient in my speech today. But I recall what my leader Rajivji once said, 'India is an old country, but a young nation and like
the young everywhere we are impatient.' We impatiently waited to see what unfolds after the decisive mandate. I was very anxious myself. I heard
Jaitleyji starting his speech by saying that the people of India have voted for a change. I would say that there has been a paradigm shift in Indian
politics and what we were all hoping for is to see that the same shift in the Budget that was presented by Jaitleyji. I know it is too early to judge a
Government, vis-avis its performance. But he has given an indication of his policies and we have seen some performance in the way they have
managed price rise. I am sorry to say that there is nothing novel in their devices and who knows better than you, Mr. Chairman, that the UPA
Government applied the same devices.

We heard Mr. Jaitley talk about and shun mere populism, indecisiveness and wasteful expenditure. He sought to embrace upon fiscal prudence, bold
steps and better growth. He expressed his concern over fiscal deficit and current account deficit. But the most significant deficit, one that has
emerged, is the deficit between their election propaganda and their Budget. The people who voted for change today are asking this. Is Skill India any
different from Skill Development Mission? Is Pradhan Mantri Sinchayee Yojana any different from AIBP? Is Shyama Prasad Mukherjee Rurban Mission
any different from JNNURM and UIDSSMT? Is Deen Dayal Upadhyaya Feeder Separation going to be any different than Rajiv Gandhi Grameen
Vidyutikaran Yojana? The only visible and the glaring change vis-A -vis this Budget is the change in their stand in FDI in defence and insurance.

There is an allocation of Rs. 100 crore in 29 projects. I would like to ask the hon. Minister that I wonder if that is mere populism. Announcing five
new IIMs without first looking into the fate of the ones announced by the last Government may well turn into wasteful expenditure. I wish the hon.
Finance Minister had taken a leaf out of the Budget Speech of the Railway Minister where he repeatedly said that old projects must see the light of
the day before new projects are taken up. In Headlines Today I saw that many IIMs till today have not even got land for their campuses.

Sir, every time policy paralysis and indecisiveness comes up in any speech, I am forced to say that some introspection is necessary on the part of the
Bharatiya Janata Party. Session after Session was paralysed not due to lack of our conviction, but the resolve of the Opposition to stall the
proceedings of this House. This Parliament became Jantar Mantar.

Sir, much has been said about the legacy. feria &t arr zaor age ar 3iwe & Jeft 3 Is food for the hungry, employment for the unemployed and
education for all not the legacy you have inherited? You may view these as doles and wasteful expenditures. We saw it as a balancing act in an
unequal society. What did we inherit from the NDA Government? sra saal 3i3ic 3 war en s 2eflasian [l velldborer wfersft amuor &t forsrer 3t &) off, aa amueas)
ag a1 wie ofdl and ety The Members of Parliament from the Treasury Benches are still on a campaign mode whereas the nation wants to move on.
We must therefore talk of substantive changes that we want to see as a nation.

'l am young and I have a dream', Rajiv ji had said it. Today, I will say, I am young and I have a dream. I want to see the North East Region emerge
as a strong and self-reliant Region. Since the creation of East Pakistan in 1947, this Region is facing economic and social seclusion. We share 5300
kilometres of international border and our success depends largely on our foreign and economic policy with Bangladesh, Myanmar, Bhutan and the
South East Asian countries. But I leave that discussion for another day.

An allocation of Rs. 53,000-odd crore includes Rs. 20,000 crore to the Ministry of DONER. But the solution to North East is not in allocations alone.
North East needs development and investment in a planned way.

Today a sports university has been declared for Manipur and Rs. 100 crore has been allocated for that. But I ask you, will any world-class trainer
agree to go to a State like Manipur where there is no air connectivity, where there are road blockades in highway? These are the questions which we
must ask ourselves.

We need to see that the missing links of the Trans Asian Railway network are completed. Sir, 219 kilometres of Jiribam-Mareh line must be
completed. I hope, the road connectivity to Bangladesh must also improve.

We thank the Government for a new 24x7 channel for the North East. But North East suffers from huge power deficit. We need to look at that too.
...(Interruptions) But India is hoping for a better future. We represent the people and we speak for the people.

As a woman Parliamentarian, I would like to say that I was hoping that more than Rs. 150 crore would be given as allocation for the Nirbhaya Fund.
I was hoping that the gender budget would be more encouraging but admittedly the increase is marginal.

I have not understood — this is my last point — that what 'Upgradation of Traditional Skills in Arts, Resources and Goods' means for the minorities. I
see it as popular politics for the electorate of Varanasi.

Mr. Chairman, Sir, repeatedly we have heard from the Treasury Benches how proud they are of the mandate. But today, I ask you to introspect that
after this Budget Speech, the people who have given you the mandate, are they truly feeling proud of you? Here I end my speech.
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*SHRI R. DHRUVANARAYANA(CHAMARAJNAGARY): I would like to express my views about the maiden budget of NDA government. BJP and
its ally's parties had promised "Achhe Din" during election campaign and now when the time has come to bring those promises into reality, the
government has backtracked from his poll promises. After watching this budget, people have tarted asking that "Modi Ji ke bhe achhe din aa gaye,
hamare acche din kab aayenge?"

Many people thought government's maiden budget would produce a major vision for five years, major reforms and some bitter medicine. Sorry, there
was no great fiscal vision, only minor reform, and sugar-coated pills rather than bitter ones.

Instead of being long on vision, the budget speech was long in duration. We still doubted about promised "Achhe din" for 29.6% of the population.
This is the new status total poor population status in India from Dr. Rangarajan Committee. Now, it looks like government has postponed those
"Achhe Din" to 4 years. It means that government is really not doing anything to bring those promised "Achhe Din" to common man because anyhow
those "Achhe Din" will automatically come after 3-4 years as it was predicted by Shri P. Chidambaram ji in his last budget. Then there is no effort
from this government, it is just the false poll promise.

Shri Arun Jaitley ji in his budget speech has announced Rs. 100 cr each for 28 schemes These budgetary provisions are too meager and nothing can
be achieved from this budgetary allocation.

Here I would like to quote Dr. B.R. Ambedkar's vision on women empowerment, "I measure the progress of a community/country by the degree of
progress which women have achieved." But this government has made budgetary allocation of just Rs. 100 cr to "Beti Bachao, Beti Padhao
programme". Literacy rate of women in India is 65.56%. Now I would like to question this government what kind of vision and thoughts they have for
the welfare of the weaker sections of this country. I seriously doubt the government commitment towards the welfare of the middle class and
weaker sections.

In many of the poll campaigns, Modi ji and his colleagues had made hours of speeches on Mahatma Gandhi ji's Gram Swaraj. When time has come to
take affirmative action, again the NDA Government has back tracked. It has made only Rs. 100 cr budgetary allocation for Skill Development in rural
areas. It proves that government is not committed for its promise. Now, the villages in India are becoming old age homes, rural youths are losing
interest in Agriculture.

Again the promised "Achhe Din" looks like not for farmers, it is for corporate houses which backed the NDA parties during the poll. This is reflected
in this budget. The government has made only Rs. 100 cr for "Commissioning a study on interlinking of rivers", These provisions may not bring any
appreciable change from the existing situation to the rural poor and farmers. What is the rationale behind these provisions?

The budget also lacks details and it is reflected in its promise of reducing the fiscal deficit to 4.10% of GDP. But, at the same time there is increased
pravision made for subsidy. How this will be achieved? The budget lacks details.

The Government has raised the FDI limit (49%) in insurance and defence sectors. We need to know about the Government's commitment for the
welfare of this great nation or just support the corporate houses, which supported them in the elections. Insurance sector is a very sensitive sector.
Crores of middle class people have invested their precious savings from their earnings to make it useful for their hard time Any misallocation and
scams in this sector due to foreign players will impact hundreds of thousands of families across the country.

Again defence sector is another area where government needs careful evaluation of FDI limit increment. Government should make stringent policy in
place for technology transfer/sharing and other sensitive issues.

On the other hand, government has dual stand on FDI in multi brand retail sector. The FDI in multi brand retail sector as proposed in the previous
UPA government has the vision of helping farmers and food processing and cold storage industry. The real beneficiaries are farmer community. NDA
government paysleast attention towards this community.



There has been continuous rise in inflation in the country, food prices are rising affecting the very basis welfare of common man in the country.
Under the situation, what measures the Government is proposed to tackle inflation which is expected to touch double digit? The details in this aspect
are totally lacking in the budget.

When Modi ji visited Bangalore for election campaign, he made so many promises and shared his dreams about Bangalore city. But all his promises
and visions are limited only for his poll speech, nothing has been implemented. Though Bangalore is considered as IT city (Silicon city) of India, this
fact is ignored by the Government in making provisions for new IITs in the country. Provision for IIT in Bangalore would have provided a strong
synergy between industry and the institution to work closely.

Now, I would like to question this government. Does the decision of the Government have any scientific rationale? To boost agricultural education
and research in the country, establishment of Agricultural Universities in AP and Rajasthan and Horticultural Universities in Telangana and Haryana
with Rs. 200 crore is a welcome move. But how about the already existing 60 plus farm universities in the country? These universities also suffer
from lack of basic infrastructure for education and research, they need financial support from the Union Government. Though this is a serious issue,
the Government lacks foresight of development.

The budget does not suggest any concrete programme to rural-urban migration problem leading to the emergence of urban, slums and labour
scarcity in rural area for agriculture. Now, the villages in India are becoming old age homes, rural youths losing interest in agriculture which will have
serious implications on agricultural development and country's food security.

The budget totally lacks any proposals to strengthen agricultural development as it is the backbone of Indian economy as millions of farmers and
others depend directly or indirectly on agriculture.

The important challenging issues that are ignored by the government are:- Strengthening of existing institutions; Rural infrastructure — roads,
transport, markets, processing and storage etc.; Rural energy sector — agriculture; Agricultural labour — farm mechanization ; Climate Change -
coping mechanism and adaptation strategies; Natural resource management; and Information Communication Technology (ICT)
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Sir, the city of Mumbai has been the commercial capital and national financial centre of India.

Mumbai is India's largest sea port and an important centre of trade, commerce and finance. The two ports in Mumbai handle one-third of the



country's total foreign trade and shares about 38 per cent and 26 per cent of international and domestic passenger traffic respectively.

The premier financial and government establishments such as the Reserve Bank of India, various headquarters of the National Banks, Mumbai Stock
Exchange and Atomic Energy like BARC Nuclear Power Corporation, Naval Headquarters of Western Command, Mazgaon Dock, etc. are situated in
Mumbai. It is a major manufacturing centre and accounts for 30 per cent of the country's industrial production and an estimated 10 per cent of
industrial employment. It contributes over one-third of India's tax revenues. Thus, it is a major contributor to the Central revenue, with receipts from
customs duties and income tax every financial year. This city generates five per cent of India's GDP. It can, therefore, be said that the city of
Mumbai is playing a distinguished role in the Indian economy.

Sir, the cities all over the country, particularly in Maharashtra, after Independence have attracted a large number of people from rural and other
areas, leading to large migration into the cities. The population of Mumbai is growing at a higher rate than the rest of the country.

Sir, the city is having 1,900 km road length, 1,400 km sewer drain length, 300 km trunk lines and 4,000 km feeder/distributor mains.

Sir, today, as a result, over 4.97 million population live in the slum areas. The large volume of commercial and industrial activities in this metropolis
has led to a sizeable influx of people from other parts of the country, with the population going up from 9.9 million to 12.46 million, as per the
Census.

Sir, the responsibility of providing water supply, sewerage services, roads, storm water drains, solid waste management services, fire fighting
services, arrangement of primary education, arrangement of preventive health as well as hospitals, cemeteries, markets, etc. to this huge population
rests with MCGM. I would like to make a request to the hon. Finance Minister to allocate more Central funds for providing these facilities to the
people of Mumbai in order to facilitate them.

Sir, investment in Mumbai returned in several folds. Therefore, investment in Mumbai's infrastructure and special projects will be immensely
beneficial to the nation as a whole.
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DR. A. SAMPATH (ATTINGAL): Mr. Chairman, Sir, we are not safe. There is leakage in the roof. ...(Inferruptions)
HON. CHAIRPERSON : Please sit down.
...(Interruptions)
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SHRI RAJIV PRATAP RUDY : Sir, it is a matter of concern. The hon. Member has pointed out to some leakage in the ceiling and it can create a
problem. ...(Interruptions)

HON. CHAIRPESON : It is being looked into. Let us continue with the debate.
... Interruptions)
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SHRI J.C. DIVAKAR REDDY (ANANTAPUR): Mr. Chairman, Sir, I am grateful to you for giving me this opportunity to make my maiden speech on the
Budget presented by hon. Finance Minister, Shri Arun Jaitley.

The hon. Finance Minister has shown his trinity of skill, scale and speed in his Budget. There is no doubt that the Budget is forward-looking
and growth-oriented.

As many of my previous speakers mentioned, the present pathetic economic state has been thrust upon us by the UPA. The hon. Members
from the UPA are making generic criticism and not genuine criticism, which clearly shows that they are on a slippery path. Be that as it may, many of



my colleagues from the TDP and BJP have spelt out the priorities and preferences of the Budget. They have spoken at length about various proposals
and also made suggestions to make the Budget more realistic.

Sir, due to time constraint, I would only wish to touch upon a few aspects of the Budget and also some of the legitimate demands of my State
of Andhra Pradesh, which were left out at the crossroads. My State is looking at the Union Government for help and assistance to stand on its own.

As per the Directive Principles of the State Policy, India is a welfare State. It is imperative on the part the Union and the States to implement
welfare measures for the poor and the downtrodden. I agree that all the poor, SCs, STs, OBCs and minorities have to be ameliorated through
inclusive growth. But in the name of welfare, the successive Governments and parties are doling out freebies.

Sir, I question to what extent can we go doling out freebies? Is it one per cent or two per cent or three per cent of the GDP? Now, there is a
competition among the political parties that if 'X' doles out Rs. 1,000 crore, then "Y' doles out Rs. 2,000 crore without looking at the consequences.
They are all doing it but at whose cost? It is at the cost of taxpayers. Okay; but even after spending crores of rupees, are the benefits reaching the
poor people? No. So, where are the successive Governments taking this country? They are taking this country to drown it in the Bay of Bengal. They
are taking this country back to ship-to-mouth period.

Sir, all that I want to say is to put a cap on welfare measures and freebies. I would not suggest keeping it at a certain cap. Let the House fix it. The
cap may be 10 per cent or 20 per cent or 30 per cent or 40 per cent of the Budget that the States and the Centre have to spend on welfare
measure...( Interruptions)

SHRI RAJIV PRATAP RUDY : Sir, the rain water is falling in the House...(Interruptions)

HON. CHAIRPERSON: This is being looked into. Let the discussion proceed.

Yes, Mr. Reddy, continue.

SHRI J.C. DIVAKAR REDDY : Sir, I would request that the hon. Finance Minister should listen to me...(Interruptions)

In the South, on welfare measures, money is being spent like anything. Some people are giving free TVs; some people are giving free thalis, which is
only a symbol of married woman. For such things, they are spending a lot of money. But we are not able to take any concrete works. That is why we
are all suffering a lot in the States.

Sir, the second point that I wish to make is relating to inter-linking of rivers. The hon. Prime Minister is very keen and interested in inter-linking
of rivers . He said about it many times during his election rallies and promised that he would take up Interlinking of Rivers Project. He has proved
this in Gujarat by linking some rivers. I appreciate this move and support it wholeheartedly because without linking rivers, I strongly feel it is next to
impossible to achieve not only growth in agriculture, power generation but also to get sufficient water for drinking and industrial purposes. As a part
of his promise, he initiated a project called Jal Marg Vikas between Allahabad and Haldia. Even though it is a waterway, at least a beginning has
been made. I welcome this.

HON. CHAIRPERSON : Please conclude.

SHRI J.C. DIVAKAR REDDY : Without going deep into the details, I wish to point out that there is an urgent need to interlink the rivers of Ganga and
Cauvery. I represent Anantapur.

HON. CHAIRPERSON: You please sit down. Your time is over.

SHRI J.C. DIVAKAR REDDY : Thank you, Sir, for giving me the opportunity.
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HON. CHAIRPERSON : Please conclude. You have taken five minutes. A large number of Members want to speak.

I have a small suggestion. We have got a long list of Members who want to speak. I would ring the bell at four minutes. If you take more time, we
will not be able to conclude it.

...(Interruptions)

HON. CHAIRPERSON: Let me be very frank. I am suggesting to the entire House. At the end of the four minutes, I will ring the bell. In five minutes,
you have to conclude your speech. Otherwise, it would be a never ending process.

Now, you continue. You can take one minute.

31, aroftsr IsifYen @ wElGe, aifeell @ Shsdl w1 vw Ve dis1 3eakal Iorn 8, B & swfle wam & R saly o A smemft adl 3 g gremdl emr 89y Sor w1 @i &g dan
ordl gen it e A dyenel AN 3l Jor @t s Yo &y ol dom Sl 3 A 3t Aoy A JorewT AgA-ager AW KB W § 391 B Srorenr & 3N A Ry Iodiar A & W
S,

aalGa, A asrenor B waclt-alergz sl §ic A anen &) A 2ierdler ey A oft ager afdiferr afdr 3 crewrer 1o 20sw2 3wz aifh ailiftia &) & sngevila e aid) St 3
seroll 21 aneflafe aliz earer ardon fb 321 aifdr w2 cower arR arx ool @ Asene fier Amar 3) ...(craerer) Hamufcrsl, smuwr aga-aga amn 3 aga aga gos

4

ot sronder Ris eflarar (wereeist) @ ewr grr ad 2014-15 @1 yem ciosfie dodlr asie dor @l & fére 3 anerofter e aicft oft oo aifda aws San & | anorofler
yerrotsicft oft & gporet oicea wd aslgolor 3 4@ amwr-asie Jor & ar 3 @A ol w1 &2 Ao ATl XL ATell & | A Dol doie ®T FAPKT BXT 58 SH ey, Sorftpr vd
fRras1 f asie w1 Al @ g | aste 3 3w & Al s el B e R 3@ | us el & smpignal B seu & | U8 asie Jo b i o & @ sl o
urer Aifdet Zon | sAoreller Rt sicf Sit o 2sft ool & el w1 eewret 330 3 | w1g gsie v ypiiielie asie & | g aeie sudl A dge e ol xR0 33X & | A doie il et -l
@) 2Al6] IH @53 GOl ORI & |

3 3 eiesfy asic dor w0l & e worofter yrericft Sft wd arerofter frer aicft Sft @ amel elas 219 giey B sl & crew A gor: UowdIG @M § | dfés WD of JAG B
sz @il w2 el Bfoger ol ge 15 apra o Ardl 2@l gt oiwis vas Wy oRioA 9% @2l o 28 & | s d AR A pRl oo aea & @ sfima
el oY dfebor fder frel s fére Ay Rrafaer e 3 et 3o ozl & 2zcen @bt o & gt s it Jai 61 omans el s | g wu 3 afsrrgz gxws 3 st
e o &I oz, stererg2 gzavs 3 oft werdl. and vd afrnyz yEvs & & diader asme # dsia sigterel da, vodr gvs & adol arsnz 8 dteor.dl omars xdieft smd |

521 @oie 31 3 aiet Y s 3 50,000 wud &t ge dt a1 & 5t ves skt A asad 3 | 331 aa AR Bl B e, frerdt s ot 3 @bt 3, @t a= e freel

arret & forarior g1 3t aiclt ¥ ST A sprR 261 3 | St &9 adte B G aul & emrer B wRur R i g g § | femifor & 3 sner aver W fere afiz snen w1 JAar awor B
fere arrorofier fae oicft of amarer vor & semer w2 50,000 Fue 6t amerp: ge &t 8 | as So1 B selemzer o dswd! yarer wer aren WRIsefla waa & |

Jeurgel Sie] @I 33 @oic B WPog, A 27 oRM & , Si 3eIyd 3 | $AA S8l v 30T 91 B et Bl B Goral 3ol A Ace Besh adl gardt 3l a3 darel W Asem B Rl @1
3[olal 2o 1131 o1 i & Gariol Uz ey AASPI Bl wa [ S IAbar |

* Speech was laid on the Table

ST A MR Foll P fpRT o 81 ST ad aw Se1 @1 [t v ol & | 521 aea o spflear 3 Fdtwrd gu et [ aidt o 3o B 100 983t @ Rl @
& dlmun bt & iz 52 fere Frfér o sidest fven & | 210 gzl FprRIcaas ufvmmer &3t simel arct 2R 3 Sxrel @l Biest |

anféfey frort Ffoa wol d fere g o1 9w agca 2 | arotofter farT icft of 521 Fgca o FdiaorRa gu Tt Pen 3 w2 3oa 9en & fw vat g sicor fvar 2
S ATeI-AT Aasofteh forem u2 oft S f&em awenm 2

§31 gorc 31 Farzedr vd uf¥ar wenur ot oft fA9 seca e orn 2 | Sor A Rifioer arse 3 o we e Bt v 6t o1 & St vep Farer e woa  aeiifs Javer s @
LG ozt <61 gooft B | Gae Ser bt 65 yferert anarct 35 ad 3w amrer Bt & | orrr So1 gan & iz So1 B Farsl A5 Farre & Riar wzon s uscl grefcoan | amorofi
yenoricft oft o 21gor 3 fow el ammavr 3 SeTenT Yagrr 3 Socra e e ofie wrerofter Rie aief} of 321 2fa @l 3Pl AGT gu ST wod 3orol Bl Huu el dete s A o &
| S age & ety ufyumn & Surel w ek |

" At waal, At ugTant " ision HF amer were 3 yrer @2 dototler fe aidt of vas derers wen 3own & | A wiepei B arase et oft 391 F wow ar geen 6t om 2



3 , aifermal si #Afdensl & g araar & 28 & | u1E 9 gy 391 & Ul w2 @ 8 | gadl AR of 39 W i @ gu 53 W wenet fen & i amifer @i @
graenel fasen & | gty st 3 &t o) crgelt w1 Fu aren s 3 | afe @w ot JAgiur @Y Al gy Jor 3 Al Tl amel | ol 3 war orn 2 o5 " w eieiv gewed
ol o], o " Hiotell o #icfl o1 2ft i B AP @GR & b e 3o wifeer: au |

#Arotofler [t Jicfl o1 Kool [Tt ug @ gor: 9 2ol & diuun &t 2 | ae Faer 0o 2 | s34 g9l 3 oy aad @l deld [een i sellell we uz iy smell | didew
T Y U I I AGREI 3G X @62 [0 orn & 53131, 3t ancdll 3ifens aaad @53 Ik59n | 3T 33 3 - @2 3 off ge el |

sodl gresl & mer v yoifeiglier A faereicadt asie yaqa asar & o # somwefter fo aid} oft @t aifde and S & |

5

SHRI BALKA SUMAN (PEDDAPALLI): Thanks for giving me this opportunity. This is the first time I am speaking in this House of the People. This is
my maiden speech. I never thought in my life that one day I will step into this temple of the great democracy. I never thought it; I never expected it.

At the moment, I remember two great personalities over here. First is Dr. Babasaheb Ambedkar, the father of the Indian Constitution, who provided
reservations for SCs/ STs. With the help of reservation, we have studied; we have got many opportunities. Second is Sri K. Chandrasekhar Rao, the
father of Telangana. Under his leadership we had been fighting for the cause of separate Telangana statehood for the past 14 years. Finally, with the
help of Madam Sonia Gandhi ji, BIP party and many parties in this House, we achieved our goal.

Hon. Chairman, Sir, I should remember the people of Peddapalli parliamentary constituency, who have elected me with thumping majority of
2,91,000 votes. The greatness of democracy is that an ordinary student leader can defeat a billionaire. It happened in my case.

While presenting the General Budget, the hon. Finance Minister tried to please all segments of society and laid emphasis on agriculture, industries,
manufacturing sector, middle income group, particularly the working class, etc.

In the Budget about Rs.50,548 crore have been allocated for SC welfare. There is very little progress of SCs across the country in terms of all
development parameters. Realizing this, the State of Telangana has embarked upon earmarking a separate budget of nearly Rs.10,000 crore per
annum for the welfare of SCs. I would like to suggest to the Government that a similar process may kindly be followed by the Centre to earmark at
least 16 per cent of the Central Budget commensurate with their population for the welfare of SCs in this country.

Similarly for the welfare of Backward Classes, the Centre should establish separate BC Welfare Ministry. Separate funds may be earmarked and
entrusted to BC Welfare Ministry for taking up welfare and development activities for the Backward Classes in this country.

In spite of giving emphasis on education in all the five year plans and annual budgets, literacy rate and drop out rates remain very high, particularly
in the case of women and SCs/STs. Realising this, the Government of Telangana has embarked upon free education from KG to PG. Hence, I
earnestly request the Finance Minister and hon. Prime Minister to introduce this concept all over India.

As I come from the State of Telangana, we were deeply disappointed with the General Budget and the Railway Budget. Four crore people of
Telangana were completely neglected and ignored.

Now, I would like to state a few issues relating to my State. I request the Government of India to allocate funds to Information Technology
Investment Region (ITIR) in Hyderabad.

We have two major rivers - the Krishna and the Godavari - in Telangana State. Our position is just like a song in a Hindi movie ‘Sagar kitna mere
pass hai, mere jeevan mein phir bhi pyas hal. We have two rivers, but we do not have sufficient water for drinking and irrigation. So, I request the
Government of India to declare national status for two projects of Telangana State — one is on the Krishna River and the other is on the Godavari
River called 'Pranahita Chevella'.

There are existing defunct fertiliser units belonging to Fertilizer Corporation of India, which need revamp and sufficient supply of gas. One such unit
of FCI at Ramagundam is in my Peddapalli parliamentary constituency which needs to be revamped. I would request the hon. Minister for Petroleum
and Natural Gas for allocation of sufficient gas, the pipeline for which passes through Telangana State.

HON. CHAIRPERSON : Hon. Member, please stop for one minute.

Now, it is going to be 8 o'clock. There are many Members waiting to speak. If the House agrees, we will extend the time of the House by
another half-an-hour. The time allotted to all the parties is already exhausted.

I would like to know the desire of the House as to whether we can extend the time of the House by another half-an-hour.
SEVERAL HON. MEMBERS: Yes.
HON. CHAIRPERSON: The time of the House is extended by half-an-hour.

SHRI BALKA SUMAN : There has been a consistent demand from the employees of the Singareni Coal Mines, who work in very hazardous conditions,
for according income tax exemption. Qur State Government of Telangana has already passed a resolution in the State Assembly. I would request the
hon. Finance Minister to consider this.

I would request the Finance Minister to grant two industrial corridors in the State of Telangana — Kagaznagar to Kothagudem through
Mancharyal and Hyderababd to Warangal.

HON. CHAIRPERSON: Please conclude now.



SHRI BALKA SUMAN : Sir, this is my maiden speech. I am concluding.
HON. CHAIRPERSON: Okay. You take only one minute.

SHRI BALKA SUMAN: Sir, Telangana, being a new State of the Indian federation, expected a lot of support in terms of financial and fiscal measures
and infrastructure in terms of roads, education, health, irrigation and social sectors. Nine out of ten districts are very backward in Telangana State,
receiving funds under BRGF.

Even the issues, which were mandated by the Andhra Pradesh Reorganisation Act, have not found place in the Budget except a horticulture
university. There is also no mention about the issues flagged before the hon. Prime Minister. It is not understood as to why my State Telangana has
been singled out for this treatment.

I request the hon. Prime Minister of India and the hon. Finance Minister of India to consider, Telangana being a new and the youngest State, our
concerns, provide funds and schemes as a special case.
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*DR. K KAMARAJ (KAILAKURICHI) : I solemnly and sincerely thank our respectful Chief Minister of Tamil Nadu, Honourable "AMMA" for giving me an
opportunity to represent the people of Kallakurchi constituency. I also thank the people of my constituency.

I congratulate the articulate Honourable Finance Minister Mr. Arun Jaitley for the presentation of his maiden budget, as he rightly said in his speech
that people of India have decisively voted for change. The corrupt Congress government was convicted by the people of Indian democracy. The
expert economist, previous Prime Minister, Super Prime Ministers led the Indian economy to sub 5% growth and double digit food inflation by their
inaction, indecision and vote bank politics. The suffering of the Finance Minister with the shoulder and the back pain at the time of presentation of
Budget reflects financial status of Indian economy.

Our Honourable chief Minister "AMMA" has expressed the hope that the "forward looking budget” will lead to economic revival.

Water is Elixir of Life (Neerindri Amalyathu Ulagu). World cannot exist without Water. I would like to bring to the knowledge of the House that
ground water level in the country has reached dangerous level, getting water for drinking needs, and agricultural purpose is very difficult. What the
country requires today is, plans to improve ground water level, rain water harvesting, building new dams, lakes, desilting of dams and interlinking of
rivers. Our Honourable Chief Minister "AMMA" had introduced and implemented rain water harvesting nearly a decade ago.

I welcome the proposal of the Finance Minister for sanctioning Rs. 100 cr for preparation of detailed project report to interlink the Rivers, proposal to
improve access to irrigation by the farmers with allotment of Rs. 1000 cr under the scheme of "Pradhan Mantri Krishi Sinchayee Yojana" and giving
impetus to watershed development in the country under "Neeranchal” programme with allotment of Rs. 2142 crore.

Even though the Minister made effort in the right direction, allotment for the above said schemes must be enhanced and at least few rivers must be
inter-linked in the current financial year to address the problem of water scarcity in the country. At the end of 5 years, if the government is able to
increase the ground water table in the country, it will be the biggest achievement.

I request the Minister to provide fund for constructing Dam at the Foothills of Pachamalai near Veeraganur of Salem District, which will provide
drinking water to people of Gangavalli and Thalaivasal districts.

Agriculture sector contributes nearly 1/6!" of nation GDP and nearly two third of population depends upon agriculture. The Minister giving impetus to
the agricultural sector is welcome step, unlike the previous Prime Minister advice to the farmers to leave the agriculture sector to industry sector.
The Minister has proposed to set up few agriculture universities that will disseminate knowledge of agricultural methods and it is a welcome step.

I welcome the proposal to start Kissan TV to impart knowledge to the agricultural community regarding farming techniques, water conservation,
organic farming, etc. I also request the Minister to address the problem of weeds and pest management that is the main reason for the increase in
cost of farming.

The effort of Minister to increase allocation to various developmental funds in the agricultural sector will address the problem of the farmers and
results of the efforts will bear fruit in the years to come.

I request the Minister to make necessary steps to bring down the cost of agriculture machineries so that farming techniques is mechanized that will
reduce the need of the agricultural labourer. I also appreciate the Minister for accepting the suggestion made by our Honourable Chief Minister
"Amma" to modify the "Mahatma Gandhi National Rural Employment Guarantee Scheme” to make works more productive by focusing on creation of
assets and linking them to agricultural operations.

I request the Honourable Minister to establish cold storage facilities at Thalaivasal, Salem District for the benefit of vegetables, fruits and green
leaves growing farmers, to avoid the wastage of perishable products.

"National Rural Drinking Water Programme" for providing safe drinking water to affected people with excess of Fluoride, arsenic, heavy toxic
elements etc through community water purification plants alleviate the sufferings of the people in the affected areas. I request the Minister to
allocate the funds to set up the water purification plant in many villages of Ayothiapattinam block in Salem district of my constituency which are
affected by excess fluoride in water.

Health for All = the idea of providing free diagnostic service and free drug service to the poor people will lead to earlier diagnosis and treatment of
disease thereby reducing the morbidity and mortality of illness.



I also thank the Minister for sanctioning the National Institute of Ageing at Madras Medical College, Chennai which is the first institution in the
country started with geriatric medicine and geriatric surgery departments to address the medical care of the elderly patients.

The plan to set up AIIMS, IIM and IITs in different part of the country to improve and address the education needs of the society is laudable. I like to
bring to the knowledge of the Minister and the House, that all the institutions are set up at the major cities were already functioning, whereas the
rural areas are completely neglected. I request the Minister to set up an AIIMS like institute in the rural areas so that people can access the tertiary
care in their areas. Kallakuruchi is an ideal place for setting up AIIMS like institute in the next budget, because people have to travel 70-100 km to
seek medical facilities in case of trauma and emergencies.

I request the Minister also to start TV Channels and Education Channels in the INTERNET like "Kissan TV" to impart the knowledge of health and law
to the general public.

"Digital India" programme to ensure better broadband connectivity to villages will improve the internet penetration in the country. I also urge the
Minister to use wireless broadband technology rather than wire line broadband connectivity if it does not impose radiation hazards to the community.

The scheme for development of new airport in Tier I and Tier II cities will provide much needed air connectivity and saves time to large number of
aspirational Indians.

I request you to improve the facilities and restart the air service at Salem airport, which is the first airport in the country built with the help of
contributions from general public.

The target of national highway road construction to the tune of 8500 km in the year 2014-15 will improve the road connectivity. I also urge the
Minister that all the bye passes in National Highways must be converted into four lanes instead of two lanes immediately because most of the
accidents are happening in the two lane bye passes. I also request the Minister to simplify the procedure for laying the State and National Highways
in the forest and the reserve forest areas.

Solar and wind energy are abundant. Proposal of the Minister to exempt excise duty for manufacturing of machinery and equipment in the field of
Solar, Wind energy and Biogas plants will decrease the dependence on non-renewable energy from coal, diesel, etc and save the same for the future
generations, I also welcome the proposals of Ultra Mega Solar Power Projects in Tamil Nadu and launch of scheme for solar power driven agricultural
pump sets. The tax on the indigenous and imported solar power products must be brought down so that residential solar power plants with lesser
cost are taken up by the people.

To reduce import dependence I urge the Minister to concentrate on setting up special economy zones in the production of electronics and computer
products, biomedical instruments, automation machineries and agricultural machineries.

The induction of uniform Know Your Client (KYC) norms and inter usability of KYC records across the entire sector along with intreduction of one
single DEMAT account for financial taxation will reduce, the time, procedure and cost to the investor To strengthen the capital markets and
eliminate the fly by night operators, I urge the Finance Minister to enact stringent rules to bring IPO and follow up issues to safeguard the interest of
the investor community.

I welcome the proposal of the Minister for introduction of small saving instrument to meet the requirement of education and marriage of girl child.
Our Honourable Chief Minister "AMMA" has already implemented "Cradle Baby Scheme" and the Chief Minister's Girl Protection scheme for protecting
the interest of the girl child (marriage assistance and 4 gms gold coin).

I welcome the budget, the Finance Minister have done a balancing act in his 45 days office to bring change in the financial status of the Indian
economy.
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SHRIMATI PK. SHREEMATHI TEACHER (KANNUR): Sir, the Finance Minister, Shri Arun Jaitley began his Budget Speech by declaring that 'the
people of India have decisively voted for a change'. Really, the people were expecting a Budget, which can control price rise; contain unemployment;
and boost development, but it was total disappointment for the common people. The Government is depending on the private sector for investment
in development. It is to be seen whether the decision to increase the FDI in insurance and defence sectors to 49 per cent will be beneficial for the
country or not.

As it has been done in the Railway Budget, Kerala has been totally neglected in the General Budget too. The tax share of Kerala has been reduced
from Rs. 9,101 crore in the Interim Budget to Rs. 8,972.51 crore in the present Budget.

Kerala has not been given even a single AIIMS or IIM. Even though the upcoming Kochi Metro project sought a fund of Rs. 878 crore, the amount
announced in the Budget was only Rs. 462.17 crore, which will definitely delay its completion. The Fertilizers and Chemicals Travancore Limited,
which is facing an acute financial crunch and on the verge of closure, has been given a paltry amount of Rs. 42.66 crore in the Budget. This has been
done in spite of the promise of the Union Minister of Chemicals and Fertilizers that the process for sanctioning a package of Rs. 900 crore is in final
stages. The Budget has not allocated any money for the proposed Vizhinjam Port in Kerala. Needless to mention that completion of the Vizhinjam
Port situated at the southern tip of India and just near the international ship route, which can attract immense trade for the country.

I would urge upon the hon. Minister of Finance to consider the following issues pertaining to Kerala, in addition to above demands.

First, a lot of people in the Malabar region of Kerala, especially in Kasargod District, are suffering from diseases caused by Endosulfan, including



cancer. I would request the hon. Minister to develop the Malabar Cancer Centre in Kannur District as a National Cancer Research Institute at the
earliest. An AIIMS-like hospital should be set up in Kerala at the earliest.

Second, the contribution in the field of sports by Kerala, especially by women, is well-known, for example, the famous Indian Athlete Mrs. PT. Usha.
She is a product of the Kerala Sports School. The athletes have brought laurels for the country, both at national and international levels. I would urge
upon the hon. Minister to set up a National Sports University and a Sports Academy, in addition to creation of indoor and outdoor stadia of
international standards in Kerala, to encourage budding sports talent of the State and also of the neighbouring States. The land for the project is
easily available in Kannur.

Third, tourism is one of the job creators on a larger scale, globally. Many economies world over are supported by tourism. The tourism potential of
Kerala should be exploited to attract domestic as well as foreign tourists and thereby create more jobs for the people of the country. There is
enough potential for medical tourism in the field of Ayurveda in the State and hence it should be encouraged. Sabarimala, the second largest
pilgrimage centre in South India, should be developed as a religious tourist centre under the National Mission on Pilgrimage Rejuvenation and
Spiritual Augmentation Drive Programme. Thiruvananthapuram, Guruvayoor and Kottiyoor in Kannur, where Sree Padmanabha Swami Temple,
Guruvayoor Sreekrishna Temple and Kottiyoor Temple are respectively located should be brought under the National Heritage City Development and
Augmentation Yojana for conserving and preserving the heritage character of these cities.

With these words, I would urge upon the Minister to favourably consider the genuine demands of the people of Kerala.
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SHRI P. SRINIVASA REDDY (KHAMMAM): Sir the hon. Finance Minister has presented Rs. 17.98 lakh crore annual Budget for the financial year
2014-15 with a fiscal deficit target of 4.1 per cent of GDP and Revenue Deficit target of 2.9 per cent for the current year 2014-15. I am happy with
the Finance Minister's commitment for fiscal consolidation. Can he do so without substantially cutting the budgeted Plan Expenditure for the year



2014-15? The Union Government has already incurred 45.6 per cent of the fiscal deficit and 53.6 per cent of the Revenue Deficit budgeted for the
year of 2014-15. I am aware that the present Government is in no way responsible for this extra-ordinary situation.

Sir, the former Finance Minister, Shri Chidambaram had to cut the budgeted Plan Expenditure by rupees one lakh crore to meet his fiscal deficit
target of 4.6 per cent for the year 2013-14. Otherwise, it would have been 5.6 per cent of the GDP.

If the Government cuts the Plan Expenditure to comply with fiscal deficit target, the GDP of this country will be affected. Consequently, the revenues
will be affected, compelling the Government to borrow even more. How do we achieve the sustained growth rate of 7 to 8 per cent within the next 3
to 4 years? It is disheartening to note that about 43 per cent of the net tax revenues of the Central Government are going towards meeting
expenditure and interest on borrowings. The total outstanding liabilities of the Union Government to GDP ratio are already as high as 46 per cent.

The need of the hour is to step up public investment in infrastructure at any cost. Even if it means that we have to borrow more for stepping up
Capital and Plan Expenditure, we should not hesitate to do so. Otherwise, we will continue to live in the vicious cycle of low investment, low growth
and low revenues.

Now I come to my own State of Telangana which is just a three month old infant. The Budget has ignored the aspirations of Telangana State,
barring the announcement of setting up of a Horticulture University and a Debt Recovery Tribunal in Hyderabad. There is no other developmental
measure relating to the State in the Budget. I would request the Government to set up the promised Horticulture University at Aswaraopet in
Khammam district which is very backward and predominantly covered by tribal population.

I would also request the hon. Minister to select the Khammam and Kothagudem cities in Telangana State to develop as Smart Cities. Hence, I would
request the hon. Finance Minister to address these problems of the people of Telangana in the present Budget and render justice to the Telangana
State.
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*DR. SHRIKANT EKNATH SHINDE (KALYAN): I am a first time Member of Parliament and a young component of Shiv Sena with blessings from
Hon. Shivsena pramukh Hindu Hridaya Samrat Balasaheb Thackrey and Hon. Shri Uddhavji Thackrey. I would like to compliment Hon. Finance
Minister, Shri Arun Jaitleyji, with a positive aspiration that the country is finally on a road to designate itself worthy of its golden past globally.

This is my maiden speech in this August House so. I would like to dwell on the subject of employment as it is probably the only subject that touches
the youth of this great nation.

If you seek the information on employment across various sectors you would be appalled by the emerging figures. For a set of 5 years from 1999-
2004-05 the employment growth increased by 61 million and for the next set of five years. The growth was just 2.7 million. The two largest sectors
affected worst were agriculture and manufacturing.

According to National sample Survey, India will need 44 million additional jobs between 2015 and 2020 at an annual rate of around 9 million jobs per
year. This underlines the need for creating a much wider spectrum of jobs for the youth in coming years.

Considering the extreme shortage of skilled workforce in the ensuing decades, we must energize IT, telecom, logistics, retail, engineering,
healthcare and others.

Our Prime Minister, Hon. Narendraji Modi has rightly spotted these lacunae and has given the new mantra of SKILL INDIA. The scheme has a
tremendous potential and the same has been proved in Gujarat.

In Thane District of Maharashtra, the Thane Municipal Corporation has proposed a huge educational hub on 100 hectares of land and the process has
begun. I would request the Government to bring the benefits of SKIL INDIA at this huge campus dedicated to education.

I also request for designating KALYAN as one of the locations for establishment of one of the 8 Railway Training Institutes across nation.
I am sure that the avenues for employment generation in all sectors will be fruitful with the measures being announced in the Budget.

On the health care front, our performance has been far from impressive. High rate of infectious diseases, reproductive and child health problems and
nutritional deficiencies have coexisted with growing burdens of Chronic diseases. Infant and maternal mortality rates still remain higher. National
Family Health Survey brings devastating data to the fore.

The Government must embrace the idea of tax funded universal coverage as opposed to contributory or subsidized private health schemes.

The government has taken a firm step towards enhancing medical facilities by introducing four new AIIMS and since one such centre is scheduled in
Maharashtra, I sincerely thank this government for this much needed and awaited Facility.

I would suggest that our funding of Public Health programs is less than many countries. Therefore, additional resources should go to
strengthen primary health care, quality of services and equitable access to poor people. Severe shortage of doctors and nurses also needs to be
looked into in connection with the same.

With an experienced Doctor like Dr. Harshwardhan heading the crucial Ministry I am confident that the health systems will come out from the evil
syndromes and recover faster. I am sure that the strong political commitment and effective stewardship of Hon. Narendraji Modi will surely improve
the health of Indian citizens.

Infrastructure development is vital for any economy and the Budget this year has taken in to account the various aspects of this in great details.



There is goal oriented action plan in sectors such as Expressways, Highways and Rural road development.

The PMGSY launched by the then NDA regime has proven to be a boon to the rural areas awaiting to be connected to the main stream. This budget
therefore rightly enhanced the provisions in this successful scheme to a tune of Rs.14,389 crores.

As I am thanking the Finance Minister for his vision, I would be much thankful to Gadkariji if he generously sanctions roads in my constituency which
has almost 50% rural areas which are deprived of good roads.

I would also like to mention important projects that need to be undertaken on priority in my Thane district. These are 8-laning of NH3 Mumbai Nashik
Highway; 4-laning of Kalyan-Murbad State Highway and further crossing the Malshej Ghat; and to ease the burden on road network there is a dire
need for Railways to go in a big way for transportation of materials and goods.

The inordinate delays in conceptualization to completion have to be reduced drastically and people should be made accountable for delays on
their part.

With Minimum Government, Maximum Governance vision of our Prime Minister, the scenario is set for a positive change.

Management of urban population densities has always posed challenges. The main areas for improvement in this section are water supply,
sanitation and mobility.

Keeping this in mind the Finance Minister has given due importance to SWACHHA BHARAT abhiyaan with a preset goal of complete sanitation
upto 2019.

Here, I would like to suggest that to overcome the ever-enhancing problem of Waste Water management, this waste water can be provided
for agriculture in Peri-Urban areas. This formula has been successfully implemented in and around 7 cities in Gujarat.

To overcome the water crises, I am sure Modiji will transform Water Economy which is in RESOURCE DEVELOPMENT mode to the Effective
and Efficient MANAGEMENT mode.

As a concrete step in this direction, I would like to request Hon. Modiji to create a World Class WATER UNIVERSITY with a focus on managing
Hydro Power, Irrigation, Urban and Rural Water Supply and Sanitation.

The new Government has undertaken an initiative for Metros in cities with population of more than 20 lakhs. However, all modes of transport should
be integrated with high quality feeder services.

In my Constituency, an alternative of waterway connecting Kalyan-Thane-Mumbai-Navi Mumbai needs to be explored apart from road and rail
transport to ease the burden on existing services.

The government needs to be applauded for the initiative to create 100 smart cities across India and I will be the first person to applaud more louder
if Kalyan city in my constituency is included in this prestigious list.

Kalyan ka Kalyan kar do.
The Finance Minister has shown great sensitivity by proposing empowerment of the differently abled persons.

He has also proposed a Center for Disability Sports to give equal opportunity. As a Doctor I am personally grateful for this considerate approach of
the Finance Minister.

As a token of ACCHHE DIN the Finance Minister has raised the Income Tax Exemption limit to 2.5 lakhs accompanied with many tax concessions for
the Neo-Middle Class.

Similarly, I welcome the step of implementing Goods & Service Tax (GST) to simplify taxation and avoid double taxation.

In the light of recent KBC Scam in Nasik area, I would like to request the Finance Minister to put in place a New Resolution Corporation that
identifies distressed financial firms, initiates corrective steps while protecting the interests of the unsophisticated consumers. Otherwise, this will
lead to twin maladies of distressed financial firms growing unchecked and causing loss to the consumers which the government inevitably has to
address.

Pollution in the country is affecting the health of humans as well as flora and fauna in the country. I would like stern measures to be taken against
those who flout the norms prescribed. Everyone is talking on inflation but no one is talking of population. If the population is not controlled
whatsoever measure the Government takes would be in vein.

Maharashtra has been bestowed by a rich history through its Forts. All of them have a natural beauty and can be great TOURIST destinations. I
would request the Government to allocate adequate funding for bringing these forts and historical places on a global platform.

There has been a neglect of the historical places in Maharashtra by the Archeological Department. I would request the Government to take up
restoration of the forts so that past glory can be revisited by tourists. These forts if equipped with sound and light show along with basic
infrastructure can not only generate employment but will also boost the local and state economy.

A huge Statue of Chhatrapati Shivaji Maharaj is proposed at Mumbai Sea. This is going to be a monument like nowhere else in the world attracting
tourist traffic to the Country. I request for adequate funding for the same from Government of India as it has supported the prestigious statue of
Unity.

I have placed my suggestions on the Union Budget at this august House. I am also grateful to the visionary leadership of Hon. Narendraji Modiji who



has shown ample courage and steel to walk the path he has talked during the election campaign.
The Finance Minister has truly in sense depicted in his budget the underlined principle of SABKA SAATH, SABKA VIKAS.

I place on record my humble respects to Hon. Hinduhriday Samrat Balasaheb Thackrey, Hon. Shri Uddhavji Thackrey and all my senior Shiv
Sena leaders.
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*SHRI ARVIND SAWANT(MUMBAI SOUTH): Let me whole-heartedly congratulate Hon'ble Finance Minister for presenting a most wonderful
Budget which lays the foundation of our dreams to be brought to the reality.

Let me convey my sincere thanks for giving a long awaited AIIMS & IIM for Maharashtra. Shivsena's Yuva Sena Chief Aaditya Thackeray was
pursuing this demand for long time with even previous Government but they did not fulfill this genuine demand. Hence, it is a pride moment for all of
us that Hon'ble Finance Minister has fulfilled our demand.

I am also proud that the Virtual Class Room Scheme which was introduced by our Chief of Shivsena Hon'ble Udhav Thackeray for the student of the
Municipal School of MCGM three years back is now being launched for the entire country which will help to upgrade the standards of the students
going in Municipal and Districts Parishads schools.

The increase in the pension is another step towards improvement.

You have given budgetary support for the pension to the employees of DoT and those who have been absorbed in BSNL but not to the employees of
DoT absorbed in MTNL. I therefore request the Hon'ble Minister to provide the budgetary support to the employees of DoT absorbed in MTNL as the
only good thing the previous Government has done is to grant the Government pension to the employees of DoT absorbed in MTNL and accordingly
notification was also issued.

I would like to bring to the notice of Hon'ble Minister that it is the NDA Government which took the decision to absorb the employees of DoT in MTNL
when Smt. Sushama Swaraj was the Communication Minister; when the question of Government pension was raised; again it was the NDA
Government which accepted in principle to pay the Government pension in the year 2002 when late Shri Parmod Mahajan was the Communication
Minister.

But the implementation of the said assurance was not done as NDA Govt. lost the power. Since then the employees went on number of agitations
when finally in the year 2014 Govt. took the decision to pay the Govt. pension to the employees of DoT absorbed in MTNL and accordingly
notification was released and hence I was expecting the Finance Minister to provide budgetary provision for MTNL employees. As it is not in the
budget I expect the Hon'ble Minister will make necessary provision promptly and grant relief to MTNL employees and MTNL. Not only MTNL but also
all PSUs such as Air India Banks, Insurance needs special attention for their revival. Please do the needful as my constituency consists of hutment
dwellers and old chawls in majority. As the Hon'ble Minister has granted a welcome monetary support to Delhi, I expect the same view will be taken
by the Minister to provide budgetary assistance for rehabilitation of these poor and lower middle class people of Mumbai. Mumbai is known as
financial capital and hence I was expecting major support for revival of the pride city of Mumbai. I hope the necessary financial support will be
granted in due course of time.

Under the guidance of Shivsena Chief Shri Uddhavji Thackery, MCGM has proposed a Coastal Road to grant the relief to the millions of people of
Mumbai who travel by road and harassed by traffic jam. The most important thing is that MCGM has expressed the willingness to bear the entire
expenditure for the same.



I expect our NDA Government should assist whole heartedly to complete this dream project for the Mumbaikars.

My Constituency is having the boundaries of Arabian Sea in East and West Coast. Mumbai Port is the oldest and pride port of Mumbai and India since
the British Regime. For a long time even the dredging was not done causing the prevention of huge vessels to dock at Mumbai Port. To make our
pride port vibrant I request the provisions mentioned for dredging is allotted o Mumbai Port Trust on top priority. Mumbai Port Trust is going in losses
and JNPT's profit is reducing day by day due to lack of number of docks for alighting the containers. Hence, I request the Hon'ble Minister to provide
substantial support to these ports before the condition deteriorates.

Now as far as MPLAD scheme is concerned I request the Hon'ble Minister to kindly grant the permission to provide the assistance for repairs of
building. As I have stated above my Constituency consists of hutment dwellers and old chawls, some of them more than 100 years old and need
immediate repairs. Hence, I request the Hon'ble Minister to grant permission to provide MPLAD fund for repairs for these buildings so that I can
grant relief to millions of residents of these chawils. I further request you to pay attention to the long pending demand of free house for the mill
workers (Textile) of NTC. I will provide the substantial financial support to them.

In 2015 "Kumbha Mela" will be held at Nashik, a pilgrimage town of Maharashtra. I request the Hon'ble Minister to provide substantial financial
assistance in the present budget to launch the infrastructure preparation for millions of religious people visiting the city.

Finally as I did not get the time to express my happiness towards the outstanding provisions made by the Hon'ble Finance Minister to cater the
needs of every human being of the society from poor to rich student to working class, from small businessman to industrialists and from young to
old, I heartily congratulate the Finance Minister for providing such a visionary budget. I expect the implementation of it including my small demands
made above.
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HON. CHAIRPERSON : There are two more hon. Members to speak. If the House agrees, we may extend the time for this discussion by ten more
minutes.

SEVERAL HON. MEMBERS: Yes.

HON. CHAIRPERSON: Okay.
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SHRIMATI POONAMBEN MAADAM (JAMNAGAR): Thank you, Chairman, Sir. This is my maiden speech in this House. At the outset, I would like to
thank hon. Prime Minister, Shri Narendra Modi and also my Party for having given me this opportunity. I am also indebted to the respected citizens of
my constituency, who have trusted me and have given me this honour to represent them in this temple of democracy.

I would like to congratulate hon. Prime Minister and hon. Finance Minister for a great Budget. With a clean and complete departure from the
prescriptions that led to policy paralysis in successive Budgets by the past Government, he has given this Budget.



What did we inherit? There have been a lot of discussions here on inheritance. It is a fact that the present Government has inherited declining
growth, gross unemployment, high current account and fiscal deficit, high food inflation, stagnation in industrial growth, poor implementation of
policies and much more.

For the past two days, as a new-comer to this House, I have been witnessing the Opposition saying all the time that whatever the BIP had said
during the election campaign, the Budget is not on par with the promises it made during the elections. Sir, I would beg to differ from the Opposition
here because I feel that this Budget is the exact reflection of what the BIP said during the election campaign.

It is an all inclusive Budget, Sir, with every segment of the society, every part of this nation being included in the growth process. All the
policies have been implemented so that the middle-class, the lower middle-class and the poor section of the society do not suffer any more. The
regions which were never thought of by the Opposition in the past have been included in this Budget. The sutra Manniye Narendra Bhai gave to the
BIP during the election, 'sabka sath, sabka vikas'has been proven by including Jammu and Kashmir, the Northeastern region, the Andaman and
Nicobar Islands in the development of infrastructural programmes of the present Government.

Sir, I would also like to say that the common man suffered the most with high food inflation and the present Government, after coming into power, in

just 45 days with its strong decision has shown a growth in that sector. Inflation has come down a great deal. I would not be wrong in saying that in
45 days the Government has taken such strong measures which the past Government could not take in 3650 odd days. We have witnessed ten years
of mis-rule, the way the middle-class which was the strength of our economy, has suffered during this period.

Savings have always been an inherent strength of Indian economy. I will take the House back to 2008 recession when we suffered global melt down
financially and economically. The strongest economy of this world suffered but India still stood by that melt down. All the economists, all the surveys
said that the saving habit of the Indians, we save and pass it on to our future generations, has saved our economy. But, unfortunately, in the past
ten years the middle-class suffered the most. We slowly started becoming an over-borrowed economy. Slowly the money in the hands of the middle-
class and the lower middle-class, by policy-paralysis and lack of implementation of policy, was taken away.

Somehow, in the last three to four years, the kind of period which we saw as an Indian was the most shameful period in the history of our
nation when our own investors refused to invest a penny in our country. Our own investors who loved our country, respected our country, wanted
our country to grow with them did not even...(Interruptions)

HON. CHAIRPERSON : The time allotted to you is over.

SHRIMATI POONAMBEN MAADAM : Sir, I would not be doing justice either to the Budget or to my constituency. I would request you to give me two
more minutes....(Interruptions)

HON. CHAIRPERSON: Please sit down. It is not possible. Even the extended time is over.
SHRIMATI POONAMBEN MAADAM : It is my maiden speech. I wish to say something related to my constituency, Sir. I owe it to my constituency.
HON. CHAIRPERSON: Nothing will go on record.

(Interruptions) 3€/'+

HON. CHAIRPERSON: We are starting the 'Zero Hour'. Even the extended time is over. You should understand that. You are a new Member to the
House.

...(Interruptions)

HON. CHAIRPERSON : Hon. Members, the discussion on General Budget is complete. Now, we would take up 'Zero Hour' and Shri Kaushal Kishare to
speak.
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DR. THOKCHOM MEINYA, INC (INNER MANIPUR): I express my views on the consideration of the Union Budget (General), 2014-15 as

presented by the Hon'ble Union Finance Minister, Shri Arun Jaitley ji on the 10" of this month. I oppose the Budget. However, I do congratulate the
FM for his maiden Union Budget. Our Finance Minister also deserves kudos for his down to earth and very frank approach while presenting this year's
Budget. Why I say so, is because he tries to formulate the Budget by maintaining a very clear concept of continuity from the past. I wish him all the
best.

At the very outset, I would like to state that this Union Budget is, on the whole, an ordinary budget. Facing the various difficulties on hand, the
Finance Minister unsuccessfully tried to present a non-inflationary growth Budget in this year's budget exercise. The Finance Minister talks of NDA
Govt.'s committed principle of "Minimum Government Maximum Governance”. Very good. Now, for this, we have to look at the structure and
functioning of our Constitution. In this great country, 'Unity in Diversity' is the reality. Nobody would deny the fact that the roles of Union
Government and the State Governments are equally important in dealing with the manifold issues of the country as a whole. May be — the case of
price rise of essential commodities, the internal security of the country, insurgency movements, the naxalite activities, Maoist activities, repeal of
Armed Forces Special Powers Act, terrorism, climate change and international border issues.

On all these issues the Government would in my humble opinion, require developing a mechanism of creating awareness amongst the masses.
To make awareness programme really successful, the masses should be properly educated. The Right to Education Act of UPA Gowt. is one such



instrument towards achieving this goal. The country is very rich in human resource and the proper development of this resource, I repeat, proper
development of human resource is the real key to everything.

Hence, I do propose to the Finance Minister for more fund allocation for school education. Also, I would like to request the Finance Minister to
consider providing more fund for education both in Secondary and Higher education sectors. More money can be earmarked for research and
development in the fields of basic sciences which are the paradise of ancient Indian scientists and scholars. This will go a long way to sustain our
otherwise well established traditions of scientific values and scientific temperament. By doing so, the issues on climate change; energy security of
the country, fighting superstitions, etc. can very well be addressed to. We demand for allocating a minimum of 6% GDP for education.

I would insist that more funds could be made available to the rural sector. Because, according to the Father of the Nation, Mahatma Gandhi,
India lives in villages, which is nevertheless a universal truth. Those living in these rural areas are very much marginalized in almost all respects. To
improve their lot is a service of God. The basic infrastructure in these rural areas are completely lacking. No safe drinking water, no power, no basic
health care facilities, no good schools, no good roads are the actual happenings there. We have to do so many things in these areas and that means
more funds for rural areas.

I would like to urge upon the Hon. Finance Minister that there should not be any shortage of funds for the social sector programmes like
Mahatma Gandhi NREGA, National Rural Health Mission, etc. At the same time, RTE Act should be rigorously and judiciously implemented. We have
to go for an equitable development of all states or regions. We need to do away with regional imbalances. For this, a new approach, a new policy is
necessary on the part of Government, Finance Ministry and Planning commission, If a state or a region is lagging behind vis-A -vis development — I
am afraid, there will be discontentment and revolt.

Therefore, we need a new thinking and a new approach to our economic planning and financial management. More attention must be given to
the backward regions or states. More attention must be given to the poorer sections and disadvantaged sections of the society.

The Finance Minister proposes to set up a sports university in my state, Manipur. Thank you very much, Mr. Minister. In this connection I
would like to seek the indulgence of the House to the fact that during UPA regime there has already been established a national sports academy in
Manipur. I would like to know from the Hon'ble Minister whether the Academy and the University will work separately as two different entities or
else the Academy is being upgraded to a University.

1) My state Manipur has a huge presence of indigenous games. Mention may be made about a few of them, viz; Sagol Kangjei (Polo): Sagol
means horse and Kangjei means hockey stick. It had its origin in Manipur; Mukna Kangjei (Hockey with Wrestling);Mukna (Wrestling). Yubi
Lakpi (a form of Rugby played with oiled-coconut; and Kang etc.

May be because of the presence of these indigenous games, Manipur is able to produce a number of Olympians/International Players/World
Champions in Hockey, Judo, Archery, Weightlifting, Cycling, Boxing. The most recent Olympic medalist in Boxing, Ms. Mary Kom is from my State
Manipur. Hence to award the highest Sports Institution (Academy/University) to my State is exemplary. Thank you once again, Mr. Minister.

There have been inordinate delays in the completion of National projects in NE India. The reason for such delays has always been attributed to the
law & order situation there. In this connection, Union Govt. and Ministry of Home Affairs have been urged upon to provide dedicated security to all
these national projects. Finance Minister has proposed to set aside an additional sum of Rs.1,000 crore over and above the amount provided for in
the interim Budget for North East Railway connectivity. Unfortunately, however, the national project, Jiribal-Tupul-Imphal Railway project has been

over-delayed and the recent target, for completion is 2022 as against the initial target being 2010. Therefore, a dedicated security for all these
national projects in that part of the country has become a necessity. The amount set aside by the FM is still very small and it will never be adequate.

NH 2 is one of the two life-lines of Manipur. This NH has always been subjected to unnecessary blockades/extortions thereby causing a lot of
inconveniences in carrying essential commodities including life-saving drugs.

Because of these unwarranted activities, the prices of the articles coming through this NH are sky-high (almost double/triple/quadruple at times).
Here again Govt. of India and MHA has been urged upon to establish a Highway protection force to check these unwanted activities. The alternative
NH 37 connecting Silchar and Imphal should be made an all weather road. Here also the work is very slow. And rightly so, the executing agency BRO
is always getting the blame. We don't want anything. What we want is the completion of the construction of the NH so that my state gets
uninterrupted supply of essential commadities including life-saving drugs at reasonable rates. To arrest the exorbitant prices we are made to pay
because of these inconveniences adequate and sufficient transport subsidy could be an alternative. Hence, demand NHs Special Protection Force for
all NHs in the Northeast for smooth passage of passengers and goods; Adequate transport subsidy for transporters on these NHs to arrest price
escalation of essential commodities including life-saving drugs; and dedicated security for all National projects in the Northeast for timely completion
of these projects.

Coming to the problem of International borders, I come from the State of Manipur. Manipur along with our sister states Mizoram, Tripura,
Meghalaya, Assam, Sikkim, Arunachal Pradesh and Nagaland do have a long stretch of international border with as many as five countries, viz.,
Nepal, Bhutan, China, Myanmar and Bangladesh. Here, I would like to seek the indulgence of this august House to the fact that in almost all these
international borders the same type of people live there. Their children are married with another. They do have farmlands on either side of the so-
called international boundary. It is really a very interesting and peculiar situation there. If at all any problem arises there, a genuine humane
approach is always called for to sustain the everlasting cordial environment.

To facilitate the above proposition, proper education of our children and sustained economic development has to be the most important areas
where the Union Government can help the States. Proper education can change for a better tomorrow, and finally, we are confident that we will be
able to overcome all financial problems and become an economic super power. No problem can defy solution forever. All problems can be solved
through negotiation. In our case, the solution should be political. We should sincerely attempt for a political solution of these problems.

Now, I shall dwell on another much talked about issue of MPLADS. My colleagues would agree with me the fact that in case of small States,



MPLADS funds do more damage than good. With the allocation of a meager fund under this scheme, some of us have landed in a strange situation.
You know, why? Goa MPs have 20 assembly segments each. I have 32 Assembly segments in my constituency; my other colleague has 28 assembly
constituencies; Arunachal MPs has 40 assembly constituencies each; Sikkim MP has 32 assembly segments; Mizoram MP has 40 assembly segments
and Nagaland MP has 60 assembly segments. In these states MLAs have more local area development funds than the MPs. Now, our demand id
either scrap MPLAD or increase it to some reassemble amount.

I always stand for the repeal of the Armed Forces (Special) Power Act (AFSPA), 1958. This Act is national in character and regional in
application. It is really infamous and Draculian. All reports of Justice Reddy Committee, Veerappa Moily's ARC, Hamid Ansari's Kashmiri IPC and
Nirbhaya's Verma Commission, have recommended the repeal of this Act.

With the continued application of this Act in the Northeast and J&K, the number of fake encounters, widows/widowers, parents who lost their
children, missing persons, custodian deaths, and extortion is on the rise. Life in the region where this Act is in application, is not safe at all. Anything
may happen. Nobody knows what is going to happen. I urge the Union Government to repeal this AFSPA, 1958 immediately.

Once again, I oppose the General Budget 2014-15.
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SHRI M. MURLI MOHAN (RAJAHMUNDRY): I welcome the maiden General Budget presented by Shri Arun Jaitely ji, Hon'ble Minister of
Finance, is a people-oriented one. It is symbolic of the change we have witnessed in the last few months and the budget is a step in the right
direction. During the previous regime, the country had witnessed the several scams and depreciation of the value of Indian rupee. The financial and
economic indicators had drastically dropped in the previous governments.

I am happy to note that the Central Government has come forward to establishment of AIIMS, Petroleum University, IIT, National Institute of
Disaster Management and Agricultural University in the residual state of Andhra Pradesh. I would urge upon the Government to allocate adequate
funds for setting up all these proposed institutions in the interest of Andhra Pradesh.



I would also urge upon the Hon'ble Minister, to establish a Central University at Visakhapatnam and an IIM at Rajahmundry city by granting
adequate funds in the supplementary Budget.

I am also happy to note that the Central Government has also proposed in setting up Petrochemical Complex at Visakhapatnam, in set up of metro
rail facility in Visakhapatnam city and in Vijayawada-Tenali-Guntur Metropolitan Urban Development Authority, promotion of Vizag Chennai industrial
corridor, setting up a Steel Plant at Kadapa. I would request the Government to expedite in setting up these projects on priority basis and adequate
funds may be earmarked in the budget.

Apart from other welfare measures announced by the Hon'ble Finance Minister towards poor, downtrodden and weaker sections of the society, he
has given more priority for the development of National Highways in various parts of the country by allocating a sum of Rs.37,887/- crores.

In this connection, I would like to say that the historical city of Rajahmundry is situated on the bank of the mighty river Godavari.

Pushkaram falls after every 12 years whereas the Mahapushkarams (Mahakumbamela) falls after every 144 years and the ensuing Mahakumba Mela
falls next year, i.e. July, 2015. As Rajahmundry will be main centre of attraction during the Pushkarams, lakhs of passengers from all over the
country are likely to arrive at Rajahmundry station by trains to have a dip and obeisance of Matha Godavari and visit in and around temples of the
Godavari river.

The city of Rajahmundry is facing a lot of stumbling blocks, like narrow roads and improper drainage facilities. Due to lack of proper underground
drainage facilities and narrow roads, the progress of Rajahmundry has come, to a standstill. There is a need to widen the roads and construction of
proper drainage system. Beautification of the Rajahmundry city is also need of the Hour.

Keeping in view of the importance of the City Rajahmundry and also Pushkarams (Maha Kumbha Mela) which will take place next year July, 2015, I
would, therefore, request the Central Government to kindly allocate/sanction adequate funds at least minimum Rs.500 crores for the development of
the Rajahmundry city towards the construction of Underground Drainage System, widening of Roads, beautification of city with greenery and also for
construction of new platforms and modernization of Rajahmundry Railway Station.

While welcoming the Central Government for setting up certain institutions in Andhra Pradesh, I wish to emphasis, the need for according the
category of Special Status to the residual State of Andhra Pradesh.

At the time of bifurcation of the united Andhra Pradesh State the earlier UPA Government had assured this House, that a category of Special Status
to the residual state of Andhra Pradesh, will be given for a period of 10 years. I would request the Central Government the period for Special Status
category may be extended to 15 years, instead of 10 years keeping in view the financial crunch faced by Andhra Pradesh. I would like to know from
the Central Government, as to why such permission is delayed in according a category of Special Status. Due to bifurcation, the State Government of
A.P. has lost majority of its revenue portion.

As per the 13t Schedule to A.P. Re-organisation Act, 2014, the Central Government has also assured this House that all financial support for
building the new capital for the residuary state of A.P. will be extended. However, no allocation has been made in the budget for building the new
capital. I hope the Central Government will solve this issue amicably by granting adequate financial support for building a new capital with extending
all financial support to A.P.

I would also request the Finance Minister to kindly allocate Rs.15,000/- crores for building of Capital City for Andhra Pradesh.

I also request the Finance Minister who was kind enough in allocating maximum funds for support in connection with cleaning of the River Yamuna.
In this connection, I would request the Finance Minister to grant Rs.200 crores for the cleaning of River Godavari which is the need of the hour.

With these words, I support the General Budget 2014-15 presented by Hon'ble Minister of Finance.
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